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‘Twesday, April 7, 19887Chaitra 17,
1881 (Saka)

The Lok Sabha met at Eleven of the
Clock

[Mr Srraxer in the Chasr]
‘ORAL ANSWERS TO QUESTIONS
Central Basic School in Delhl

*1663 Shri Ram Krhhan Gupta-
‘Will the Minuster of Education be
Pleased to state

(a) whether the proposal for the
establishment of the Central Basic
School in Delh: has been considered
and finalised and

(b) if so nature of the final
Jecision”

The Minister of Education (Dr.
K L. Bhrimali) (a) The proposal
1s still under consideration

(b) Does not arse

Shri Ram Krishan Gupla. May I
know by what time this proposal will
be finahised?

Pr. K, L. Shrimall: The idea s
that some voluntary organisation
should take over the responsibility of
runming this school and the Minstry 13
m touch with the Gandlu Nidm to
find out 1f they would be able to take
up work But, until some final
stage is reached, it 15 not possible to
say when 1t will be possible to start

10192

classes to start wath and then one class
added every year

hfeyfefan . & am awa
F fr ag ego wge & |y i o
g & Ay amg o afow e ar
gy § & W A o ael ¢

Dr. K L Shrimali Both 1n cities
and rural areas

Shri Tyagi: Is it the policy of the
Government to open basic schools only
in rural areas and leave the urban
area students to go to public schools
and other schools of higher standard?

in the aty of Delhs, so that people
might know that basic schools are as
good 1n rural areas as in urban areas
The Ministry has already taken a
deasion 1in this matter
should be a uniform pattern both in
the rural areas and urban areas No
different lunds of education for the
rural areas and urban areas

st wew i s W ag W
2 & @ waey & feeoit o oY
WAy’ ARk e g @
IR T ARy gfa dr g ?

Dr. K. L BShrimali: The Dell:
Administration was consulted At
first the proposal was that they may
start the school Later on, 1t was
thought that i1t would be much better
if some voluntary organisation took up
this work

Shri Tangamani: May ! know
whether the Government 1s aware that
bame schools have succeeded I rural
areas 1 other States but not in the
urban areas?
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Dr K. L. Shrimali: The situation
differs from place 10 place. The
success of a school ulumately depends
on the teachers If there are good
teachers in rural areas, they are
successful 1If there are good teachers
in urban areas, they are successful
The system is sound In the hands of
a good teacher, it succeeds. In the
hands of a bad teacher it fails

Shri Daljit Singh: May I know
whether a teacher in the basic schools
15 paid more than in other schools and,
if so, to what extent?

Dr. K L. Shrimali: Again, the mtu-
action vanes from State to State. I
cannot answer this question categon-
callv But bas:c school teachers are
paid & little more in some places

Shri Sonavane: What other volun-
tary agencies have been approached
for starting the school besides the
Gandhi Nidhi? What would be the
percentage of grants given to such
voluntary agencies?

Dr. K. L. Sbhrimali; The :idea is,
the Minustry wall give up to cent per-
cent grant if necessary in order to
make this expermment successful.

Shri Tragi: How does the cost
compare of the basic school on the one
<ide and the other schools of higher
standard on the other side* Of course,
when 1 compare the cost, I compare
similar eclasses

Dr. K L. Shrimali: No definite data
have been collected At one stage, we
did try to collect some data. In some
States 1t was found that the basic
schools were more expensive than
ordinary schools. I have asked the
Minustry to look into this matter a
little more carefully Investigation is
being made

Shri Tyagi: Is it the policy of the
Government to make primary educa-
tion compulsory in the whole of India
and, if so, will they cope with the
expenses if they start with basic
schools®

Oral Amawers APRIL 7, 10 Oral Answers

iy wosly vk ;W W,
# ot gw qarw g Wt g

Mr. Speaker: I am gorry

Shrimati Laxmi Bal: 1 have never
questions This ig the firgt time
I am asking

. ¥ A wiget g fe N aw
s o & 37 F W aferdt exwt
& wr graey R |

WMo Wo We el : T AT
et s & fr o oA 1 @A o
¥ wn gy W, AN E W &
TR & &1 g war § i A
R

dvftashat - wer am
¥ wper & o gEd w1 AT e
& ¢ 1 wafaq & q@en agdhr g &
T a1 F W Frew @

i oW wRw ;. I § a9 3
i

WMo WYo AT  shwmr :  wif?
W & 39 T & ¥w o9 Elew
g . afer & v §

st wet wrf : | o sl
Wy g A werea e dfaw wN gy
Tt ks 02 § WA w1
¥ o oY 7w & v o7 W 9% W@ T
81 & e qT v wwa g fr afee
g ¥ R A WY 9T & ofr
Ve g & ¢

Mr. Speaker: The hon Lady Mam-
ber must be a little more alert and

ask questions m the beginning Next
queqiion
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finlt fawrn
*peee. st wer veiw : aar qy-
owd ooy ¢y Rraway, eys ¥ warafea
N qWT (43§ ® SR & ey F
qg W & 0 w1 fe

(¥) soere wiwfa v @t
fewrt #F of sywear § =¥ ol -
1 B 5y wredy 1 Swfig o
% fod s w7 drw Facla & forgn o
g W

() ofx 71, A foirg ®Y srai-
fram w1 & g frg w1 & w29 33
o ¢ oA 3E@ ATy ?

The Minister of Home Affairs (Shri
Q. B. Pant): (a) and (b). No new
step has been taken. The matter is
constantly under review and consi-

deration.

ox Wl weew ¢ =t § o
qfgd

Y ate wo qwm : (%) wiT ()
wrf war sxw Y gEmar T R, 9T
k& fawg o st qAfeawa o
forae fear ar w@r @ o

ot wer weiw : ofiwe, W & S
v g e W §97 WRa aeI &
a3 wird § 9 felr
& s At ¢ o W\ by A
AT F7 wwraT s § e g fe
ol § ar w7 3% ol & forfge fr
o g ?

@Dito o TN :  f0o0e WHuTH
q¥ g ot fiedrd frem o v
o af g8 Q ® i ag fen
@ arefr & 1 3% 3w 3w W e feaey
W ¥ § ¥ 0 awe Frdt A wrd,
aT gfwa & 1 o AT oy o
sfrdfeat A frt A @
g

ot A TEw =W, ¥ SET
samF g o ark § fv fagd ket
as wfew g@r & wwd &= &
¥t § sfefee 1 € wife 3R
wgiwafefh =@ =
av) ¥ arady | afew 3 ® e 7
urx 7g Wi ¢ fr amx og fafe
o W & Ta, W g & I
e § w6 @ weft o v 3 ww
W ey ¥ §rf fwre fear @ @
W gAY § AT 1 g NeTgs T
ar gy & % wfaw & ufes =em 3
L

oit Mo wo wwer : § W€ wrvwr Ay
et fe 9 57 wr o7 fawT a1 3w
§ af ofeed o wig

o) waux fvz Wi AT qERY
7 ¥ W57 F7 397 af feay fw fo=hr WY
qu ®7 & Wi 9 feed 6 5
a% SqAEqT 7 & AW | TA® AW
# qg v e =g e o ga @y
¥ grea el frew i s
N’

st nle wo qwv: HAT 43 ¥
# fedr o frar & ardr & 9 so0
& fm § & oad s &0
FAT f9oee "ﬁ‘ﬁﬁﬁfﬁfﬁmw
t1 s # faw, ww aw 3ty qem T
t & zE 7 g wwar

ot wo wyo wETTwT : ¥y & AN
gwar g e i s Y s @R
# o 1 SeeT 2 % @ fawd e v
arey wrdt A & Fad feedy fasm g
@ % ?

ot WMo wo W : Tg ar 9 M-
faw €, feedt & & =@ ol aE e &
W & % 3w faa w7 & T
¢ fe sgrncer w7 sy e am )
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ot et © FeHT FA §T qAqH

g
Educated Unemployment in Orissa

*1697. Shri Pamigrahi: Will the
Muuster of Education be pleased to
refer to the reply given to Unstarred
Question No. 323 on the 24th Novem-
ber, 18058 and state’

(a) the assmstance given to the
Government of Orissa for implement-
ing the scheme of relieving educated
unemployment during 1858-58, and

(b) the extent to which the scheme
succeeded 1n relieving educated un-
employment in Orissa during the
same period?

The Minister of Edueation (Dr.
K L Shrimal): (a) Rs 3 lakhs.

(b) 1,000 teachers and 22 inspecting
officers were allotted to the State
Government for employment in the
year 1958-50 If the scheme has
been 1mplemented m full, 1022
educated personsg will have been em-
ployed in 1958-59

Shri Panigrahi: May I know whe-
ther dunng the year 1858-50 any
survey was made to find out the
exact number of educated unemploy-
ed 1n Orissa®

Dr K. L. Shrimall: I do not have
that informatton with me. This
scheme has a very hmited purpose
The hon Member's question really
does not arise out of the main ques-
tion

Shri Panigrabi: May I know whe-
ther the Orissa Government have
asked for more money from the
Central ‘Government to carry out
their schemes for providing employ-
ment to the educated unemployed in
that State? -

Dr. K L. S8bhrimali: 1 am not aware
Nach Btate is allotted money accord-
ing to certain principles. The Orisss
State is a backward State, and, there-
fore, in this scheme, they had a larger
allotment, and if they make any fur-

Orol Avawers APRIL 9, 1980 Oral Answers
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M!;quﬂl,memlﬁy'ﬂlﬂr-
tainly consider

Shri Tyagi: In what way is the
Orisga State backward?

Dr K. L. Shrimaii! Educatiomally
and also economucally

Shri Hem Barua: He should use the
word ‘under-developed’ rather tham
‘backward’.

Mr. Speaker: If it is backward im
education, what 1s the mesning of
giving more money? The question
relates to educated unemployed

Dr, K. L. Shrimali: The Central
Government are giving cent per cemt
assistance for this scheme at least
during the Plan period; and the prin-
ciple was that those States which
were backward educationally and
economically should be given larger
assistance than the other States

Shri § M. Banerjee: The questiom
deals with educated unemployed. 1
think there was a scheme to employ
80,000 teachers to reduce the number
of educated unemployed. What has
happened to that scheme, and may 1
know the number of teachers who
nave been appointed or are being
appointed®

Dr K. L. Shrimali: This 13 a
question with regard to that scheme.
60,000 teachers are to be employed in
a penod of three years, about 15,000
in 1938-59, 20,000 in 1950-80 and
25,000 in 19680-61; and we are trying
to get some more allotment. If the
Planning Commission agrees, probab-
1y, it may be possible to have an addi-
tional number of 40,000 teachers. As
to how many people have already
been employed, we shall have to await
the information; the year 1958-59 is
just over, and we have not yet
received full information from the
State Governments,

Shri Panigrahi: May I know the
total number of schoolg which were
proposed to be started to provide em-
ployment, and the number of schools
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actually started in 1958-60 and whether
any fresh schema has been prepared
for 1950-607

Dr K L Shrimall: 1 have already
informed the hon Member that we
have not yet received information
from the State Governments We
shall have to wat for some time,
because the year is just over

Colombe Plan

{8 R

Will the Minister of Finance be
pleased to state

(a) whether 1t js a fact that the
USA has become a full member of
the Colombo Plan Council for Techns-
cal Co-operattion in the South and
South East Asia,

(b) it so, what material changes
are likely to occur in resources posi-
tion, and

(c) its effect on the size and phasing
of assistance programme for different
countries?

The Deputy Minister of Finance
(Shri B. R. Bhagat): (a) Yes, Sir

(b) No material changes are lkely
#o occur 1n the resources position; and

(¢) The size and phamng of assist-
ance programme for different coun-
tries are also not Likely to be affected

oft vpre Fay : wordieT ot st

@ § mfeer § @ & O saw g
WY g (@ Senar o6 &
amf ?

off Ao TTo AW wIEAT AW 7
N wwdwr o w®@ ¥ wifaw &
wft Jadr @t defaww wfagdn
wraferr § 3o ag mfew @ &
Bhri Kasliwal: Previously we had
understoed that the Colombo Plan was

Nkely to be wound up during the
course of the coming few years May

CHAITRA 17, 1881 (SAKA)
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1 know whether now, as & result of
the comung n of America for techni-
cal co-operation, there 15 a hikelihood
of the prolongation of the Colombo
Plan for some more time”

Shri B. R Bhagat: I do not know
how the hon Member got the impres-
sion that the Colombo Plan was likely
to be wound up The only thing 1s
that the first phase was for a parb-
cular period, and the consultative
commuittee will decide the matper
There 13 no hkelihood of its being
wound up -t all

Sanskrit Education Board

+

Shri Subodh Hansda:

Shri 8. C. Samanta:

Shri Shree Narayan Dass:
1699 Shri Supakar

Shri Ram Krishan Gupta

Shri A K. Gopalan-

Shri Kodiyan:

Will the Minister of Education be
pleased to state

fa) whether it 15 a fact that the
Government of India are contemplat-
ing to establish a Central Sansknit
Board, and

(b) 1f so, the compoartion and func-
tions of the proposed Board?

The Minister of Eduecation (Dr
K. L. Shrimall): (a) Yes, Sir

(b) The composition and functions
of the Board have not yet been fina-
lised

I would hike to inform the hon
Member that it 1s under the active
consideration of Government, and I
hope we shall be able to announce 1t
within the course of a few days

Shri Subodh Hansda: I know
whether the universities and the State
Governments have been consulted
while constituting this board?

Dr. K L. Shrimali: It 1 not neces-
sary to consult State Governments and
the universities in this matter, bus
there are other recommendations of
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the Sansknit Commission, in regard to
which we have to consult the State
Governments and the universities,
and that consultation is taking place

ot %o Wo W w1 & vy
afr Y § w1 v § o fpgem
# gw gpa v feafearew fend ¢
WX frrt wifaw § e fodt oy
T # grawEar § 7

Mo §To Wio W™l  WFAAY
Wﬁmnﬁﬁakﬁm
witew 7 ag fewifor &Y &t fs @
TR® & & qF I AR, THA
a wgr o fr oF SgEdant @
3fem gaw ark | ot fawr< foar an
wr ¥ ) o sepe wdrew # fawior
¥ 39 & ¥ vy fax fear s @
¢ 1 gy aw givacfafey w1 arE
¢ g o R W § A W Q
gfrarfafear § os ar IR & Wi
0 ged 7 1| o faurem fead
¥OET & Ty areRT Ty 2w )

Shri C. B. Pattadbhi ERaman: Are
Government contemplating the asso-
ciation of pandits and shastris on thus
board?

Dr. K L Shrimali. There will be
Sansknt scholars, naturally, on the
board

Shri Dasappa: May I know whether
popularisation of Sanskrit among the
masses 1s one of the objectives of this

Shri Bhree Narayan Das. What will
be the precise functions of this board,
and what will be the principle on
thus board?
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Dr K L Shrimali: As I have

already stated, the functions are being
defined, and I hope to make the
announcement within the course of a
few daya

Bhri Shree Narayan Das: I just
wanted to know the principle on
which this board will be constituted,
not the details of it

Dr. K L Shrimali: The proposal 1s
to have an adwvisory board to advise
Government both with regard to
matters of policy and with regard to
matters pertaining to the propagation
and development of Sanskrit m the
country

Shri Jadhav: May I know whether
the Report of the Sanskrit Comms-
sion will be laid on the Table of the
House?

Dr. X L Bhrimall: As far as I am
aware, it has already been placed In
the Library But if it has not been
placed, 1 would see that it 1s placed

Shrl Supakar: May I know whether
it wall be one of the functions of
this Sanskrit Board to see that all the
recommendations of the Sansknt
Commuission are implemented within
the shortest possible time?

Dr. K L Shrimali: As I have
stated, there are certain recommenda-
tions with which the Central Govern-
ment have to deal, and there are cer-
tain recommendations with which the
State Governments and the universi-
tres have to deal As I said, as far as
the Central Government are concern-
ed, we shall do everything that s
possible to implement some of the
recommendations of the Commission
as far as possible As far as the State
Governments are concerned, we are In
consultation with the State Govern-
ments and the universities in this
matter

dwmfy anht ok wepa Wt
g vt aT el ¥ 7 FReg-
Ao ?
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should be introduced at least for cere-
‘monial occasions?

Dr. K. L. Shrimali: All these recom-
mendations are under consideration. 1
<annot give the details of it.

Bhri Ram Krishan Gupta: May 1
‘know whether the administration of
these two Sanskrit universities will be
transferred to the Board?

Dr. K L. Shrimali: There is no
proposal to transfer these universities
1o the Board. The universities have
‘been started by the State Government,
and they do not come under the
Jurisdiction of the Board.

Shri Sonavane: What is the urgency
about the establishment of this
‘Sanskrit Board, and what are the
financial implications of the establish-
ment of such a Board?

Dr. K, L. Shrimall: The urgency is
that the Sanskrit Commission, after
‘having examined this question very
<carefully, has made that recommen-
dation, and I think it is our duty to
propagate and preserve Sanskrit
literature and Sanskrit studies which
is the repositaryv of our cnltural
heritage.

Regarding financial implications. we
had a provision of nearly Rs. 5 lakhs
at our disposal out of which we have
already spent some money. It is not a
big amount, but we hope to seek the
advice of the Board with regard to
giving grants to institutions.

mmnmu

Shri Ajit Bingh Sarhadi:

Will the Minister of Education be
Pleased to refer to the reply given
10 Starred Question No. 985 on the

.lm{smn.c Sharma:
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15th December, 1868 and state the
progress made so far in starting a
rural institute in Punjab?

The Minister of Eduneation (Dr.
K. L. Shrimali): Approval has been
accorded to a rural institute being
started by Kasturba Seva Mandir at
Rajpura.

Shri D. C. Sharma: May I know
what will be the functions of this
rural institute and whether they will
be different from similar rural insti-
tutes in other States?

Dr. K. L, Shrimali: No, Sir. It will
be more or less on the same lines as
the other rural institutes are func-
tioning. As far as the functions are
concerned, I have answered this ques-
tion several times in this House.

Mr. Speaker: In his main question,
the hon. Member only asked the hon.
Minister, with reference to his earlier
question, the progress made in start-
ing this rural institute,. Now he goes
to the fundamentals and asks what
is the object. No. no.

Shri D. C. Sharma: That will be
run by the Kasturba Trust.

Mr. Speaker: It is not necessary
that every hon. Member must pursue
his question by a supplementary.
There may be need for the supple-
mentary, there may not be necessity
for it

Shri D. C. Sharma:
you.

Mr. Speaker: The hon. Member put
a question as supplementary as 10
what are the functions of this rural
institute. His main question assumes
that he knows the functiong and only
wants to know the progress made.

Shri D. C. Sharma: You please
listen to the whole supplementary put.
I asked: are these functions different
from the functions of similar institu-
tions in other States, because, I tell
you why. in other States the rural
institutes are being run by the State.
andth.lsmstmﬂeucdngtobenm
by a voluntary agency. That is why

T asked.

I do not hear
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Dr K. L Shrimali: The hon
Member 1z not properly mformad
Out of ten institutes which are exst-
ing, mine are run by voluntary or-
ganisations, only one by the State
Government and thus institution 1s
also being run by a voluntary organi-
sation

Shri D C Sharma: Therefore 1
want to know what will be the res-
pective shares of the voluntary organi-
sation and the Btate and Central
Governments vis-a-vyg admunistration
;ndﬂnmees That 15 what I want to
now

Mr. Speaker It does not arise The
question 15 about the progress made o
far Has the hon Mimster got that
nformation?

Dr K L. Shrimali: I do not have
the details with regard to finances

Bhri Tyagi: But you are not financ-
ing I believe It is voluntary

Shri Ajit Singh Sarhadi: Is it a
fact that there 153 a proposal to have
a rural umversity at Ludhiana®
Would the functions be identical or
separate?

Dr K L Shrimali* The hon Mem-
ber might put that question to the
Punjab Government I have no idea
about this proposed rural imnstitute at
Ludhiana

Permimion to Join Educational Insti-
tutions by Goverament Servants

*17¢1 Shri Harish Chandra Mathur
Will the Minuster of Home Affairs be
pleased to state

(a) what are the Government rules
and orders in respect of permutting
Government servants to carry on
further studies while i service and
to appear 1n examinations to improve
their career, and

(b) whethar these facilities vary
from Department to Department”

The Minisiter of State in the Minis-
Sy of Home Affabrs (Shri Datar):
(a) and (b) The following mnstrue-
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tions have been issued by Government
on this subject— -

“Ordinanily, there can be no
objection to the pursuit of know=
ledge by Government servants in
their leisure hours But this
must be subject to the conditron
that such pursuit does n no way
detract from their efficrency
Wherever found necessary, the
adminustrative authorities may
require that Government servants
under their control should take
prior permission before joinung
educational mstitutions or courses
of studies for Unuversity Degrees,
as the joining of educational insti-
tutions involves advance commit-
ment about attendance at specifled
hours and absence from duty
duning periods of Examunations
Ordinarily permission 13 to be
granted, but with a view to deal
summarily with cases where 1t 1s
noticed that the Government
servant has been neglecting his
duties for the sake of his studies
a condition may be attached
saying that the permussion may be
withdrawn at any moment with-
out asugning reason

Government servants belolnging
to the Scheduled Castes|Tribes
may be allowed to take full ad-
vantage of the educatilonal faci-
lities subject to the policy stated
above

Ministries|Departments  follow
the above principles”

Shr: Harish Chandrs Mathur: May
I know what restrictions which exist-
ed before independence have now
been removed, and what additional
facilities and assistance are now given:
in this matter since independence?

Shri Datar: I am not aware of any
restrictions from the British admims-
tration, but wa have made rules
which have been pointed out in the
statement lid on the Table of the
House
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Shri Harish Chandrs Msthur: In
the matter of competitve examina-
tions where it 13 not necessary to
attend any institubon regularly, are
there any restrictions for mttng in
such examination, if there are any
what are those restrictions®

Shri Datar: Every case 15 considered

Shri Hem Barua: It is said that the
permussion granted to the employees
for further studies may be withdrawn
without assigning any reason. If so,
are Government aware of the un-
necessary hurdles put by the admunis-
tration in certain cases against em-
ployees desiring higher education®

Shri Datar The hon Mamber s
quoting only the last sentence without
the proviso to 1t When it 1s found
that his duties are being neglected on
account of lus proposed appearance
for some examunation, then only will
the permssion be taken away

Shri Hem Barua It 1s sad in the
statement, and I have gone through
the entire statement, that on a certain
presumption that there is mneficiency
or something like that 1t mught be
withdrawn But at the same tume,

Mr. Speaker Shall 1t be smd n
mdividual cases it will be conmdere-
ed'!
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passed BA, M A, and even law May
I know whether these cases are being
considered for promotion to higher
ranks?

Shri Daiar. 1 have already stated
that each case 15 considered on merits, |
and we have laid down the mumumum:
qualifications for categomies of Gov-
ernmant servants So, only those that
possess them are taken m service If,
for example, they want to improve
their educational qualifications, they
have to do 1t subject to what has been
stated 1n these tules

Shri 8 M. Banerjee My question
has not been answered [ want to
have a clarification

Shri Tangamam. In the statement.
we find that Government servants
belonging to Scheduled Castes are
allowed to take full advantage of
the educational facilittes May I
know how many such Scheduled
Caste Government servants were
allowed this opportunity during the
vear 1957-58*

Shri Datar. T have not got the
figures with me

Shri Harish Chandra Msthur May
I ask a question?

Mr. Speaker: I have allowed him
three questions already

Shri Harish Chandra Mathar Only
two questions you allowed me

Mr Speaker: All nght

Shri Harish Chamdra Mathur: Is it
a fact that Assistants of the Secre-
tariat in general were not permitted
to mt even for the IAS exammation,
and 1t required the intervention of
the Prime Minister to get that restric-
tion removed®

The Minister of Home Affairs (Shri
G. B. Pant): Az a rule people are
allowed to appear 1n exggrunations 1n
order to mmprove their prospects It
15 only in exceptional cases that per-
nussion is withheld
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Coal and Iron Mines in Tripara

*1703. Bhri Bangshi Thakur: Will
the Minister of Steel, Mines and Fuel
be pleased to state:

(a) whether it 15 a fact that there
are coal and iron mines in Tripura;
and

(b) if s0, whether Government
have any proposal to exploit them?

The Parllamentary Secretary fo the
Minister of Steel, Mines and Fuel
(Shri Gajendra Prasad Sinha): (a)
‘The Geological Survey of India
investigated occurrences of coal in the
Pratyekray Charra, east of Ujan
Thangnang 1n the Tripura BState
dunng 1851-52 The quality and the
quantity of the deposit have not yet
been estimated. There are no iron
ore mines in the Tripura State

(b) No Sir

Bhri Bangshi Thakur: May I know
whether 1t 1s a fact that one Shr1 S
Dutta has found some coal in one of
the hills in Tnpura, and the opuon
of the experts in Calcutia regarding
the quality of the coal is satisfac-
wry? How far is the Government
aware of that”

Shri Gajendra Prasad Sinha: I have
already said that the investigation for
locaung coal was made in Tripura
State but at present more concentra-
tion is on the entire belt of Bihar,
Bengal and the outlying areas of States
of Assam and Madhya Pradesh. There-
fore, a thorough estimate could not be
made,

Shri Bose: What are the mineral
deposits found there?

Shri Gajendra Prasad Binha: There
were coal deposits found there

Shri T. B. Vittal Rao: May I know
when the Indian Bureau of Mines will
take up the task of proving the
deposits® -

Shri Gajendra Prasad Sinha: I have
already said that at present the con-
centration is more on the industrial
area of Bihar and West Bengal in the
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Second Plan. In the Third Plan, of
course, some of the outlying areas will
be investigated and the Indian Bureau
of Mines will try to find out and
prove the coal deposits

Army in Kashmir and NEFA

*1787. Bhri Ajit Bingh Sarbadi: Will
the Minister of Defemce be pleased to
state:

(a) whether Government are consi-
dering any scheme to prowvide facilir
ties for housing to the officers and
other ranks posted particularly 1n
Kashrmur and NEFA and also educa-
tional facihities for their children;
and

(b) o
scheme”

The Deputy Minister of Defence
(Sardar Majithia): (a) and (b) There
1s & regular programme of construction
of residential accommodation for
service personnel from year to year
and it is making satisfactory progress
So far as personnel posted to J & K and
NEFA are concerned. they are not
entitled to family accommodation
Free single accommodation, to which
they are entitled, 1s provided to them

so, the progress of the

A contributory scheme for financial
assistance to service officers for the
education of their children 1s under
consideration A scheme for educa-
tional facilities for the children of
service personnel other than officers
13 being worked out in the Services
Headgquarters No special scheme in
respect of such person posted to J &
K and NEFA 1s contemplated

Shri Ajit Singh Sarhadl: In view
of the fact that the service personnel
have got to remain in NEFA or
Kashmur for long periods, is there any
proposal to give them separate resi-
dential accommodation for their
families at government expense?

The Minister of Defence (Bhri
Krishns Menon): It would not be
proper for me to subscribe to the first
part of the question. If they remain
there it will be becsuse they are



operational areas and, therefore, there
cannot be families stationed there

oft wew wir  Arnfrg aaat see
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Sardar Majithia: It jgas been said in
the answer that it 13 under considera-
tion We are duscussing a scheme
according to which each officer s
supposed to contrnibute Rs 5 a month
towards an educational fund The
Government of India will give a
matching grant to a similar extent
Out of the money thus collected, we
will be giving stipends to the boys who
come under the scheme
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Sardar Majithia: Buldings are
going up constantly The hon Mem-
ber has already heard about one pro-
Ject Other projects are going on and
we are trying the best we possibly can
with the finances available to us

Mr Speaker' The difficulty arnises
on account of a vague kind of answer
‘The hon Minister has not got 1t He
wants to know the percentage If he
has got it, he may give 1t

Shri Krishna Menon: So far as the
Juntor Commussioned Officers are con-
cerned, they are entitled to 100 per
cent married accommodation, and if
there are no government buildings
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available, then other buildings would
be provided for the purpose $So far
as the Commussioned Officers are
concerned, under the present arrange-
ment, 1t 1s only a small percentage that
15 entitled to marmed accommodation
at present because we cannot provide
financially for these arrangements
The schemes under construction have
not been sanctioned by Government,
there 15 no secrecy about 1t, but 1t has
not reached a stage where necessary
sanctions have been given We are
endeavouning by methods of economy
in material] and newer methods of
construction to make the monev go
fu her which means there would be
more accommodation than previously
contemplated.

Shri M R Krishna: May I know
whether it 1z a fact that a decision has
already been taken that officers should
be paid Rs 50 for their children when
they are separated from the parents®
If <0 will the same coneession be
extended to the men also?

Shri Krishna Menon: With regard
to the second part of the question, on
education, if you will allow us, I
would lay a paper on the Table of
the House containing the whole
scheme, because there are so many
details We are anxious to give the
mformation We will do so ma
day or two

Mr Speaker: He will place & paper
on the Table of the House

Welfare of Scheduled Castes

*1711. Shri Ayyakannm: Will the
Minister of Home Afiairs be pleased to
state-

(a) whether 1t 15 a fact that the
Union Government have asked all
the State Governments to give the
status of “ex-Officto Secretary” to the
Directors for the Welfare of Sche-
duled Castes in thex respective
States, and

(b) the names of the States that
have implemented this suggestion so
far’
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The Minister of State in the Minis-
by of Home Affairs (Shri Datar): (a)
and (b). The Government of India have
mot specifically asked the State Gov-
ermnment to give ex-officio status of
Secretary to the Directors for the
Welfare of Scheduled Castes in their
respective States as the matter is
primarily the concern of the State
Governments. However, the Com-
missioner for Scheduled Castes and
Scheduled Tribes, in his annual Te-
port for 1956-57 made a recommend-
ation to this effect which was for-
warded along with other recommend-
ations to all the State Governments
for necessary action. The details of
the action taken by them in regard to
this recommendation have been fur-
nished by the Commissioner in para-
graph 7{a) at page 5 of Vol. 1 of his
annual report for the year 1957-58
which was laid on the Table of the
House on 9th December 1958

Shri Ayyakannu: May 1 know
whether in some of the Btates the
Directors of Harijan Welfare are not
able to spend the amounts allotted for
the welfare of this community be-
cause of the financial implications?

Shri Datar: There are some States
which have nof fully spent the
amounts.

Shri Tangamani: The hon. Minister
referred to the Commissioner’s re-
commendation of 1958~57. That yecom-
mendation was conveyed to the va-
rious State Governments. What I
would like to know is whether any
of the State Governments have given
the status of Secretary to these Har-
jan Welfare Officers.

Shri Datar: There are a few States
where they have got the status of
either Secretary or Deputy Beecretary.

Skri Panpigrahi: Which are the
Btates which could not spend the
amounts fully as mentioned by the
hon. Minister just now?
Bhri Daiar: [ have not
figures here just now.
MiEr. Speaker: It does not arise out
of this.

got the
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The Ministor of Home Aflairs (Shel
G. B. Pant): Very few have spant the
amount fully.

Shri Basumatari: I* want to know on
what basis the Director of Harijan
Welfare is appointed, because most of
the States have no Director of Harljan
Welfare.

Mr. Speaker: How does it arise out
of the original guestion?

Shri Basumatari: There are some
States which have no Director of
Harijan Welfafh

Shri Datar: It iz entirely for the
States to decide

Shri G. B. Pant: Obviously on the
basis of their suitability for the office.

Shrl Balakrishman: May I know the
numes of the States which have im-
plemented the recommendation?

Shri G. B Pant: In Orissa, the
Director is also the Secretary. In UP,
the Director is ex-officio Deputy Sec-
retary. In West Bengal, the Director
15 er-officio Deputy Secretarv.

Shri Ayyakannu: Most of the re-

Shri G. B. Pant: We can only make
and not compel any
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(b) whether such Organisations will
be cieated in other States also; and

(e) if so. the amount to be spent
annually?

The Minister of Home Affairs (Shri
G. B. Pant): (a) Yes

(b) The States in which they do not
exist have been asked to consider the
-possibility of setting up such volunt-
ary Organisations

{c) The expenditure 13 met by the
State Governments themselves As
for Delhi, a budget provision of
Rs. 2'5 lakhs 1s being made for the
current financial year

Shri 8. M. Banerjee: What 18 the
necesaity of such an orgamsation in
the country and what work will be
given to them specifically®

Shri G. B. Pant: Often calamuties
such as floods, drought, epidemics and
so on have to be faced and relief has
t0 be given First-aid has to  be
supplhied; crowds 1n fairs etc have to
be regulated and fire-fighting and
other similar operations have to be
econducted Besides, 1t 1s desirable to
have people disciplined by such train-
ing

Bhri § M. Banerjee: May I know
whether these persong will be provid-
ed with arms” I also want to know
whether they will be only used in the
case of natural calamities or fires etc
and whether they will not be used for
quelling people’s movement®

Shri G B. Pant: | think people’s
movements are not to be quelled by
tus Government There is no such
intention to use them or anybody else

Shri Vasudevan Nalr: The hon
Minister has stated that these are
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Bhri G. B. Pant: It is expected that
they will be volunteers

Shri Jadhav: In how many States
15 thers this organisation at present”

8hri G B, Pant: It is in Bombay
There 15 the Raksha Dal in UP I
think there are some simular organisa-
tions in a few other Stateg also
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Shri P. C. Borooah: In view of the
repeated border violations in Assam by
Pakistan may 1 know whether the
Government thinks of giving arm to
the Home Guards 1n that area”

Shri G. B. Pant: The suggestion can
be considered

0Oil Drilling Equipmenis

-

Shri Ram Krishan Gupta:
Shri R. 8. Tiwari:

Will the Minister of Steel, Mines
and Fuel be pleased to refer to the
teply given to Starred Question No

5th December, 1958 and
state the nature of efforts made for
purchasing more rigs and other an-
cillary equipments for oil drilling from
different countries®

*1713.



know whether any o1l drilling equip-
ment has been obtained so far due to
these efforta?

Shri Tangamani: The hon. Parlia-
mentary Becretary has stated that
these drilling operations are also tak-
mg place May I know whether, in
places where surveys have been made
and where oil is likely to be found
as in the case of the Cauvery belt,
drilling operations will commence?

8Shri Gajendra Prasad Binha: The
hon. Member is aware that we have
got only four deep dnlling rigs

An Hon Member: Five He said just
now

Shri Gajendra Prasad Sinha: We
are negotiating to purchase from
Russia. We have already got four deep
drilling rigs and all these are engag-
ed: One in Cambay, another 1n
Hoshiarpur, the third in Jwalamukhi,
We are going to have the fourth in
Sibsagar.

Bhri Bose: May I know whether
in addition to the purchase from for-
eign countries any attempt is being
made to manufacture these drills in
our own country?

The Minister of Mines and Oil (Shri
K. D. Malaviya): The whole question
of the manufacture of the drilling
equipments is under the active consi-
deration of the Government in col-
laboration with the Defence Ministry.
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The Minister of Scientific Rescarch

and Cuiltoral Affairs (Bhri Humayus
Kabir): (a) No, 8ir.

(b) Necessary action mn this con-
nection will be taken after the Officer-
in-chage of the Wind Power Division
has been appointed.
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Shrl Harish Chandra Mathur: The
Education Minster informed me n
1954 that they had started an experi-
ment on this in Rajasthan. May 1
know what progress has been made
since 1854 10 this matterr

Sbri Humayon Kabir: This 15 the
progress report Two types of wind-
raills have been designed and also
manufactured. That is the result
achisved so far.
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Bhri Harish Chandra Mathur: May
1 know f the experiments are stll
continuing since 1854 or whether they
have come to a conclusion?

Shri Humayun Kabir: Some expen-
ments have been carmed out and we
have got a fairly satisfactory result
I cannot claim that the results are
wvery sinking but with the appoint-
ment of a new director we hope that
work will go ahead rapidly

Development of Rural Areas of Deihl

*1715. 8hri D. C. Sharma: Will the
Momister of Home Affairs be pleased
to refer to the reply given to Un-
starred Question No 2081 on the 18th
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December, 1958 and state at which
stage is the consideration of the ques-
tion regarding development work in
the rural areas of Dell: as recom-
mended by the Rural Areas Com-

mittee of the Delhi Municipal Corpo-
ration?

The Minister of Home Affalrs (Shri
G B. Pant): A gtatement is laid on
the Table of the Sabha [See Appendix
V1, annexure No 41].

Mr Speaker: Next question

Shri D C Sharma: I called out the
number of my question—1715

Mr. Speaker: He did not put the
supplementary and se I called the next
question

S8hri D. C Sharma* Nobody gave
me an answer

Mr Speaker. The hon Minster of
Home Affairs

Shri G. B. Pant* What 1s the ques-
tion, Sir?

Mr, Speaker: No 1718

Shri G. B Pani: [ have given the
answer

Mr. Speaker: That is what [
thought (Interruptionz) [ heard
the hon Minister saying that a state
ment has been laid on the Table of
the House Then I looked at the hon
Member but he kept quiet. Therefore
1 passed on to the next question

Shri D. C. Sharma: In the statement
it 1s stated that some colleges will br
opened m the rural areas May I
know how many such colleges are
under consideration of the Govemn-
ment o be opened in the rural areas”

Shri G. B Pant: I do not know if it
15 definitely stated that a college will
be opened A request was made that
a college should be opened and it has
been said that it would be conudered.
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Shri D, ©. Sharma: Msy I know
when, the panchayat elections will take
place under the amended Panchayat
Act which has been passed?

8hri G. B. Pant: I hope, shortly. Ay
s00n as possible.
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grir
Shri Tangamani: May 1 know how
long it will take for re-settlement of
the villagers of the flood affected

willages in the site which is chosen
at Radio Colony and Model Town®

Shri G. B. Pant: Well, sites have
been provided, and 1t is for the
villagers to make their choice.

Arrest of Employees of EME. Statie
Workshop, Delhl

+

Shri §. M. Baverjee:
. Shri Vajpayee:
1718 { sart D. C. Sharma:
[ Shri Raghunath Singh:

Will the Minister of Defence be
pleased to state:

(a) whether two employees of Sta-
tic Workshop, New Delhi were ar-
rested on the 18th March, 1950 at
Delhi on a charge of baving stolen
arms and ammunition:

(b)“m'hctherthﬂelmplqeu
were found in the car of the Officer

APRIL 7, 100
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(@) whether one of the arrested
persons {s an armyman; and

(e) whether a departmental -
Quiry has been instituted iy this com-
nection?

The Deputy Minister of Defenme
(Bardar Majithia): (a), (b) and (d).
Yes, Bir.

(¢) No. Sir,

(e) Deparimental enquiry will be
ordered when a preliminary formal
report from the police is received.

Shri §. M, Banerjeq: May 1 know
whether it is a fact that this Officer
Commanding was using Shri Tirath
Singh, who wag arrested and whe
was a fitter in the Static Workshop,
as his driver, and whether it is alse
a fact that this man refused to drive
that car on that day and he did
only because he was threatened %0 ba
discharged?

The Minister of Defence (Sl

the matter may pass on that infor-
mation to the hon Minister.

military arrest.



Mr. Speaker: Order, order. Shri
VYajpayee.

Shri Vajpayee: In view of the fact
that the Officer Commanding is a
military officer, may I know why
court martial proceedings have not
been taken against him?

Shri Krishna Menon: That again,
8ir, is a matter of enquiry. First of
all, there must be a pmima facie case
established. When the police have
taken up the matter, we cannot pro-
eeed against that officer without pre-
Judice to the question.

Shri 5. M. Banerjee: What was the
material which was being carried by
these people in that car?

Shri Krishna Menon: I am sorry, Sir
that is also a subject of enquiry.

Shri M. R. Krishna: May I know
whether there are cases where the
persons working in the EME Workshop
have been found producing weapons,
particularly DBBL guns etc. of the
civil type; if so, whether any action
has been taken against them?

Shri Krishna Menon: That 1s not
part of this question.

Mr. Speaker: That 12 an independ-
ent matter.

Asquisition of Land in Rourkela
4+
J Shri Panigrahi:

"I719. 3 Shri P. C. Borooah:

Will the Munister of Steel, Mines
and Fuel be pleased to state:

(a) whether the villagers of 33
villages have been displaced so far in

30 (Ai) LSD-2.
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Rourkela as a result of land acquisi-
tion;

(b) if so, the number of displaced
persons who have received compensa-
tion so far;

() the total area acqured so far
for the Rourkela Steel Project; and

(d) whether the people m the
acquired villages are being forcibly
evicted from their homes?

The Minister of Steel, Mines and
Fuel (Sardar Swaran Bimgh): (a) to
(d). The acquisition of land for the
Rourkela Project has affected 32
villages The State Government have
so far acqured an area of 19559.27
acres The acquisition of lJand for the
Project and the resettlement of dis-
placed persons are being attended to
by the State Government. The
Hindustan Steel Limited have so far
placed Rs. 88.39 lakhs for payment of
compensation at the disposal of State
Government; it is understood that out
of this, Rs 82.92 lakhs have been
actually paid by the State Govern-
ment According to the information
available, the State Government have
so far evicted 1866 families

Shri Panigrahi: May I know the
tota] number of villagers who have
been displaced so far and the total
number of willagers who have been
rchabihitated so far?

Sardar Swaran Bingh: So far as the
villages are concerned, from most of
the villages only a partial displace-
ment has taken place. 28 villages are
such from where only partial dis-
placement has taken place The
remaining villages have been com-
pletely vacated. But no ome 1s asked
to vacate unless compensation 1s paid
to him and, also, arrangement 1s made
by the State Government for rehabi-
hitating him.

Shri Panigrahi: May [ know the
total amount of compensation due to
the villagers who have been displaced
and the total amount of compensation
actually paid to them?
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Sardar Swaran Singh: I have already
indicated that Rs. 82.82 lakhs has
actually been paid by the State Gov-

the estimated cost of land required
far the Rourkela project is Rs. 142
lakhs. For Mandira Dem, which is a
separate place at some distance from
Rourkela, the value of land is esti-

people displaced as a regult of the
establishment of the Rourkela Factory
in the Rourkela Factory itself*

Sardar Swaran Singh: It will not be
possible to offer regular employment
on the operation side because that
requires skill, certain aptitude and
certain training But there 1s so much
work being done and wages have
actually been pushed up a great deal
There are very few cases of people
who have not actually got employ-
ment But this demand always con-
tinues, it 1s quite natural, everybody
wanting to mmprove his emolument:
It will not perhaps be correct to sug-
gest that people there are unemployed
There 18 so much work to be done that
about 50,000 people are at work and
a good part out of that comes from
the vicinity

Shri Ranga: Is there a sufficient
degree of co-operation from the local
government in regard to the acquisi-
tion of land and alsp the settlement
of claims and payment of compensa-
tion to the displaced persons®

Sardar Swaran Singh: Actually, Sir,
this is  left mostly to them. It 1s
obviously for the State Government to

muneyattheltdispoul. I have
no reason

10226

Shri Supakar: May I know, so far
as the rehsbilitation problem is con-
cerned, how many acres of land have
been acquired, and what amount of
reclaimed land has been offered to the
displaced persons?

Sardar Swaran Bingh: The Sta
Government of Orissa, really, are
best people to answer that. They have
established two rehabilitation colonies.
I can well understand the reluctance
of people to settle down in a different
atmosphere. But, on the whole, the
payment of compensation has been
reasonable, and some arrangement 1s
also made to rehabilitate them. I do
not have the figures about the land
that has been acquired for the rehabi-
Iitation of colonies.

Oll Refineries

e1720. J Sbri D. C. Sharma:
Shri Ram Krishan Gupta:

Will the Minister of Steel, Mines and
Fuel be pleased to state:

(a) whether Government have
received the Balance Sheets of the oil
refinerics n India for the year end-
g the 31st December 1858; and

(b) it so, the percentage of profit
and the dividend declared by each
refining company”®

The Parliameniary Secrelary to the
Minister of Steel, Mines and Fuel
(S8hri Gajendra Prasad Sinha): (a)
Not yet, Sir The Balance Sheets will
become available to Government, it 1s
cxpected, in July or August, when the
Companies are expected to flle them
with the Registrar of Companies after
their Annual General Meetings are
held

th) Does nnt arise

Shri D. C. Sharma: May 1 know
why it will take six months for these
companies to put forward their
balance-sheets?

Shri Gajendra Pramad Skaha: That
1s provided in the Act.
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WRITTEN ANBWERS TO
QUESTIONS

Cosl Washeriey

*)¢fl, Bhri R. C. Majhi: Will the
Minister of Steel, Mines and Fuel be
pleased to state:

(a) whether the coal washerses 1n
Dugda, Bhojudih and Patherdih have
been established; and

(b) it not, when they are expected
to be completed®

The Minister of Steel, Mines and
Fael (Bardar Swaran Singh): (a) No,
Sir

\b) Work on the Dugda coal
washery has commenced It 1s expec-
ted to be commissioned *awards the
end of 1980

Tenders have been i1ssucd for .he
Bhojudih coal washery and 1t 1s
expected Lo be completed by 1981

The coal washery at Patherdih 1s 1n
the planning stages and mav materia-
hise 1n lDEl-,ﬁz

Recoguition of Hindi Examinations

*1692. Shri Vidya Charan Shukla:
Will the Minister of Edocation be
pleased to state

(a) whether the Reviewing Com-
mittee set up to make recommenda-
tiong for according recognition, of
examnations conducted by private
Hind: organisations has submutted its
report,

(b) if s0, broad features thereof,
and

(e) the action taken thereon”

The Minister of Education (Dr. K
L. Shrimall): (a) to (¢) A statement
1w laid on the Table of the Sabha
iSee Appendix VI, annexure No 42)

Childrea's Little Theatres

*1604, Shril Bhree Narayan Das:
Will the Minister of Scieatife Re-
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search and Cultursl Affairs be pleasad
to state.

(a) whether the Children's Lattle
Theatre in Dellu and Calcutta get any
grant from the Government of India,

(b) if so, the nature and amount
of sych grants so far given,

(c¢) whether Government have ex-
amuned the working of these organis-
ations; and

(d) if so, with what result”

The Minister of Scientific Research
and Cultural Affairs (Shri Humayun
Kabir): (a) and (b) An aed-hoc grant
of Re 5,000 from the Mimster's Dis-
cretionary Fund was given to the
Children's Little Theatre, Caleutta
in 1954-55

(e) No, Sir
(d) Does not anse
Unauthorised Comstructions m Dellu

*1695 Pandit D N. Tiwary Will the
Minister of Home Affairs be pleased
to state

(a) whether 1t 1s a fact that un-
authonsed and unplanned construction
of houses 1s proceeding apace in Delhi,
and

(b) whether any measures are under
contemplation to stop such con-
structions?

The Minister of Home Affgirs
(Shri G B Pant): (a) A certamn
amount of such construction 1s going
on

(b) The «taff of the three authom-
ties concerned, namely the Delhu
Municipal  Corporation, the Delhi
Development Authority and the New
Delhi Municipal Committee, are tak-
mng swtable action under the law
with the help of the administration.
The Delh: Municipel Corporation
which deals with the major part of
the area has reinforced its enforce-
ment staff and has also obtained ad-
ditional police assistance for forcibly
stopping unauthorised construction
and demolishing such structures
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behaviour of the Site Works En-
gineer of Wellman Smith Owen Cor-
poration and there was also an allega-
tion of discrimination against Indians.

(b} No, Sir.

{c) No, Sir.
(d) Does Not arise

Cultaral Delegations

*1704. Shri Assar: Will the Muinus-
ter of Scientifie Research and Cul-
taral Affairs be pleased to state:

(a) how many cultural delegations
RKave been sent abroad in 1056-57 and
1957-38; and

(b) the criteria adopted in select-
ing cultural delegations for touring
abroad?

The Minister of Scientific Research
and Culiural Afiairs (Bhri Humayun
Kabir): (a) Five in 1956-57 and one
in 1987-88.

(b) Members of these delegations
are selected after taking into  eon-
siderption the record and experience

Written Answers APRIL 7, 1980 Written Answers ca30

of the persons, their sulishility for
the country and the pecasioh and shalr
availability.

Turbine Whee!l Assembiles

*1765. Shri Morarka: Will the Min-
ister of Defemce be pleased to siate:

(a) whether it is a fact that 26 tur-
bine whesl assembliss for wmirerafs
were purchased in 1954-58 when
fact only 3 were needed till 1987;

(b) if so, the reasons for purchasing
€0 many extras; and

(c) whether the responsibility fer
this excess purchase has been fixed?

The Deputy Minister of Defense
(Sardar Majithia): (a) and (b). R
is a fact that, based on the recom-
mendations of the manufacturers, the
TAF. had purchased 28 turbine whesl
assemblies in 1854-85. According
the assessment of the Air Force the
total requirement for the item works
out to 37. The question of over-
provisioning does not, therefore, arise.

(c) Does not arse.

Indian Investments h'nulp
Countries .

*1708. Bhri Jinachandran: Will the
Minister of Finance be pleased ™
state-

(a) whether any special sanction of
the Government of India is required
for Indian investments in foreiga
countries;

{b) 1t so, the nature thereof; and

(c) whether any help is extended
by Government in such cases”

The Deputy Minister of Finanas
(Shri B, B, Bhagat): (a) to (¢). Indian

India for transfer of capital by them
Such applications are referred W
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Andaman and Nicobar lisnds

qmpnua-um will
the Minister of Home Affalrs be
pleased to state:

(a) whether Government are aware
thet the people of the Andaman and
Nicobar Islands face considerable diffi-
culties in the matter of inter-island
communication in the absence of an
all-weather ship;

(b) what 1s the frequency of the
Government ships voyage for
Asdaman to Nicobar Islands and
wice-versa;

(c) whether Government are con-
samplating to purchase any new
vesmels for increasing the frequency
of inter-island service; and

(d) if so, when such a ship will be-
esme available*

The Minister of State im the Minls-
try of Home Affairs (Shri Datar): (a)
Yes, Sir

(b) Government ships (mv
‘Andaman’ and m.v. ‘Nicobar’ touch
Car Nicobar on their voyages 1o
Madras once in every two months.
Besides this, mv ‘Indaus’ and Police
Boats riso ply between Port Blair
md Car Nicobar as and when neces-
sury.

(c) Yes, Sir

(d) No definite date could be in-
deonted at this stage.

Benaficiation of Minerals

*1700. Shri Shivananjapps: will
tae Minister of Steel, Mines and Fuel
e pleased to state:

a) whether the beneficiation work
chromite ore from
Hassan t, Mysore State, has
besn completed; and

(b) if 30, the results thereof?

The Minister of Mines and oill
(Bt XK. D. Malaviya): (a) Yes, Sir.

-
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(b) A sample assaying 38:168 per-
cent Cr2® 3, 22:20 per cent FeO. .
was upgraded to 5009 per cent Cr2*
with 80:8 per cent. recovery by gra-
vity eeparation methods

Discovery of Gold Deposits in
Rajasthan

*1719. Shrimati Bucheta Kripalani:
Wil the Minister of Steel, Mines and
Fuel be pleased to state-

(a) whether 1t 15 a fact that Gov-
ernment Geologist had discovered
gold munes at Khetr1 and Dhosi hills
in Rajasthan, and

(b) i so, when 1t 1s proposed to
start excavation work®

The Minister of Mines and 0il (Shri
K. D Malaviya): (a) and (b). No,
Sur The Geological Survey of India
had carried out an investigation m
this area 1n May 1038, but no native
gold was discovered as a result there-
of. In view of the negative results
obtamned 1t was not considered worth-
while to continue these investigations.

Aero-Engines

*1716. Shri Morarka: Wil the
Minister of Defence be pleased to
state

(a) whether it 15 a fact that some
mero-engines were purchased at
213975 each instead of £12500 be-
cause the order was not placed in
time,

(b) if so, what were the reasons for
delaying the order by 11 days, and

{c) whether enquries were made
and responsibility located for this
delay?

The Deputy Minister of Defenes
(Sardar Majithia): (a) Yes, Sur

(b) and (¢} A Court of Enquur
has been ordered and instituted Its
report 18 awaited
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Oceanography of Eastern Coast

Shr Ram Krishan Gupta:
"""{sm P X Deo:

Will the Manister of Scieatific Re-
and Cultural Affaira be pleas-

ed to state

(a) the sieps taken to study the
Oceanography of the Eastern Coast of

Wnitten Answers APRIL 7, 1000 Wniten Amswers
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India with particular reference +o

Orissa Coast, and
(b) the resuits thereof”

The Deputy Minkster of Sclentifle
Research and Cultura] Affalry (Dr.
M M Das): (a) and (b). A state-
ment 15 laid on the Table of the Sabbha
[Sec Appencix VI, annexure No 43)

Expenditure on German Experts ia
Rourkels

2763. 8hri Ram Krishan Gupta: Wil
the Minister of Bieel, Mines and Fael
be pleased to state the total expend:-
ture incurred so far at Rourkela on
the German Chief Engineer and other
German experts?

The Minister of Steel, Mines aad
Fuel (Sardar Swaran Singh): It =
presumed that the hon. Member has
in mund the expenditure mcurred on
the German Chuef Engineer and other
German experis employed by M/s
Indian Gememnschaft Krupp-Demag
The expenditure ncurred on ths
orgamsation till the end of December
was Rs 32 57 lakhs

Limestone Reguirements for Bhilai
Bteel Plant

2784 Shri Ram Krishan Gupla Wil
the Minister of Steel, Mines and Fuel
be pleased to state the source from
which lmestone requred 1o the
Bhila; Steel Plant would be acquir-
ed?

The Minister of Steel, Mines and
Fuel (Sardar Swaran Singh). Lime-
stone required for the Bhula: Steel
Plant will be obtained from the
Nandim Limestone Quarries located
a few miles away to the North-west
of Bhulai 1 would invite atiention
to the answer | gave to Starred
Question No 1480 on thc 23rd March,
1959

Outpui of Iron Ore

{Bhrl Ram Krishan Gupts:
2768 7\ Qhri Pangarkar:

Will the Minuster of Steel, Mines and
Fuel be plensed to state the fotsl out-
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put of iron ore during 1958 (State-
wise)*?

The Minister of Steel, Mines and
Fuel (Sardar Swaran Singh): The
Btate-wise output of iron ore durine
1958 15 ay follows:

State (lml:nym)
Andhra Pradesh " 106,846
Bihar . 2225697
Bombavy 143,329
Madhya Pradesh . 230.241
Myveore . - 854,661
Omnssa . . . . 2,153,676
Pomab . . . 16,637
Rajasthan 86,860

- Torm o ;907_.;4-;

Revenue Collections in Punjab

27166 Shri Ram Krishan Gupta: W)l
the Minister of Finance he pleased to
state the amount of money collected
by the Government of India by way
of taxes and other revenue measures
in the Punjab State during 1058-59*

The Minister of Finance (Shri
Morarjli Desal): The information 1s
being collected and will be Iaxd on
the Table of the House

Pakistan Nationals in Punjab

Zi61. Bhri D. C. Eharma: Will the
Minister of Home Affalrs be pleased
to state

(a) the number of Pslustan: na-
tionals detected 1n 1958-38 who have
been living in Punjab by falselv
declaring themselves a:  Indian
citisens; and

{b) the action taken against them"

The Minister of Beme Affairs (Shri
G. B Pant): (a) Eight

(b) They have been arrested and

16396

Oultural Affalys be pleased to refer
to the reply given to Unstarred Ques-
tion No. 2544 on the 18th April, 1958
and state the amount spent for the
maintenance of Sarnath Monuments
during 1838-587

The Deputy Minister of Scientific
Rescarch and Cultural Affairs (Dr.
M. M. Das): Rs. 26,300 (Upto the end
of February, 1950)

Capital of Punjab

Shri Ram Krishan Gupta:
"\ Shri Ajit Singh Sarhadi:

Will the Minister of Fimanre be
pleased to state the total amount to
be given during the remaining period
of the Second Five Year Plan for
the construction of the Capital of
Punjab”

The Minister of Finance (Shri
Morarji Desal): The Central Govern-
ment 1s not committed to provide any
specific assistance to the Punjab Gov.
ernment for the construction of the
Capital at Chandigarh The amount
of assistance to be given for the pur-
pose during the remaining period of
the Second Five Year Plan has not
been determined

2769

lssurs of Visas to Foreigners

2770 Shn Pangarkar: Will the
Minister of Home Affairs be pleased
to state

(a) the number of foreigners to
whom Visgas to visit India were 1ssued
during the first quartier of th¢ vear
1959. and

(b) the names of the countries {0
which these persons belonged®

The Minister of Home Affairs (Shri
G. B Pant): (a) According to the
information received so far, the num-
ber (excluding Commonwealth citizens
and Pakistan nationalc) 1= 5328
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(b) Almost all countries 1in the

Bducatisns] Granis io Bembay BSiate

S77.. Shri Pangarkar: Will the
Minister of Education be pleased to
abe:

{(a) the amount of grants allotted
by the Centre to the Bombay State
during 1058-59 for the different pro-
jects and schemes 1n the fleld of
education; and

(b) the amount of such grants as
were sanctioned during 1957-38 to
Bombay for educational purposes hut
which could not be utilised”

The Minister of Educatiom (Dr
K. L Shrimall): (a) An amount of
Re. 1,78,07,528 has been sanctioned to
the Government of Bombay during
1958-59 for the purpose

(b) Information 1s not yet available

Silemce in Educational Institutions

2772. Bhri D. C. Sharma: Will the
Mmster of Education be pleased to
refer to the reply g@iven to Unstarred
Question No 1511 on the 15th Decem-
ber, 1058 and state the further action
taken by the State Governments on a
circular letter issued to them on the
observance of silence and discipline
n all educational institutions for ten
minutes 5 day? .

The Minister of Education (Dr. K
L BSbrimall): Further rephes have
been received so far from the Gov-
ernments of Madhya Pradesh, Andhra

and Orissa as well as from
the Adminstrations of the Union
terntories of Delhy, Himacha] Pradesh
Laccadive, Minicoy and Anfaman and
Nicobar Islands statmg that neces-
sary nstructions have been issued to
the educational institutions concerned
ander them In the case of Andhra
Pradesh the instructions apply only to
Schools

Itlnlybepomted out u'lltthem'..
gestion s not that there should be

® daily silence for ten minutes neces-
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sarily but that there should be g brist
period during which either some
prayer be recited or there should be
silent meditation.

Kerosene Ofl

I73. Shri Panigrabl: Will the
Munuster of Stoel, Mines and Fuel be
pleased ‘o refer to the reply given to
Starred Question No 818 on the 2ni
March, 1850 and state

that the steps taken to restore the
price of Kerogene Oil to 1ts normal
level have not had the desired effect
in Orissa,

(b) whether the State Government
have completed collecting information
1cgarding the latest position m price
of Kerosene Oil now prevailling In
different areas of the State,

(c) whether the report of the State
Government hat been received by the
Central Government,

(d) whether a copy of the report
will be lad on the Table, and

(e) whether Government propose to
take any steps against the dealers and
retailers of Kerosene Oil who were
found to have increased the prices of
Kerosene O11”

The Minister for Steel, Mines and
Fuel (Sardar Swaran Singh): (a) to
(d) The report received from the
Government of Orissa (dated 24.3-58)
1s that, after the removal of the
restrictions on the sales of Keroseno,
the prices of Kerosene had almost
touched normal in urban and certan
rural areas of the State but the highcr
priees were persisting i1n some rural
areas Retail price of Kerosene per
seer, as intimated 1n the said report of
the Government of Orirsa was,
district-wise, as follows:—

Dustnct Pricc per seer

Rs Rs
Cuttach o 86

Pun ) 0§ Q00 -12—0
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T Thhna Price per seer

—— = _w...
Balasore . 0—§—0 to 0--10 -6
Sambalpur 0—8—0 10 0 ~12 -0
Sundergarh 010 =0 10 [~-0—0
Genjam 0—12 -0 t0 O—14—0
Korsput . 0—8—0 10 001 ©
Kalshand: 0 -g-—0 t0 O ~10 ~O
Boudh Phulbani ¢ 10—0 0o 12
Mayurbham o-9<0t0 1 0 O
K-onjhar O==]0— |0 D=—=]3—0
Bolangir o-—§—6
Dhbenkana)

o—p—D 0 j5—2 O

2 The State Government have added
that the higher prices were perssi-
ing m the rural aress as adequate
supplies had not reached distant rural
areas due to transport dificulties
They are in close touch with the o1l
eompanies a: well as with the Rail-
way authorities The main difficulty
has been Railway restrictions on the
Calcutta-Vizag ralway line The
State Government have not iasued

(e) Powers under the Essentual
Commodities Act, 1955 in respect of
Kerosene have already been delegated
to the State Government of Orissa on
20th February, 1959, on their request
The Siate Government have reported
that, if the higher prices in some
rural areas do not come down, they
would take necessary action agunst
offenders ‘after issuing price control
order

I1AS. and LIPS, Officers in Rajasthan

274, Bhri Earni Singhjl: Will the
M:nuster of Home Affalrs be pleaszed to
<tate the number of TAS and IPS
Officers who have been appointed o
direct recruitment and those by pro-
motion 1n Rajasthan during the year-
1854-55, 1055-88, 1058-57 and 1957-54°

10240

The Minister of Home Affalrs (Shri
G. B Pant)’ The requred nforn u-
tioy 15 as under

TTThe—— — —
By Direct By Promonon
Year tment
B IAS LPS IAS Ips
1954-55 1 s 9
1955-56 2 2

1956 <~ 3 s«

- 11

| e W N

1957-58

Income-tax in Rajasthan

2776 Shri Karni Singhji: Wil the
Minister of Finance be pleased te
state the amount of income-tax asses-
%¢d and collected diwvision-wise in
Rajasthan from 1949-50 to 1957.589

The Minister of Fimance (Shri
Morarji Desal): The mformation s
not mamntained division-wise How-
€ver, figures of Income-tax assessed
and collected Income-tax circle-wise
@re being obtained and a statement
Will be lmd on the Table of the House
23 soon as pogsible

fetd wronlt & fd grrefer
T W g™
o0t Wt ww o€ w farwn
™ @ T N Fvoew fr

(¥) eft wrer srwfe areer
¥ Wi v AF aTea qvEw ¥ A
Agmferm rfmyw mm o

(=) T T 97 ATETT T
W a% g ferr s fear mm 3

e st (Wm0 w0 W AwT)
(¥#) %1

(W) s@d
Paz oo ®YU!

TEYE AF Yol
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Foreign Bcholarships to Students from
Assam

.

2778, Shri P. C. Boroosh: Will the
Minister of Scleniific Research and
Cultaral Affairs be plessed to state

{(a) the number of scholarships
given to students from Assam for
training in foreign countries unde:

schemes admimstered by °

his Ministry during 1958-59: and

(b) how many are Likely to be given
duning 105060 to students from
Assam?

The Deputy Minister of Secientific
Restarch and Cultnral Affairs (Dr.
M. M. Das): (a) Two.

(b) As scholarships are awarded
strictly on meént and without regional
considerations, it 13 not possible to
forecast how many will be given to
students from Assam in 1050-60.

Ares Libraries in West Bemgal

2179, [ 8h 8. C. Samanta:
Shri Subodh Hansda:

Will the Minister of Edueation be
pleased to refer to the answer given
to Unstarred Question No. 1821 on
the 15th December, 1958 and state:

(a) whether the applications for
establishing area libraries in West
Bengal have since been completed;

(b) if so, whether assistance has
been granted to all the applicants; and

(c) the conditions laud down for
sanction of such assistance?

The Minister of Education (Dr. K. L.
Shrimall): (a) Out of the three ap-
plications received for grant of aid
under the Government of India scheme
of assistance to voluntary educational
organisations two have since been
completed

tb) No, Sir It 15 considered that
such projects should be assisted by
the State Government

{c) The conditions are given below:

(1) the nstitution 15 of reco-
gnised competence and ability:;

(1) the project recommended
i1s of :special ecducational impor-
tance; .

{11) the estimates have been
checked and found reasonable;

(1v) the nstitution is engaged
in outstanding work of educational
importance, and

(v) that the State Government
and/or the institution concerned
will meet their share of expendi-
ture
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Non-Government-Aided Bcheols of
Delhi

[ Shri Ram Krishan Gupta:
3780, { Shri Bhakt Darshan:
'tmn.c.mmz

Will the Minister of Education be
pleased to refer to the reply given to
Unstarred Question No. 1208 on the
10th December, 1858 and lay a state-
raent on the Table showing:

(a) whether Government have con-
sidered the report of the Committee
appointed to enquire Into the working
of the non t aided schools
of Delhi;

(b} i so, whether all the recom-
mendations of the Committee have

been accepted; and

(e) if not, the nature of the recom-
mendations accepted and turned
down"*

The Minister of Education (Dr.K.L.
Shrimalf): (a) Yes, Sir

tb) and (¢) A statement showing
ihe decisions so far taken by the Gov-
ernment on the various recommenda-
tions of the Committee is Taid on the
Table of the Sabha [Placed =
Livrary See Index No LT-1344/59 )

Al Indla Council for Secondary
Education

3781. 8hri Ram Krishan Gupta: Wil
the Minister of Education be pleased
to state:

(a) the nature of the decision taken
resolutions passed and recommenda-
tionz made at the Eighth meeting of
the All India Council for Secondary
Education held recently at New
Dethi: and

(b) the steps taken or proposed to
be taken to implement these decisions
resolutions and recommendations®

The Minister of Education (Dr. K. L.
Shrimall): (a) and (b). At this meet-
ing, which was of a business nature,
several matters relating to the woark
of the Council were considered. Action
oa the proposals spproved had to be
taken by the Council, which was then

0244

working as an autonomous body. So
far as Government is concerned, it
considered the proposal relating to ths
budget of the Council for the nex
financial year.

Will the Minister of Flnance bde
Pleased to refer to the reply given to
Starred Question No 608 on the Btm
Diecember, 1958 and state-

(a) the latest position regarding ar-
Tears of income-tax (Statewise);

(b) total amount recovered during
1958-59; and

(c) maximum and minimum num-
ber of annual instalments allowed to
the assessees for payment of arrears?

The Minister of PFinance (Shri
Morar}i Desal): (a) and (b) The in-
formation is being collected and 2
statement will be 1aid on the Table of
the House as early as possible

(¢) There 18 no hard and fast rule
for allowang nstalments which are
allowed taking into consideration the
hature of the case and the financial
Dosition of the assessee applving for
instalments

Indo-Pakistan Conference on
Cooperative Fands

{Rhri Ram Krishan Gupta:
" | Sardar Igbal Singh:

Will the Mimster of [Finance bhe
pleased to refer to the reply given 1o
Unstarred Question No 1337 on the
11th December. 1958 and <tate

(a) whether Government have
received the report about the items
discussed and decisions taken at the
conference of officisls of India and
Pakistan held at Jullundur on the 28th
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November, 1858 regarding cooperative
funds; and

(b) if s0, the details thereof®

The Minister of Fimanoe (Shri
Morarji Damal): (a) Yes.

(b) The representatives of the coope-
rative departments of West Pakistan
and Punjab met between the 28th
November und the 7th December 1858
1o consider or verify certain claims
due to be paid to evacuees in both
the countries by the cooperative socie-
ties which were affected by partition.
As a result of the discussions at these
meetings, the eshmate of the amount
due to be paid in West Pakistan has
been increased by a sum of Rs. 88,386-
12-8 (net). The question of
transferring certasin Government secu-
rities, now held in Pakistan, to the
cooperative movement 1n India, in part
settlement of the payment due to be
made by Pakistan to India at the time
of the final seit.cmm.nt contemplated
in Part II of the Banking Agreement
of 1849, was also raised, and 1t was
agreed that the decision in regard to
this item should be expedited. It is
understood that further meetings to
discuss this and other outstanding
sssues are likely to be held

Allshabad High Court

Zi84. Shri 5. M. Banerjee: Will the
Minister of Home Affairs be pleased
to state:

(a) whether the Central Govern-
menLt 1s contemplating to appoint addi-
tional judges for the Allahabad High
Court; and

(b) whether recommendations have
been received from the State Gov-
ernment and the High Court”

The Minister of Home Affairs (Shri
G. B. Fant): (a) and (b). Yes; pro-
pesals for filling up two posts of Addi-
tional Judges on the Bench of the
Allahabad High Court are under con-
sideration.
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Mercy Potitlond

Bhri Harish Chandra Mathur:
2785 Q Shri D. C, Sharma:
Sardar Ighal Singh:

Will the Minister of Home Affairs be
pleased to state:

(a) the number of (1) murder cases
and (i1) other cases m which pardon
of remission of sentence have been
grented by the Central Government
of President during each of the last
three years; and

(b) whether any principles have
been laid down to govern such cases?

The Minister of State in the Ministry
of Home Affalrs (8hri Datar): (a)
A statement is laid on the Table of the
gabha. [See Appendix VI, annexure
No. 4.]

(b) Every case i1s considered amel
disposed of strictly on its own facts
.ﬂd merits
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“Whe i» Who” of Indian Painters
and Sculpltors

2788. Shri Pangarkar: Will the
Minister of Sclentific Research and
Cultural Affairs'be pleased to state:

(n) whether any efforts have beem
made so far for the preparation of
"Who's Who of Indian Painters and
Sculptors”; and

(b) if so, the details thereof?

The Deputy Minister of Belentific
Research and Cultural Affairs (Dr. M
M. Das): (a) and (b). The Lalt Kala
Akadem: has undertaken a programme
of preparing and publishing an Artist’
Directory. Necessary material collect-
ed from individual artists, art asso-
ciations and organisations relating te
over 400 artists is now being edited for
publication

Sangeet Natak Akademi

2789, Shri Pangarkar: Will the
Minister of Scientific Research and
Cultaral Affairs be pleased to refer to
the reply given to Starred Questioa
No 1051 on the 8th September, 1958
and state-

(a) whether the quunquennial report
for the period 1953-58 has been pub-
lished by the Sangeet Natak Akaderm
and

(b) 1f so, when”

The Deputy Ministey of Sclentifie
Research and Cultural Affaisy (Dr.
M. M. Das): (a) Yes, Sur

(b) March, 1959
wrew § qui
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(w) wwrer af I=av
Sinking of Villages in Almora Distriet

792, J Barl Ragbunath Singh:
 Bhri Ram Krishan Gupla:
Will the Minister of Steel, Mines and
Fuel be pleased to state,

(a) whether 1t 15 a fact that two
sinking villages in Almora District in
Uttar Puduhunt.heba:dnro( Nepal
are taken as lost; and

(b) 1If 30, whether any investigation
was made to know the cause of thewr
sinking®

The Munister of Steel, Mines and
Fuel (Sardar Swaran Singh): (a) It s
reported that the sinking wvillages of
Garbyang and Chhindu cannot be
saved No remedial measures ep
construction of retaining walls and
efficlent drainage provision is Likely to
1mnedy the situation

(b) Yes, Sir The investugation
carried out reveals that the underlying
formations are respon‘ible for what
has been happening in the wvi'lages
The topmost formation on whuch the
villages are built s gravel, consisting
of pebbles which range from 3~ to 12
or even more in diameter It 1s natu-
rally very pervious, and water after
percolating makes its way into the
underlying sandy loam or warved
clays Further the joints in these
clays facilitate water filling where 1t
freezes 1n winter and exerts tremend-
ous pressure on the walls of the join's
Thus the joints widen and the top-
gravel also cracks along with them
with the result that gaping fissures are
formed on the surface Finally slips
take place along these inclined fis-
sures

, Coal Production in Private Becter

2793. Shri Ajit Singh Sarhadi: Wil
the Minster of Steel, Mines and Fuel
be pleased to state

sector 1is

(a) whether the private
in tw matter

keeping to the schedule
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of increased production from coal
mines; and

{(b) whether it 15 a fact that the
expenditure of production per ton is
more in the public sector than in the
private sector?

The Minister of Sieel, Mines and
Puel (Sarday Swaran Singh): (a
Yes, generally

(b) The expenditure m the public

sector, excluding Singareni, compares
favourably where the production 1s by

=3

virgin areas, the expenditure is bound
to be higher The real comparison
can be between identical conditions

Drama Competition

2784, Shrl Aurcbindo Ghosal: Will
the Minister of Scientific Research and
Cultural Affairs be pleased to state

(a) whether any drama competition
1s proposed to be organused by the
Sangeet Natak Akadem: during 1859,
and

itb) 1If so, a1 what place and in what
languages®

The Deputy Minister of Scientific
Research and Cultarat Affatrs (Dr M
M Das): (a) Yes, Sir

(b} In Hind: at Delht and 1n Tamu:l
at Madras

Basie Training College, ‘tripura

27195 Shri Bangshi Thakar: Will
the Minister of Education be pleased
to state

(a) how much amount Government
has 1o pay yearly as rent for the entire
area and the bwlding in which the
Bagic Training College, Tripura, has
been opened;

(b) for how many years that build-
ing and the area has been under the
possession of Government,

(e) whether Government contemp-
Iate to buy the same; and

(d) if so, when”

The Minkster of Education (Dr. K.
L. Shrimali): (a) Rs. 6,000 per annum
for the land and building of the col-
lege and Rs 2814 pa for the hostel
attached thereto

(b) College buildings and compound
since March, 1954; hostel building and
compound since 13-7-1954

(c) and (d) The land and build-
ings of both the college and the hostel
have since been acguired

Scheduied Caste and Scheduled Tribe
Agriculturists in Madras

27196 Shri Elayaperumal: Will the
Minister of Home Affairs be pleased
to state the amount allotted to the
Government of Madras during the
years 1956-57 and 1957-58 for assisti-
ing the Scheduled Caste’ and Sche-
duled Tribe agricultunsts

The Deputy Minister of Home Affairs
(Shrimati Alva): The informatior s
gneen below —

1956 <~ 1957-3%

Rs R~

Schedules tastes 13 42 lakhs 1~ 32 lakin

Scheduled inbes o 51 lakhs 5 0% lakhs

Toal 14 03 lakhs 1R 40 lakhs

Indus Valley Civilization

Shn K. K. Das:
21 { Shri Subodh Hansda.
Shri 8. C. Samanta:

Wili the Minister of Scientifis
Research and Cultural Affairs be
pleased to state

(a) the total number of sites con-
imning the Indus Valley Civilization
found in Indian Union since 1948, and
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(b) how many such sites have 30 far
been (1) explored, and (u) excavated®

The Deputy Minister of Sclentific
Research and OuMaral Affairs (Dr
M. M. Das): (a) Forty sites containing
the remains of Indus Valley Civiliza-
tion have been found

(b) (1) Six, excluding munor miscel-
laneous excavations 1in Kathiswar

(n) Three

Oil in Jammu

2798 Shri D C. Bharma: Will the
Minister of Steel, Mines and Fuel be
pleased to state

(a) whether it 1s a fact that chances
of finding o1l In Jammu Province,
especially 1n  Ramnagar, Mansar,
Rajour: and Now<hera are bright, and

(b) 1f so, what further steps have
been taken for exploring oil at these
places?

The Minister of Steel, Mines and
Fuel (Sardar Swaran Singh): (a) No,
Sir This cannot be indicated at this
stage

(b} Does not arise

Clerical Grade Examination

2799 Shri D. C. Sharma. Will the
Minister of Home Affairs be pleased
1o state

(a) the number of candidates who
apphed for appearing in the Clerical
Grade Examination held in Decem-
ber, 1958 and

(b) the total number of persons who
appeared in the Examination at the
wvarious centres 1n the country (Cen-
tre-wise)”?

The Minister of State in the Ministry
of Home Affairs (Shri Datar): (a)
13,207

(b) A statement 1s laid on the Table
of the Sabha. [See Appendix VI,
annexure No, 45].
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Diamend Mines in Sawal-Madhepur

£800. Bhrl Pahadia: Will the Minister
of Steel, Mines and Fuel be pleased
to state.

(a) whether 11 15 a fact that there
are diamond mines in the valley of
Village Gudha Chandarji in Nadanti
Tehsil of Sawai-Madhopur district
(Rajesthan); and

(b) if so, what steps are being takea
to enquire into the matter fully?

The Minister of Bteel, Mines and
Fuel (Sardar Swaran Singh): (a) Ne,
Sir The rocks in the area are mostly
amphibolites, Quartutes and Congla-
merates, which are not known to con-
tain any diamond

(b) Does not arise

Three-Year Degree Courss In
Gashati University

2801. Shri L. Achaw Singh: Wil
the Minister of Education be pleased %o
state

(a) whether three-year degree
course is being introduced in Gauhati
University and

(b) 1f so, when the scheme will be
implemented and grants sanctioned for

the purpose”

The Minister of Education (Dr. K.
L Shrimall): (a) Yes, Sir

(b) The scheme will be mmplement-
ed by the Gauhati University from
1962-63 and 1ts colleges will become
eligible for Central share of assistance
from that year

Scheduled Caste and Scheduled
Tribe Agriculturists In Himachal
Fradesh

2802. Shri Daliit Simgh: Will the
Mmister of Heme Affairs be pleased
to state-

(a) whether the scheme to asss!
the Scheduled Caste and Scheduled
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(b) it so, the amount of money
spent and number of families benefit-
ed during 1957-58 and 1858-59°

The Deputy Minister of Home Affairs
(Shrimati Alva): (a) Yes, Sir

(b) A statement 1s laid on the Table
of the Babha [See Appendix VI,
annexure No 4]

Distribution of Steel Wire

2803. Shri Daljli Singh: Will the
Minister of Stesl, Mines and Fuel be
pleased to state

(a) whether any review of the
working of the control of imports and
distribution of steel wire has been
carried out, and

(b) if so, the results thereof”

The Minister of Steel, Mines and
Fuel (Sardar Swaran Singh): (a) and
{(b) The review of the working of
the control of imports and distribution
of all controlled categories of steel
mncluding steel wire, 15 earried out
every six months in connection with
the formulation of the Import Policy
for the appropriate period The Jlatest
review was done in connection with
the policy for the October 1958—
March 1959 period and the policy has
been notified by the Iron and Steel
Controller 1n his Public Notice, dated
3-11-19568 as modified on 2-2-1939 and
1s laid on the Table of the Sabha
[See Appendix VI, annexure No 47 ]_
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Industrial Development of Delh:

2805 Shri Ram Krishan Gupta: Will
the Mmmster of Home Affairs be
pleased to state-

(a) whether the Delli Murucipal
Corporation has drawn up a Rs 4
crore plan to develop new industrial
sites round the city,

(b) 1f so, the details of the plan
and

(c) whether Government have ap
proved the plan?®

The Minisier of Home Aflairs
(Shr1 G. B Pant): (2) A scheme
drawn up by the DDA for develop-
ing about 900 acres as an industrial
area near Okhla 15 bemng considered
bv the Corporation muthorities

(b) The plan ncludes the acquisi-
tion laying out and development of the
area for the purpose of allotment to
industrial units, new or old, m accord-
ance with th genersl policy that mas
be prescribed n this behalf

{¢) The scheme has not been for
mally submutted to Government for
approval

Air Force Storage Unit, Sulur (Madras
State)

2806. Shri § K. Arumugham. Wil
‘he Minister of Defence be pleased to
state

(a) whether any scheme for the dc
velopment of the Air Force Storage
Unit at Sulur, Madras State, has been
taken up,

(b) if so, what are the items of de
velopment and the estimated cost of
this scheme, and
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(c) when it is likely to be taken
up?

The Depuaty Minister of Dofence
(Sardar Majithia): (a) No, Sir.

(b) and (¢). Do not arise at present
New Basic Schoels in Himachal
Pradesh

2807, Shri Daljit Singh: Will the
Minister of Edueation be pleased to
state:

(a) the number of new basic

schools opened in Himachal Prades“
during 1958-59; and

(b) the number of primary school:
converted into basic schools during
the same period?

The Minister of Education (Dr. K.
L. Shrimali): (a) 40.

(b) 50.

Welfare Extension Projects in Punjab

2808. Shri Daljit Singh: Will the
Minister of Education be pleased to
state:

(a) the kind of welfare extension
projects established in Punjab by the
Central Social Welfare Board with the
Central assistance during 1858-39; and

(b) the location of these projects?

The Minister of Education (Dr. K
L. Shrimall): (a) Welfare Extension
Projects of the co-ordinated patiern

(b) The four projects of the co-
ordinated pattern are looated in the
foltowing Stage T Blocks'—

(1) Machhiwara, District Ludhiana
(u) Samana, District Patiala
(iii) Dasuya, District Hoshiarpur
{iv) Pundrn, District Karnal.

Iron Ore Deposits in @ Palani Taluk
{(Madras State)

2809, Shri Balakrishnan: Will the
Minister of Steel, Mines and Fuel be
pleased to state:

(a) whether it is a fact that iron
ore deposits are found in some of the
hills in Palani Taluk of Madras State;
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(b) whether Government have con-
ducted Geological Survey in these
areas; and

(¢) if so, the details thereof?

The Minister of Stee], Mines and
Fuel (Sardar Swaran Singh): (a) to
(c). No, Sir. No iron ore is reported
from the Palani Taluk. Geological
mapping was done in this area some
time back. The rock formations here
do not indicate the possibility of find-
ing large deposits of high grade iron
ore. The rock formations encounter-
ed are mostly granite with possibilit-
ies of small bands of Magnetite Quart-
zite bands, which msy provide oply
very low grade iron ores, if at all

Systematic mapping in the Madurai
district is in progress since 1957-58
and is being continued. The work so
far done does not indicate the possi-
bility of occurrence of any economic
minerals.

Non-Official Organisations for Wel-
fare of Scheduled Castes and
Scheduled Tribes

2811. Shri B. K. Galkwad: Will the
Minister of Home Affairs be pleased
to :tate the amount of grant-in-aid
paid during the year 1958-58 to Hari-
jan Sevak Sangh, the Depressed
Classes League and such other pri-
vate institutions by Central Govern-
ment?

The Deputy Minister of Home Aflnirs
(Shrimati Alva): A siaiement show-
ing the Central grant-in-aid given
to the non-official organisations in
question during the year 1858-58 is
laid on the Table of the Sabha. [Sec
Appendix VI, annexure No. 48 }

Promotion from Grade III to Grade 11

2812, Shri Braj Raj Singh: Will the
Minister of Home Affairs be pleased
to siate:

(a) what is the minimum
~ervice a Section Officer has to put in
Grade III before becoming eligible for
promotion to Grade II in the Central

r
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(b) what was the provision regard-
ing minimum service in the orginal
constitution of the Central Secretar-
iat Service; and

(¢) how many of the 137 Sectior
Officers promoted to Grade I on tn:
28th February, 1959, {ulfilled this
condition of minimum service®

The Minister of State in the Minis-
try of Home Affalrs (Shri Datar):
(a) to (c) Under the Central Secre-
tariat Service Scheme, officers who
have completed 6 but not more than
10 years of service in Grade 111 are
to be considered for promotion to
Grade 11 of that Service In actua®
practice, however, owing to shortage
of officers, 1t has not been possible,
while making selections 1n the past,
to adhere strnictly to this provision
Prometions are made on the recom-
mendations of the UP.SC, who make
the selections, on the basis of merit,
according to their standards of suit-
ability

Social Welfare Centres in Andhra

2813 Shri D. 8. Dora: Will the Mun-
ister of Education be pleased to state:

{(a) the number of Social Welfare
Centres started under the  Central
Social Welfare Board in the backward
areas of Andhra Pradesh;

(b) the location of
opened during 1958-39;

{c) the schemes tgken up in these
centres during the said period; ard

new centre

(dV the amount of mone* spent or
each centre during the same period”

The Minister of Education (Dr K.
L. Shrimall): (a) There is no such
category as ‘backward area<' 1n Rnr
State. All centres under the Welfare
Extension projects of the Ceniral
Social Welfare Board are however
located In rural areas. 176 social wel-
fare centres have been started 12
Andhra Pradesh upto 31-12-1938. In-
formation in respect of centres start-
ed during the period from 1-1-1939 to
31-3-1988 is being collected and will
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be laid on the Table of the Sabha as
soon as poseible

(b) A statement giving the location
of centres started upto 31-12-1958 s
laid on the Table of the Sabha [See
Appendix VI, annexure No 49] In-
formation pertaining to the centres
started from 1-1-1959 to 31-3-1959 1s
being collected and will be laid on
the Table of the Sabha as soon as
possible

(c) Balwadis, Social Education for
women, Arts and Crafts, Maternity
services and other general cultural and
recreational activities

{d) Since some of the staff a:
Prryect level bhas to work in the var-
10us centre; and certain other ad-
min'strative expenditure 1s incurred
at Project level, the accounts are
maintamed only Project«wise and
not centre-wise Statements giving
the figures of expenditure pertaining
to the vears 1954-55, 1955-58 and 1956-
57 for the Welfare Extension Projcets
in Andh-a Pradesh are lmd on the
Table of the Sabha [See Appendix
VI annexure No 50] Informiation
perta'ning to the years 1957-58 and
1958-59 wi!l be laid on the Table of
the Sabha as soon as possible

Crime in Manipur

2814. Shri L Achaw Singh: Wili
0 Minster of Home Affalrs b
nt ased 1o state

(a) whether 1t 1s a fact that cnimie
haz increa-e during the last 6 months
1+ Manipur,

fb) if so, the number of dacoitic-
'nd looung, during this period wher:
arme were used; and

fe) the total number of dacoities

that took place in Mampur dunne
1958-597
The Minisier of Home Affairs

(Shri G. B Pant): (a) No

th) Cases of dacoities in which arms
were used—16

Cases of robberv in which arm
were used—2.

(c) 24.
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Shri Vajpayee (Balrampur) rose—

Mr. Speaker: I am not going to
allow him to speak. With respect to
these matters, it is only when I have
got some doubt that I will allow any
explanation. I have looked into the
newspapers. We are at the prelimi-
nary stage. I find that as soon as an
hon. Member tables a motion, and

is only for the purpose of clearing

dl
2
i

motion they are entitiad to dn so. The
hon, Minister.

'l'helllallhrcl' Home Affairs (Bhri
G. B. Pant); I submit that regafdless
olthemcrm the subjent-matter
of these ﬂuy e not in order.
Anwmmm motinn,

according to
the rules, mi relate to a matter of
urgent pubnctmporunceot a recent
occurrence, it should be a precise

and

matter. I may also submit respect-
fully that it must, except in very
extraordinary circumstances, be relat-
ed to some domestic affairs.
diplomatic relations are involved or
when delicate matters of o
are sougfit to be somefiow
into the discussion of the subj
would be risky to accept an
ment motion even if it were other-
wise, on the face of it, admissible
under the rules. But, ag it is, these
motions do not seem to me at all ad-
missible.

55

it

§

So far as Shr1 Hem Barua's motion
is concerned, he has referred to
Panchsheel and to something that the
Prime Minister said in the course of
his press conference. He has also
referred to some message that was
published in Peking. I am not in
touch with Peking and do not exactly
know what hag happened there. But
I cannot say what sources of informa-
tion they had. Countries have their
own systems of espionage and there
are aeroplanes flying about every day
to see what is happening within their
own borders or near their borders
8o, it is difficult for anyone to say
how any country gets information
about any matter. I cannot be ex-
pected to pry into the secrets of the
embassies of the Chinese or of
other country. I do not think a
statement is called for from me
adjournment motions, however,
the face of it, are inadmissible.

sPES

Mr. Speaker: In view of the state-
ment by the hon. Minister T do not
give my consent to the adjournment
motions,



I Papers lavd on
%ab3 the Table
Shri Vajpayee: What was the
statement® 1 want to know about
the leakage of the news He has made
some reference to it, within the
frontier or outside the frontier

Mr, Speaker: No, no 1 am not allow-
ing anything more on this

——

1204 hre.
PAPERS LAID ON THE TABLE

NoTwricarion unper Pusuic Emprov-
MENT (REQUIREMENT As TO Rasm-
ENCE) AcCT

‘The Minister of State In the Minis-
try of Home Aftairs (Shri Datar) 1
beg to lay on the Table a copy of
Notification No GSR 323 dated the
21st March 19859 issued under sub-
section (2) of Section 1 of the Pub-
lic Employment (Requirement as to
Residence) Act, 1957 [Placed
Library. See No LT-1337/59]

Rupzs mMApE UNpER Pusiic Emreloy-
MENT (REQUIREMENT As T0 RESIDENCE)
Act

Shri Datar. ] beg to lay on the Tablc
under Section 4 of the Pubhic Employ-
ment (Requirement as to Residence)
Act, 1957 & copy of esch of the follow-
ing rules

(1) The Andhra Pradesh Public
Employment (Requirement as
to Resmdence) Rules, 195,
published in Notficauon No
GSR 32¢ dated the 2lst
March, 1959

(i) The Himschal Pradesh, Mani-
pur and Trnipura Public Em

plovment (Requirement as to
Residence) Rules, 1859, pub-

March, 1959
Library See No. LT-1338/59]
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Commattee

AxpxpMeENT T0 CusToMs AND CENTRAL

Excisx Durizs Rerunp (Fixsp Rarzs)
Ruizs

The Deputy Minister of Finanoe
(8hri B. R, Bhagsat): I beg to lay on
the Table, under sub-section (4) of
Section 43B of the Sea Customs
Act, 1878 and Section 38 of the Cen-
tral Excises and Salt Act, 1044, a copy
of Notification No GSR 328 dated
the 21st March, 1859, malking certain
further amendment to the Customs
and Central Excise Duties Refund
(Fixed Rates) Rules, 1858 [Placed
tn Library, See No. LT-1339/59]

NOTIFICATIONS UNDER SEA CusToMS

Act

Shri B. R Bhagat: 1 betg to lay on
the Table, under sub.section (4) of
Section 43B of the Sea Customs .Act,

1878 a copy of each of the following
Notifications —

t1) GSR No 329 dated the 2Zist
March 1959

(n) GSR No 330 dated the 2lst
March, 1859 containing the
Customs Duties Drawback

(Diamonds)  Rules, 1959
{Placed wm Labrary, See No
LT-1340/59]

1208 hrs

ESTIMATES COMMITTEE
Minures or MEerTINGS

Shri Thirumala Rso (Kakinada)
1 beg to lay on the Table a cu )y of
the Minutes of the sittings of Esti-
mates Comnuttee relating to the
Thirty-sixth, Thirty-seventh, Forty-
fourth and Forty-fifth Reports on the
Minmstry of Health
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12.084 hus.
CORRECTION OF ANSWER TO
STARRED QUESTION No 9§33

The Parliamentary Secretary to the
Minister of Steel, Mines and Fuel
(Bhri Gajendra Prasad Sinha): On
behalf of Shin K. D. Malaviya 1 beg
to make a statement In reply to
suppleme itaries by Shrumati Parvathi
Krishnan, enquring why therc had
been delay in the supply of the spe-
ciahised egu.pment and Ssuggestng
that one of the reasons for the delay
was that the supplicys were not really
experienced in the manufacture of
such equ'pment, 1t had bcen sfated
that the suppliers did not send the
supplies in time and the only alterna-
tive, therefore, was to spend a Little
more money and go ahead with the
work !t had becn stated further that
there was delay in the schedule and
that greater details as to why the
agreement was not fulfilled would be
furnished if nceded The fact 1s that
the supphers of those items of equip-
ment had indicated certain probable
dates of delivery on informal inquiry
This was pricr to the ssue of formal
tender notices by the Ligute Project
authorities As the suppliers had
acvepted orders for the supply of
similar equipment to other countnes
in the interval between their furnish-
ing the prelminary information and
the issue of tender notices by the
Lignite Project, the dates finally
quoted by them got extended beyond
what they had indicated earher
There have been no avoidable delavs
in the shipment of the specialised
equipment after the placement of
orders The expenditure of Rs 62
lakhs on additional conventional ma-
chinery was not due to any non-ful-
filment of contractual obligations by
the suppliers

As regards the suggestion that the
firmg were not specialists in the
manufacture of the equipment, it may
ba stated that both firms, Messrs
LMG. and Krupp, are firms of in-
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ternational repute and orders were
placed on them on the basis of com-
petitive tenders.

1209 hrs.
*DEMANDS FOR GRANTS (Contd)

MinisTrRY of FOOD AND ACRICULTURE

Mr. Speaker: The House will now
take up discussion on Demands Nos
36 to 41 and 119 to 121 relating to
the Muustry of Food and Agriculture
for which eight hours have been
wWenad

Hon Mecmbers desirous of moving
cut motions may hand over at the
Table within 15 minutes the numbers
of the selected cut motions I shall
treat them as moved, 1f the Members
in whose names those cut motions
+tand are present in the House and
the motions are otherwise in order

Demanp No. 36-—Mmistry or Foop
AND AGRICULTURE

Mr. Speaker: Motion moved

“That a sum not exceeding
Rs 69,17.,000 be granted to the
President to  complete the sum
necessary to defray the charges
which will come 1n course of
payment during the vear ending
the 31st dav of March, 1960 in
respect of ‘Mimstry of Food and
Agriculture” "

Demanp No 37—Fonear
Mr. Spesker: Motion moved

“That a sum not exceeding
Rs 2,37,69,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 3lst day of March, 1980, in
respect of TForest'”™.

‘lln;ud"ﬁth the recommendation of the President.
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Drmianp No. 383—AGRICULTURE

Mr. Speaker;: Motion moved.

“That a sum not exceeding
Rs. §,21,10,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come 1n course of
payment during the ycar ending
the 81st day of March, 1960, in
respect of ‘Agriculture’”

Demanp NoO 39—AGRICUI TURAL
ResearcH

Mr. Speaker: Motion moved:

*That a sum not exceeding
Rs 4,52,60,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come 1n course of
payment during the year ending
the 3lst day of March, 1960, in
respect of  ‘Agricultural  Re-
search’”

Demanp No 40—ANTMAaL HussaNDRY

Mr. Speaker: Motion moved

“That a sum not exceeding
Rs 2,40,64,000 be granted to the
President to complete the sum
necessary to defray the charges
which will comc .n course of
payment during the year ending
the 31st day of March, 1960 1n
respect of "Amimal Husbandry'”

DeMAND No 4] —MISCELLANEOUS
DEPARTMENTS AND OTHER ExrENDI-

TURE UNDER THE MINisTRY or Foobp
AND AGRICULTURE

Mr, Spaaker: Motion moved

“That a sum not excceding
Rs. 10,78,08,000 be granted to the
President to complcle the sum
necessary to defray the charges
which will come 1n course of
payment during the year ending
the 31st day of March, 1960, in
respect of ‘Miscellanecus Dcpart-
ments and other Expenditure
under the Ministry of Food and
Agriculture' ",
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Demanpy No 110—CaPrTaL OUTLAY ON
Forests

Mr. Speaker: Motion moved

“That a sum not excecding
Rs 12,81,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1960, 1~
respect of ‘Capital Outlay on
Forest'™

Drmanp No. 120—Purcuase or Foob-
GRAINS

Mr. Speaker: Motion moved

“That a sum not exceeding
Rs 1,65,56,30,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come m course of
payment during the year cnding
the 31st day of March, 1960, 1n
respect of ‘Purchase of Food-
gramns' "

Demanp No 121—OrHEn Caprrsr
or T™HE MiNisTRY oF Foop anD
AGRICULTURE

Mr, Speaker: Motion moved:

“That a sum not exceeding Rs
3339.92,000 be granted to the
President to complete the sum
neccssary to defray the charges
which will come i course of pay-
ment during the year ending the
31st day of March, 1960, in res-
pect of ‘Other Capital Outlay of
the Minstry of Food and Agr-
culture'”

Mr. Speaker: Shri Nagi Reddy —
Does Shri Asoka Mehta want to speak?

Shri Asoka Mehta (Muzaffarpur)
Yes

Mr. Speaker: 1 have <called Shn
Nag: Reddy

Shri Nagi Reddy (Anantapur): Mr
Speaker, Sir, we are today to discuss
nne of the subjects which 1s the con-
cern of every human being in this
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country. Probably it is the only de-
partment about which everyone, both
m the cities and the villages, talks
every day. Therefore, I went through
the report that has been presented to
the House by the Ministry very very
carefully to find out as to what their
review of the past has been and what
suggestions they make for the future.
I am sorry to say that the report is a
report of self-justification of the past,
and because of that, it is a report of
self-complacency so far as the future
15 concerned.

We have passed through the most
dufficult year so far as the foodgramns
situation 1s concerned, last year. I
expected that the report would take
into consideration the difficulties that
are encountered by the people and the
Ministry, and that there would be a
kind of self-critical evaluation of the
past 5o that we would be in a better
position to adjust both the organisa-
tional and other matters for the
future.

What do we find in the report so
far as the past i1s concerned? It 1s
sard that the prices of cereals, parti-
cularlv rice, did not go up as much
as could have been expected. I do mot
know by how much it was expected to
rise. because I cannot get into the mund
of the hon Minster to find out by
how much he expected the prices to
rise. But I find from the report itself
that last year the price of rice has
been the highest that was reached in
the past, say, ten years, and yet we
are told that the situation was not as
bad as was expected. Probably the
Minister has forgoiten that last year
one of the greatest battles was fought
in thir country by the people for food-
greins, especially in his own State of
U.P. and in the neighbouring States of
Bihar and West Bengal. The people
had to fight very bitter battlez, be-
cause the Government did not think.
as per the report, that the price had
risen as much as was expected and the
Government wag complacent in regard
to the difficulties of the people.
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This self-laudatory attitude in the
report is going to give them much
more difficult problems in the future.
The price of rice last year had
from 99 points in February to
points 1n September. The price
wl:!eat had risen from 84 points to
points 1n January this year. The -
erence 15 50 vast and it is very
that neither the peasant in the village
nor the consumers in other places go
justice done. Then, who got the
Himalayan profits last year? Quite
naturally, the middleman, the ‘rader,
because he purchased rice at 99 points
and sold 1t in the lean months at 118
points, and, he purchased wheat at the
lowest point of 84 and sold it at about
125 1 do mot know why the Ministry
did not take note of it m the review
They are so very self-complacent of
the future that they have said in the
report that we need not worry about
the future at all anditis goingto be
excellent They have told us that we
need not worry this year, because the
crops have been very good; we are
having the best crops compared to the
last so many years; the market is
going to be better than what it was;
our troubles are going to be less; we
have got enough stocks in our hands
and probably we are going to import
more This is what they have told
us.

1M

-

As for the fact that we have had
very good crops this year, there is no
doubt. But is the Government aware

crop—TI should say, we did have a good
crop But still, what was the position?
We were told then that “the crops are
good and the position is going to

better”. But the price of rice in 1
stood at 91 points in January and 11
points in August. 5o, a good crop
itself does not mean that the
are going to be reasonable, In
present state of affairs, with the
of trading being conducted
country, with monopolists
and with black-marketers

gE8Y

Egriri
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scot-free, there is no doubt that the
Government cannot be complacent of
the future. That was exactly the ex-
perience in 1908-57,

The Government refuses to review
the past properly and try to relate the
past experience to the future. Today
we are told that we need not
and the pomtion 1s gomng to be much
better, We were told 1n a statement
laid on the Table of the House on 10th
February that “the price of rice had
already recorded a substantial fall and
that the index number of the whole-
sale prices which had rsen to 118 in
September, 1958, had fallen to 91 4"
I am surprised at the word ‘already’
It 18 not at all surprismmg that the
prices have iallen, for the sumple rea-
son that every year in January and
February, the prices of rice do fall
Then, where 1s the surprise and why
should 1t be said that they had ‘al-
ready’ (allen? This shows that Gov-
ernment cannot imagmne 2 natural
situation in natural terms and they are
not able to look to the future in the
proper perspective,

5

Let us take the pomtion in the past
few years in the months of February
and September each year. In 1056, it
was 77 pomntg in February and 101 in
September In 19857, it was 91 and
111  In 1058, it was 100 and 116 I
had read the figures previously also
In 1959, 1s there a guarantee that it 1s
not gowmng to be lhike that? This self-
complacent statement of the Minister
after the past experience that we can

tH
i
e-1E
Tl
it
g3By BEF

for Grants 10272
wnterest of the consumers, but also
of the producers. So, I would oaly
warn the Government to be careful
about the future. This complacent
attitude in you and the way m whuch
you are trymg to lull the people in
regard to the future 1s not gong to be
of any help

We are 1n the most critical position
m the second Five Year Plan Every-
thing hunges on the manner in which
you are going to tackle this food pro-
blem. If the Food Department and
the Minisiry refuse to take note of
these grave features in our economic
life, they will be called in the not very
distant future as the saboteurs of the
whole of the second Plan I only wish
at least now the Government would
take note of these factors and try to
evolve a proper policy; not only evolve
a policy, but act up to it boldly

Then we were told for the last 3—4
months that a new policy i1s going to
he evolved and 1t is coming. Well,
the country 15 eagerly waiting for 1it,
and thatis State trading 1n foodgrains
There was a lot of talk about it, but
all the talking was only from the side
of the Prime Mimster and not from
the side of the Department of Agricul-
ture They had been ominously silent
all these days When there was an
uproar from certain sections of the
country who have been opposed to this
trade in foodgrains, when speeches
were made in the country by certann
people as to how it 15 dangerous, when
certain people were being mobilised
agamnst State trading and the wvery
policy of State trading, I expected
that the Food Department would come
forward and tell people and educate
the people az to how it is important,
why it 1s necessary and how it is in
the interest of the consumers and
praducers I thought it was the duty
of the Food Department, before im-
plementing a particular policy. to edu-
cate the people, try to tell them that
this 15 in the interest of the people
for various reasons. But I find they
have been extremely silent, and the
result of it we know today. We know
how State trading in foodgrains has
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been sabotaged not by the people wao
have been talking against 1t but by the
very Department which has 1o imple-
ment 1t | sometumes feel that the
Department has heen silent all these
days only to allow a certain amount
of mobilisation of certain sections of
the pepole agamnst State trading in
foodgrains, which will have its reper-
cussions on the Plan, so that they
may not be accused for having tailed
to implement the programme which
was announced, announced probably
not with enthusiasm by the
Food Ministry but announced with
enthusiasm and conviction by the
Prime Minister The reuctionares
have, i1n the past tfiree moniis, ¢aken
it into their heads

Mr Speaker, The hon Member will
have three more minutes

Shri Nagi Reddy I have taken only
ten minutes

Mr, Speaker: Twelve minutes He
will have three more minutes 1 will
give 15 minutes I wall call Shry Sarju
Pandey also and will give him some
time

Shri Nagi Reddy. Then I think I
must conclude without cven comung
to the main points

Mr, Speaker: All right, let hm
have 20 minutes

Shri Nagi Reddy: 1 expected more
because every day the first speaker
13 given more time

Mr. . Speaker. I wall give him 8
more minutes

Shri Nagi Reddy: Then we are
being told that the whole of the
people are being mobilised against
State trading, saying that State trad-
Ing ¢ not in the interests of the con-
sumers or the agriculturists

Producers know as to how they are
bemng fleeced by the whole salers,
and it is the experience 1 every

producer 1n  agricultural goods,
not ontly in  food but also 1n other
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agricultural goods. We know what

happened m the case of jute last
year We aaked for a big production.
Big production came and the
agriculturists /+  lost, because they
produced  more, unfortunately ¢ 4
they did not produce as
much as did, probably they
would have got a better price. Today
We are seeing as to what 15 happening
to the tobacco market in Andhra. So,
the wholesalers as a whole have got
such a grip over the market that the
producers themselves are not getting
a proper price for whatever they
produce

Wi are (ofd that in the interest of
the consumers, in the interest of the
producers, there should not be State
trading And State trading is being
uvpposed by people not only in ordi-
nary terms but with vehemence Ther.
15 resistance aganst it and people are
talking of bloodshed Probably the
Minister also must have received a
copy of the speech that was delivered
in the All India Foodgrains Dealers
Confercnce by Shm M R Masani, 1n
which he sad:

“If this were to be pursed then
it will result in bitter resistance,
bloodshed and a fall in food pro-
duction "

An Hon. Member: Blcaodshed?

Shri Nagi Reddy: Yes And he has
appealed to the people that, “there
can be no question of millions of ordi-
nary people throughout the country,
who cherish their homes and familes,
their temples and religion, their farms
and shops and their entire way of life,
would find 1t difficult to share the
Prime Minister’s indifference to ap-
panlmg catastrophe” And he says
that the Prime Minister’'s words have
been ‘“reckless and irresponsible” All
this 13 being allowed by the Depart-
ment without giving a proper reply
My contention 1s that this departmen'
has remained smilent In spite of the
attacks that are being made on State
trading in foodgrains Inttead of
coming forward to defend their policy
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i the interests of the consumers and
the producers, they have allowed it to
go unprotested.

Mr. Speaker: Why not the hon
Membper help the Government?

Shri Nagi Reddy: That 13 what we
are doing Just because they would
not do it, I have to do it for the sim-
ple reason that the Ministry had to
be helped at least by the Oppomtion,
when the Opposition feels that parti-
cular cause which thev have enunciat-
ed is good and the department have
failed to implement it or failed even
to argue their case properly.

Shri Vasudevan Nair (Thiruvella)
Then nobody can help them

Shri Nagi Reddy: A certan section
18 being mobilised against this
policy There 18 nothing suprising
m 1t  The only surprising thing is
that Government have not taken ade-
quate precautionarv measures to guard

themselves against the attumpts
by the  vested interests tn
sabotage our plans. When

one rcads the latest Report which
has been presented to know how they
are going to implement State trading
m foodgrains, one feels that he cannot
be convinced of the pohcies which are
being enunciated We are told that
today we have not enough money.
that today we do not have enough
organisation to collect all the food
from the people and, therefore, az a
beginning we are going to license
wholesale dealers. This licensing of
the wholesale dealers, I should say, is
not going to solve the problem. I
will warn the Government that it will
only lead to greater corruption and
administrative inefficiency. There is
no doubt about that. Because, when
you take a step, you must take a rea-
sonable step, at least to a certain
extent. Why Is it difficult, I ask, for
the Government to come forward and
accumulate at least some portion of the
foodgrains and then gradually extend
it fully to every area? It §s not a
difficult thing. For example, the
Government have given so many loans
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to the peasants like Taccav:i loans.
They are being recovered They can
collect the taccavi loans from the
peasants in the form of grans. But
the co-operation of the people
is necessary for that i
they will have to take that
small step;
it is a serious step—it requires the
co~operation of the panchayats in tne
village; it requires the co-operation of
the co-operative societies in the vil-
lages; 1t requires the co-operation of
the people who should be convinced
first of the importance and the neces-
sity of this  Therefore, the Govern-
ment has failed m their duty wn the
past 1n this regard and now 1t
15 failing i their duty in this regard.
Licensing of the wholesalers will only
hit the small wholesalers It wall
increase the profits of the big whole-
salers Because, it 1s always the case
in this society that bigger fish swal-
lows the smaller fish  That 13 our
cxper.ence

An Hon Member: That s 1mn
satellites.

Shri Nagi Reddy: This programme
which 1s being enunciated today is not
going to solve the food problem. For
example, last year we had
zones where we fixed cer-
tain  prices. The prices were
not implemented Who  rhould
implement them® The people who had
to implement them would not imple-
ment Difficulty arose. The Southern
Zone was formed. That zone was
said to be a self-sufficient zone
Prices were fixed Each Government
was expected to go and purchase from
the areas which had produced more
There 15 a pithy sentence in Telugu-
A Reddy of this village is a non-
entity in the ncighbouring village He
15 the Reddy in his village, he 15 a
powerful man only in his village' 7ot
in the neighbouring willage What
was the use of fixing the price in
Andhra which 15 ruled by a separate
Government and asking some other
Government which 15 a neighbounng
Government to go and purchase there
at the controlled rates? Who 1s going
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to hear them, In the same way, today
what is happening is, the Madras
Government has stopped the export of
Jaddy from the Madras State from the
Tanjore ares into Kerala. Again, we
will be tald that the Kerala Govern-
ment can go and purchase 1n Andhra
at the controlled rate Who 1s going
to give at the controlled rate? If they
won't give, what 1s it that the Kerala
Government can do? They can't
touch an ant in Andhra. It i1s impossi-
ble; they can't They have no rignt.
They have no power All this 15 good
talk.

The Minister of Food and Agricul-
ture (Shri A, P. Jain): How did
they get 50,000 tonsg themselves?

Shri Nagl Reddy: The Kerala Gov-
ernment went and purchased 1in the
open market They got it Later the
Andhra Government came to 1its
rescue They got 1t That 1s a differ-
ent matter It is the duty of the Cen-
tral Government to see when they fix
the prices that the prices are imple-
mented. Implementation 1s & serious
thing which should be taken note of
If the Government simply enunciates
the policy and refuses to implement
1ts own policy and give administrative
sanction to that, naturally it 1s not
going to help the position so far as
1t 1s seen today

In the end—I would conclude
because there 15 not time enough and
I generally do not take more time
than is allotted. 1 will take only one
thing, and that is the difficult situation
that the tobacco growers are facing
today due to the complete monopoly
over the trade by the ILT.D The
Andhra peasant is not able to sell his
tobacco at all because the ILTD has
formed certain grades There are 13
grades of tobacco They purchase
only the first three grades, the best.
What happens to the rest we do not
know. The peasants have accumulated
s0 much of tobacco today that they are
almost in ruin. It 1s, therefore, that
the Andhra peasants have been
requesting the Government for a long
time that this grading system should
be stopped. You ean have three
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grades I hear that in America they
have only shree grades. How is it
that 1n India a foreign gompany lke
the ILT.D. with a complete control
over the market has come forward to
create 13 grades? The first threeq are
purchased and the rest is left. The
Government must be able to give
immediate protection to them. I
would only say that the best course
would be for the State itself to inter-
vene In the tobacco trade as it did
once, I think, 24 years ago, and see
that the peasants get the proper
market which they require and the
proper price which they should have.

Then, I would only remind the
Mimster of the sad phght of the jute
growers 1n our country. It so happen-
ed unfortunately that the Government
did not intervene in fime and the
result was, the jute industmalists
together controlled the prices. It s
not a free market. We are being told
that there 1s a free market in this
country There 15 no free market in
this country for certain goods that are
produced by the peasants There 1s a
monopoly market 1n this country.
This monopoly market has ruined
the jute grower and the tobacco
grower We know that quite a num-
ber of agricultural commodities,
pepper, cocoanut, turmeric and other.
things have fallen below the produc-
tion price and the peasants today are
finding themselves in difficulties. The
most serious trouble that the whole
country is facing today is the com-
plete breakdown of the purchasing
capacity of the people, of the con-
sumers who are mostly peasants
in this country. Their consuming
capacity, their purchagsing capa-
city has been reduced to such an
extent Lhat the increased production
in our country is not finding sometimes
the increased market that ia essential.
As a matter of fact, I should only
read in the end a small sentence from
an Economic Rgsearch Centre report
which has been published by the
Viswa Bharatl University, Reviewing
the condition of & village in 1088 thuy
say, unless there are certain social
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conditions which could be brought
about in thiz country, unless we are
able to give greater aitention both n
the matter of production and market-
ing and changes in special relations,
we cannot produce a new lfe in the
villages They say, though there has
been abolition of the zamindan system,
“it has no vimble impact on therr
economic resources and their economic
resources”, etc It says, “neither the
structural organisation of production
nor the social leadersup in  our
hierarchical structure has undergone
any major change” in these ten years
of our policies which are being imple-
mented only m talk and not m action
This Ministry 1s one of the most 1m-
portant Ministries not only because 1t
18 concerned with all the people 1n the
countrv but also because 1t i1s the base
on which any Plan has to be imple-
mented I hope the Government wall
enunciate proper policies Not only
that I hope the Government will
educate the people on its own policies
and act up to them with much greater
vigour and conviction than what they
have done so far Now they have
sabotaged State-trading in foodgrauns
I hope that they will not do the verv
same thing as regards land reforms
and other social reforms that are ex
pected to be implemented 1n this year
as has been promised by the ruling
party itself

Shri Asocka Mehta: The Minister, on
more than one occasion, has claimed
that this year we are having a record
crop 1t 1s true that this year the crop
promises to be very good But, I
believe we woyld be making a mus-
take if we consider 1t as a record crop
for the very mimple reason that even
though this year's crop is higher than
In any previous vears, we have already
reached of 40 crore mark as far as
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figures Absolute figures have got to
be wviewed agminst certain develop-
ments that are taking place and 1 am
therefore surprised that the Minuster
should have looked at the figures only
in terms of their absolute number
Every year, merely to mark time, we
require about 8 lakhs tons more of
foodgrains—merely to mark time If
any macklog 1s to be made up, 1f any
improvement 1s to be made as far as
the food requirements of our country
are concerend or if prices are to be
brought down of course a greater
eftort will be necessary

When we look at this, we find in
the last ten years if the figures are
to be believed the area under culti-
vation undoubtedly has increased by
about 22 million acres If the figures
are reliable, that 1s an achievement for
which the countrv can legitimately be
satisfied But there has not been a
marked improvement as far as the
yield 15 concerned Here as else-
where 1t needs to be remembered that
we have reached a stage where, as
one authority has put it it i1s proba-
ble that in the future, the loss in
cultivable land or at least in the
fertilitv will be about as great as the
gain unless heroic conservation and
expansion measures are undertaken
On a previous occasion, I, together with
some other Members had raised the
question of finding out what has been
the net improvement in irmgation
potential in the country, particularly
i mmor irrigation T then pointed
out Sir that both the figures for
gross irmgation and net rmgation
should be made available We are
publishing figures only for gross irm-
gatton 1 pointed out how such a
provision tends to be deceptive We
have the report saying that on soil
erosion, 171 schemes have been taken
up and that 85 lakhs acres will benefit
by this scheme For the same year,
how many acres of land have become
eroded” This 1= the groms figure The
net figure will be difficult to deter-
mine On a previous occasion 1 point-
ed out how in the Punjab, on the one
hand they have been mmproving irm-
gation facilities while on the other
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hand, water-logging has been en-
croaching upon fertile lands available
for agriculture It is absolutely neces-
gary that both sides should be brought
forward If the report i1s to be mean-
ingful, and of the Minister 1s not to be
musled by his own figures, he should
try to place before himself both the
gains made as well as the loss suffered
during the year

The production figure has got to be
a2 moving target and Iin terms of anv
achievement we must remember that
the gross figure 13 likely to be decep-
tive and the key figure 15 that of the
net advance These are two prelimi-
maTy Ynwervibuny whith are wery
I have to make them from
time to time because I find that when
these matters appear 1n the reporis
these facts arc either not kept m view,
or, even if the persons concerned are
aware of them, no effort 15 made to
bring them to the attention of those
who are poing to read these reports

On the guestion of prices, it is truc
that prices have started coming down
m some parts of the country We have
learnt from our mistakes m the past
Certain fall in prices has occurred in
certamn parts of the country The
Government's policv of purchase has
started providing some kind of price
support and one would, therefore,
cay that we have learnt something
from the mustakes that we had made
m the past

In this connection, Sir, I would lhiker
to invite the attention of the House to
page 4 of the Report of the Mimisirv
of Food and Agriculture In page 4
you find the index numbers of whole-
sale prices of foodgrains from August.
137 1o January, 1859 It covers
probably about eighteen months. Ine
that short period, Sir, you will find
that very sharp fluctuations hav~
taken place. There have been nses
and falls Fluctuations and varistions
have been very marked We have
been told that one of the policies that
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the Governmenl wants to pursue 1s
that of price stabilisation What 1s
being done” What steps are being
taken to introduce element of
stability? This Report itself shows
that 1n a bnef period of eighteen
months there have been sharp fiuctua-
tions It has gone upwards and down-
wards Now, there are various reasons
for it 1 am aware that for every
movemen!, upward and downward
reasons can be put forward Ome can
say, looking back over these fluctua-
tions for the last so many years that
almost for every fluctuation some
1cason can be put forward We have
to find out if institutional changes can
‘oe meie wnd vor'n pUnty dranges ‘m -
tiated wherebv these fluctuations can
be reduced Now, this was one of the
questions that the Foodgrains Enquiry
Committee wa. asked to go nto It
had made two recommendations One
was £»r 1t the Foodgrains Stabilisation
Organ 54 .»n to which I shall come in
a minute and the other was about
price sleb 1 ation Board The sugges-
tion «tow* price stabiisation Board
has ' n completely neglected 1 do
not knt what alternetive the Gos
ernment has [ have alrcadv said that
lo some cxtent the present policy of
purchase 1~ having good effect It
nas already bren stated bv the Gov-
cernmen! that there a:c all kinde of
difficuities and dangers in this policy
of price fixation Even f Co-
opera‘.ve; come up, 1t has been sug-
rested that there will always be 4
tertaun smount of pressure from cer-
tain .ectors 1n the countrv to see tha:
the prices aie fixed at a higher level
So, this question of fixing prices =t
the proper level 13 8 matter that
bristles with dificulties These things
can either be done by some kind of
an independent Board supported by an
Advisory Committee, or, it can be
done by Government, or by the Parha-
ment, 85 1s donc in Sweden If it is
done by Goverfiment then agan, the
question comes up before Parliament
Now, therefore, it is felt that the
fixation of prices for the agricultura’
produce 1s likely to become increasing-
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ly difficult because of wvarious pres-
sures that will be exercised and there-
tore it becomes necessary to think out
s machinery which would be 1nsulated
to the extent possible against such
pressures In this respect the Govern-
ment seems to be talking with two
voices Care has to be taken to see
that these pressures do not influence
price fixaton There 15 a considerable
amount of diffidence about the wav the
pr.ce fixation policy 15 going to work

Government invited almot thr
entire and perhaps the inadequatelv
informed opposition of various force-
in the country against itself In a
matter sensitive like that of price fixn-
tion, I think, Government “should trv
to get support from all sections befor,
1t announces any policy angd before 1t
starts with price fixation

Then, Sir, regarding State Trading
certain  announcements have been
made | am surprised to find that
The Prime Minister had set up a
Committee consisting of some Mem-
bers of this House, including some on
this mide This ;s a Commuttee before
which major questions of food policy
are to be brought up. I happen to be
a member of the Committee We were
assured that before any decision on
these matters 1s taken the Committee
will be consulted. The whole 1dea was
to settle these gquestions outside the
arena of partie; and politics and to
bring them on a table where serious
discussions could take place, where
the necessary information could be
provided beforehand to people be-
longing to the ruling party as well as
the Opposifion parties. I am surpris-
ed to find that certain decisions have
been taken and certan policy an-
nouncements have been made here
without taking the trouble of con-
vening this Committee. Iz this the
way in which the so-called High
Power Committee of this House are
going to be treated?

B8hri A P. Jain: I mav inform the
hon, Member that this is only a prov1-
slonal scheme. It has been put before
the National Development Council, and
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it had also been bDefore the House.
| may inform the hon Member that
the scheme will again come up before
the Committee and any suggestions
coming from the Commuttee wil
receive due consideration,

Shri Asoka Mehta: As far as the
duestion of State trading in food-
grains 1s concerned. 1t has had a very
¢hequerea career In September last
year, this suggestion was summarily
dismissed by the Food Minister In
November, 1858, it was suddenly ac-
cepted We do not know what deve-
(opments took place in between Now.
sn April, T¥5¥ the provisional scheme,
whatever 1t 15 waters down consi-
derably whatever was accepted at
least in principle in November. 1958

Going through the statement that
the hon Minister has made, and try-
ing to understand the scheme as it
has been evolved, | am remunded of
what used to be said in 1919 or 1920
about progressive realisation of res-
ponsible government m fulness of time
in this country. Here 153 a scheme
which promises us that there will be
progressive realisation of socialisation
ir the trade 1n foodgrains in the ful-
ness of time

Now, the marketable surplus m
India 1s calculated at 18 to 20 million
tons Rice 15 about 9 to 10 million
tons, and wheat 1s about 3 millien
tons In 1958, the total purchases
made by Government amounted to
nalf a million tons Out of a market-
able surplus of 18 to 20 mullion tons.
our total purchases were half a mil-
itlon tons Is thig sufficient to enable
Government to exercise strategic
control? We do not know how much
more thev are going to purchase this
year

But, here again, let us look at the
position of the storage facilities, be-
cause without storage facilitesx vyou
cannot put through a policy of soca-
Lisation of wholesale trade in food-
grans It has been estmated by
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those who are entrusted with that
task that storage facilities to the tune
of 5 million tons would be needed
In 1958, storage facilities for 76,000
tons were completed I leave it to
you, Sir, to decade how many years
1t will take to build up the storage
facilities for 5 million tons, if this is
tha rate at which we are to progress
In 1958, 1t is said, storage facilities
for 29 lakh tons are under construic-
tion or are likely to be taken up for
construction On a liberal estimate, at
this rate, it will take twenty-five years
before we shall have the storage
capacity for 3 million tons

That was whv I said that this seem-
ed to be a volicv of progressive reali-
sation If that is the policy, one should
make 1t clear, because then we shall
not be evoking or arousing oppoution
and resistance My hon friend read
out just now the speech that Shri
M R Masani made the other day at
a conference of merchants dealing in
foodgrains I was present at that con-
ference I wanted to know how the
merchants felt I knew and I found
that they were greatly excited, thev
were greatlv agitated; thev were ex-
cited and apitated when nothing was
going to happen nothing wvery much
was going to hapoen which need ex-
cite or agitate But we agitate the
people on both sides friends whn
want that there <hould be certain
changes feel amtated when thev find
that those changes are promised and
nothing hapoens then, there are those
who get agitated because thev are
opposed to thede changes T do not sav
who is right and who Is wrong that
is immaterial but there 12 no point In
agitating both <ides and getting noth-
ing done at the end of 1t That seems
to be a poliey where Government are
anxinus fo have the largest number of
people arraved against them T just
cannol understand a government
whose main purpose is to mobilise the
maximum possible ill-informed op-
vosition against them If that kind of
situation arises, the responsibilify les
squarely an those who are today sit-
ting on the Treasury Benches.
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Now, lef us look at the warehous-
ing As far as warechousing corpora-
tions are concerned, the five-year
programme is that one hundred ware-
houses would be built by the Union
corporation with a capacity of 1-8 mil-
hion tons In the first year, the achieve-
ment has been that § warehouses have
been taken on hire, and in the second
year, 10 more are going to be con-
structed In the Btates, out of 230
warehouses to be buflt with a total
capacity of one million tons, only 30
gre expected to come up This is the
pace at which we are going, and even
these warehouses are being used to
provide facilities to traders These
warehousing corporationg were set up
tfo provide facilitfes fo growers We
are told now that the growers are
not coming forward to take advant-
age of it What is wrong with all
these things® If these facilities are
going to be taken advantage of by
the trades, then there 15 no point n
our saving that our pohey s to
socialise the trade in foodgrains
because as I say, to enunciate a
policy and to undermine it or to per-
mit 1t to get undermined ig to invite
oppostition from both sides

In this foodgrains trade, a dyarchy
hac been introduced now The pur-
chases will be made on behalf of
Government and also on behalf of
the traders themselves This dvarchy
in foodgrains trade ig likely to bhe
disastrous This dvarchy is likely to be
very disturbing because this partl-
cular svstem 1f T am not mistaken
was thoroughly examined by the
Thirumala Rao Committee—my hon
friend is there—in. 1081 or 19352
Again, subject to correction by my hon
friend, Shri Thirumala Rao who head-
ed that committee and produced a very
valuable report at that time—I hope
he will my something on this subject
later on—that committee came to the
conclusion in the light of all available
experiences that that particular
system was not desirable I know
there are influential people in this
Government, who, for tha last ten
years, have been trying to folst that
programme upon Governmeni. Every



gEEFD..
et
i gBE6T
;é;; R
By ?g
i
B
g
H

*“We tee] that step by step condl-
tions should be created so that im
the course of the next three or
four years, the foodgrains stabili-
sation ormanisation may be in a
position to control a substantial
portion of the wholesale trade in
the country.”.

g
ggigigi
!g§E§ E
Fitr o
i s
i:%a% £

faqt
aZEE
IE;:
il
H
/)7
g §

|

the period during which these limita-
tions will operate has got to be re-
duced.

traders. Are these returns ecoming?
Well, nobody seems to know; at least,
nobody in authority seems to know
whether these returns are being
checked up and any kind of signifi-
cant conclusions being drawn; again,
those in authority do not seem to
know this. Well, this is the position.
What should we do? The question
might be asked, as the Food Minister
has asked it, what do I suggest, and
what is to be done. I would say that
there are only a limited number of
districts where there is a marked sur-
plus in rice or wheat. I know in the
statement that he made the hon.
Minister has said that the question
is still wunder consideration whe-
ther for certain limited regions a
more firm and a more comprehensive
policy cannot be put through. I say
that is where he has an opportunity
to show that he means business. While
it is not possible to give a firm figure
about the number of districts,—again
the hon Minister has said that for the
time being State-trading and whole-
sale trading in foodgrains will be con.
fined to rice and wheat—may be in
12 to 15 districts, as far as rice and
wheat are concerned, a different policy
a comprehensive policy, a comprehen-
sive approach, can be made. [ am not
satisfied with the explanation that he
has given or the arguments that have
been put forward in the statement
that he made here about his objection
to a corporation. It may be that a cor-
poration for the whole country may
or mmy not be possible but for these
limited areas, I believe a corporation
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is likely to serve the purpose better,
unless, of course, the hon, Minister is
confident that in the next three years
all the co-operatives that we are
anxious to create in the country are
going to come up. We cannot link up
the different reforms, one with the
other. If you link them all together
and if in any particular sphere or
particular sector the reforms tend to
fall behind schedule, then everywhere,
all along the line, you find that the
progress is hampered.

It would be a good thing if we can

achieve integrated progresss, but
looking at the results, looking at the
way we have been functioning in the
a8 ten Y0 Ywéive years, 1 douot very
much if there is even a single Mem-
ber in this House who will get up and
sy with a clear conscience that we
have the strength, the means, the
vision and the determination to move
forward in an intexrated way If that
i3 so, where there is this kind of
lukewarmness all round, would it not
be better not to link up some of these
things so intimatelv and so compiletely
that our failure on one front may
result in our faillure in other fronts
also? 1 would therefore sav that on
both these points, the need have in-
tensive Btate trading in limited num-
ber of districts and the advisability
of having one or more corporations
for that purpose, need to be gone into
once again. I am glad to know from
the hon. Minister that the suggestions
be has made are of a tentative
character, and I hope and trust that
the matter will be given further at-
tention.

I would be failing in my dutv if I did
not invite the attentlon of this House
to something which the Public Ac-
counts Committes _in Bombav has
recently pointed out. The Public Ac-
counts Commitiee in Bombay went
into a particular deal, a deal for pur-
chasing 10,000 ton: of jowar, worth
about Rs. 20 lakhs and this particular
deal, was entered into by the Govern-
ment of Bombav because the Govern-
ment of India had recommendsd the
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name of m particular firm. Later on
when enguiries were made ® 'was
found, in the words of the committes:

“The Madhya Bharat Govern-
ment, however, informed the Bom-
bavy Government that they could
not help them 1n the matter as the
firm was« not regisiered in their
Staté The Government of India
also, when the matter was taken
up for enquiry, informed the Bom-
bay Government that there was
no such firm in existence.

“The departmental representa-
tive who appeared before the
Committes explained that since
‘e Hrm wun recommmeEdned oy O
Covernment of India, and as the
rates and other terms and condi-
tions had already been settled by
themn, the Bombay Government
wag only required to enter into &
formal agreement with the
agents.”.

The Government of India was sup-
posed to have checked :it, but later
on it was discovered bv the Govern-
ment of Bombav that no such firm
existed and the Government of India
also could do nothing about it. The
Committee therefore comes to the
conclusion:

“Strangely encugh, no attemot
also seems to have been made to
inquire of the Government of
India as to the circumstances in
which the firm which was not in
existence came to be recommend-
ed by them. Perhaps the Public
Accounts Committee of the Lok
Sabha may also lock into this
matter”

I am raising this question for a very
simple reason.

Shrl A. P. Jain: What report is that?

Shri Asoka Mehita: The latest re-
port of the Public Accounts Commit.
tee, Bombay State, 1958-89,

Whether our Public Accounts Com-
mittes will go into it or not, I do not
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know, but the hon. Minister should
g0 into it, because the scheme which
we are adopting, as 1 said, envisages
a certain dyarchy. There is gomng to
be no machinery for direct purchases
or only a limited machinery for direct
purchases, and great care has to be
taken. If that care is not taken, we
shall find similar complawnts coming
up in future.

In the limited time that is at my
disposal, I would just like to say that
this scheme is Jinked up with this
whole question of co-operatives. The
qQuestion of co-operatives has been
made somewhat confused and com-
plicateg by the controversy that is
being carried on gbout joint farming.
1 have no desire to go into that con-
troversy just now, but I would like ‘o
draw attention to the suggestions for
agricultural self-sufficiency that were
recently made, before this controversy
wag stirred up, by Sir B. P. Singh,
Roy, Shri C. H. Bhabha, Shri Tulsidas
Kilachand and Shri B. M. Birla On
page 19 they say that they recom-
mend tractors for use to improve our
cultivation. Then they say:

“The difficulties in using these
tractors in small holdings of land
will also have to be worked out.
This aspect will have to be dis-
cussed and decided on the wllage
unit level where it should be pos-
sible by mutual agreement to en-
sure that a group of farmers with
land holdings up to 100 acres may
be enabled to make use of tractors

.. an arrangement under which a

group of farmers with requusite
land is able to come together with
proper demarcation of land and
removal of barriers in order to
utilize the facllitiex for scientific
farming ... "

These gentlemen, before this con-
troversy came up, locking at this pro-
blem in a non-political, detached
manner, alsg came to the conclusion
that some kind of removal of bound-
aries or demarcations will become
necessary if agriculture was to be im-
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proved I am saying this just for this
reason that the whole problem of
building up co-operatives in Incia is
getting bedewilled today by this con-
troversy, a controversy which, to my
mind, 1s unreal because mneither are
those on the Treasury Benches an-
xious just now to put through these
changes, nor are those opposing them
80 vehemently from this side of the
House really vehement in their oppo-
sition because their own colleagues
only a few months back, when this
controversy had not come up, made
more or less the same kind of sug-
gestions that somie others have been
making today.

This particular controversy has re«
sulted in side-tracking attention from
the more important question of deve-
loping our co-operatives, because this
question 1s intimately linked up witn
the development of State trading in
foodgrains. and, I would say that it
is amazing that so far there has been
no respans¢ from the Government to
the very s‘rong criicisms that have
been made by those who are engaged
tn the co-operative movement against
the recommendations of the Law Com-
miussion on the co-operative law, as to
what kind of law has to be created

I have seen recently the working
party's report that has been produced
on the co-operatives m the country.
A large number of co-operatives are m
a verv weak state. Simultaneously
we have to embark upon a double
programme, a programme of expansion
and a programme of consolidation. it
is a two-pronged attack. & two-
pronged attack where consolidation
will have to be miven much greater
importance than expansion, because
there is no point in expanding unless
we are sure that the fabric that is
being created will be strong enough
to stand the various burdens that are
going to be thrown upon it

I think this whole question of what
kind of legal framework s going to
be provided, what kind of powers are
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going to exist, is of paramount im-
portance.

All the arguments that the Food
Minuster has put forward that we
10pe to develop these co-cperatives In
the aext three or four years and this
State trading in foodgrains will there.
fore be taken over by these co-opera-
tives within a measurable distance of
time and that corporations need not
be set up because they will have their
own vested interests later on and
might duplicate unnecessarily the
work that has to be done, all these
arguments are walid to the extent
these co-operatives are going to come
up, and the co-operatives will come
up to the extent the controversy on
the legal framework for the co-ope-
ratives is set at rest. I hope that, that
will be done and that as far as State
trading in foodgrains is concerned, the
Food Minister will be willing to review
the matter afresh and gee how far
this tentative scheme can be so
strengthened that people may find that
there are real teeth in it as far as
the purposes for which this particular
scheme is being put forward.

»

Shri Nagt Reddy (Anantapur):
Why this change?

Mr. Speaker: The Minister of De-
fence has to be elsewhare.

Shri Satya Narayan Siaha: On the
10th there is an Investiture cersmony
in Madras for military honours The
Minister of Defence has to go there
This change has arisen becauses the
House took more time than that indi-
cited in the schedule.

Shri Naushir Bharweha (East Khan-
desh): Which is more important—
Parliament work or some other work?

Mr. Speaker: Both are important

Shri Satya Narayaa Sinha: There is
no difficulty in this.

Shri Braj Raj Singh
The notice is very short.

Shri Satya Narayan Simha: The

Rehabilitation Ministry have not muchk
to say about it

(Firozabad):

13°18 hrs,
DEMANDS FOR GRANTS-—contd.

MmmsTey or Foop awD AGRICULTURE—
contd.

e Tm g fag (agaom)
oeaw WHEY, Tg A fodt ow aurere
a7 fs gart A W ol wvd D R,
&Y fis ofr guts Jgar o §, oF W
& ToeTe W 7y T & fe @« e
arlr & wrg, WX I wTar R Wy
g faarry, teus § & af €, ok
el W ard, tene F & T AR
# wle g2 A s o @ty W fedw
s & fadt feay w3y a1 )

Shri Asoka Mehta: May I correct
my hon. friend? 1 did not sympathise
with them. 1If the foodgraing mer-
chants have may complaints against
some suggestions I have mads, ] think

demoecratic etiquette demands that one
should go and listen to what they
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have to say I do mot understand how
1 is Inconmstent, \

I think it i»s very consisient.
Dr. Ram Subhag Singh: It may not

be inconsistent that way, but it is
inconmatent in the sense that the
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o & ¢ any 9w gy g fe el
o W o wfy mf SAH SRR

Biaq teot & 2832 oW, W
el W 3 gt «: sfwm, @
wr & dow fafer wem F gt
%o sfrwa, amm & gt 130 whg
Wt wrlrer & g€ 30 shews 1wt
T * W e g g e ot ¥
TAEA ¥R Y T ¥ F @ o
RYT FORTT T JARA $ §7 qAQwW,
fir oy IeaTe oY g o ofiw @i
& cafad e o ¥ wft aer o
v 1 Aot oy W & wgw wm
arAd & &re afr g 1 ok g v
& fogrr & AW o frrlt Tl ol
gt v oyt § we faed & ford
™ ve fafem =7 wrw ¥ we
@ @ text § Wk whw «y
fafea 20 ¥t wecy A &7 tete-
@ #

¢t arhw & ezwin § fem
w fe oedewr sfier ot fold at
8 fe @ wd guTr IwTE wo fafoaa
= o 1 qElt qw wd ot e
ghn ag AN gEra ww fraifa e
wat w foftw qwadfn Yaar § 0 T
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[ero v grr )
wOx ¥ fafegy za v for 1 g
fa® w07 w3 a1 o¥ fafamy zr wax
i wfg? ar 9 & w81 v fafroxr
= v gw 1 o i afy gw AW
o gaey @7 s § oy fafagr o=
wny wifgd w1 &7 teet-ey &
es faferga =7 worer wfgd 1 o>
e et Ry IR wr W
W e Emor T N et &
U TR a7 &< <y, fafagy @
HAT 2T FT TR | IW W W OX
¥ W17 sy A § o @ § fe owm
rrhafer 39} ? gt fax 3 ot
sgerfe s st ew axr  §
A wifgrareh, N9 g ¥ wgx &

We are having a clear vision about
this. § 5t wam § f*

The people of India are quite com-
petent and they are having a very
clear vision, if they are only freed
from the theoreticians of this country.
By ‘theoreticians’' 1 do not mean any-
body. I mean everybody.

Shri Hem Barma: It is a general
Jtatement,

Dr. RBam Subbag Singh: They may
be on any side including that of Shri
Barua,

Bhrl Hem Barua: I know that

Shrl Braj Raj Singh: (Firozabad):
What about the Food Minister and his
Deputies?

Dr. Ram Bobhag Bingh: Yes.

¥ §4TH 73 957 § e ow oy
#¥ femr ar @Fm & 1 W e e
urde &t freet @, 7ad faar gav

t:

“Reports of harvests from most
of the nine States where the drive
for higher production of Rabl
foodgrains was launched in Sep-

tember indicate at least 20 per
cent increase in production now
coming to a close”

Ww T g ook e
it &% & wrow oy 1fy gt 1 e
Ja%T Ty ¥ ag Ffy gt ot & s
o wem Wi wigar fs q@ dew
& varer & wqrar wowdt & Ay g
Aoy d TS ey e
ot ¥@ #37 § wror yfy gt
& g ? wdtfe o @ tena-
W d wed wEw & w7 ImTE
¥ gfy gk o W woerc v oA

wHteT 7y AT & o € g ¢y
™ "Wt & iy o Wt & Ok
w B Wl IOy & adw W agr
v hm R WA W
AT R T
afFT T T wed Oy g ¥ A
st @ o € O grva | ovow
wga, & sEm fF W dF SRzidzw
ot g v faar & wife @ @
&t gvafawmfedl fr O & 2
fed o & I gw & o oferr
arx @ 1 o O ar wEr o afz wy

WTET A TATET ATERY AR FERA F

fe ag felt oo o) fgwr s @
offc Fu% 52w Wy fords av ahe F Femer
WA, g @ dw
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TR AW §F o oy Afwa wom
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a6 3 F a3 Frar g2 A% 2T
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ai «d ¥nd F «fzwd v o

R fra § sy g @ A
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10301 Demiands APRIL 7, 1000 for Growts

[wre o g feg]

fafemr wfiw ¥ & forw gx fe gare
oyt /fr i & wwr g fafwer
wir w1 wefedww  fewr W
| IO R gt ve T g0 gk

g,
ﬂ &
H
It
1573
~34s

1g~un

EPE
13
i

13413
Jrag
9423,
4% ﬂggw?
%ﬂ’

3

» 3
%

fafeaw zr Wk wfgd 1+ qv w W
& ot faeft 3 s ot v fe o o
usrafs w S wT R
o for Wit #3 fear wr wwar &0
gprRogi T Fexar
SEWT vo sfany g wwr 3R £
wr tud fd sRwr geedeae &
YT o faur ar &% & W@ Wi '™
srawm B frfewfw s § 1
% vy § fe &u o 390 aym 3w
o ow yfesw § aw ow fe gftwewe
foadiz fewif wit o weld
fef N q@F s A W
wx ot ¥ fod 7w ael ot S
fourr st & oyl o) swwr FaTew
Wasm g

10308

foc grlr dftwr dow o o a0
¢ 1 oY Tt ot AW dw twr sl
wig@ )

TR gt andrr T Ay T e
q i frdr we ey &1 gt agt o WY
FF 9T 3§ & wedt fsic @ §
ww s gat ¥w) 7 aw, oiw ar W ol
At el qx fnde sl ¢

1338 hrs.
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ww e 5 anfadt & e g
e o & e o gt gt g grew
t e s o srowem o k@
orf Qe ot 8, &Y fe factr &
STUNTAT 47 WU #T6 §7 qiw, &Y 3%
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Mr. Deputy-Speaker: I would
request hon, Members not to exceed
the limit of 15 minutes. They come
and whisper .nto my ears that they
would not exceed 10 minutes. but
when they are called, they would not
stop even after 20 minutes

daft efre o ox (gere—
e —emgfan mfai): gf F stey
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minutes limit, I shall try to
are discussing a subject which is

the country, viz, the quest on of self-
sufficiency in food for our people, It
is something sbout which Govern-
ment, the Planning Commission and
all of us are aware and measures were
taken so that increase of food produc-
tion and agriculture were given the
first priority. Those who say that
nothing has been done are wrong. Buf
all the same, in spite of whatever has
been done, I think the Government
is the first to be aware of the fact
that our situation is very critical, Last
year, the over-all deficid in foodgrains
was 6'7 mill on tons according to the
Government'’s report, Mr. Naga Reddy
has been pleased to be very amusing
at the expense of .

The Minister of Agricuitare (Dr. P.
8. Deshmukh): His name is Nagl
Reddy and not Naga Reddy.

Shrimat! Renuka Ray: I am sorry.
Mr. Nagi Reddy said that they have
shown a spirit of self-justification and
complacency throughout. It all
depends on the angle of vision from
which you look upon a report or
upon any work. I was glad that in
spite of the'very critical situation, the
angle of v.sion of this report js that
we will not succumb to a policy of
suicide, but we shall try to do some-
thing. That is one way and the other
one which he adopted was that since
there are d ficulties, you should com-
m‘t suicide; probably he wants us to.
That was his outlook. Certainly, we
have a very critical situation. The
M nistry has given food statistics
which are very revealing, viz,, that
whi'e our agricultural production has
gone up by about 7'3 per cent, the
population has gone up by 12'87 per
cent, from 1851, This is very reveal-
ing. Obviouslv, we have to revolu-
tionise our thinking, not only our
thinking, but eur activity also, if we
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are to meet the situstion before us.
But this s not the immediate need,
because howsoever we may revolu-
tionise our activity and thinking, it
will take some ume.

I woud like to deal firstly with
the immediate need of today which
the consumers and the pr mary pro-
ducers in this country are facng. I
have said it before and I want to
repeat that I do not wish to m mimise
in any way the diufficulties that face
the Food Minisiry 1 th nk the Food
Minister at the Centre and his col-
leagues in the States have a very
unenv able task to perform; I do not
want to m nimi-e thewr difficulties in
the least. But nonetheless, there are
certa n points 1 wish to bring forward,

The first point 15 in regard to State-
trading in foodgrains This has been
spoken of for some time and the
object ve, which the Food Minister
mentioned in his statement, is very
commendable, He says:

“The objective of State-trading
i to ma ntain pr ce levels which
are fair to the producer and to
the consumer and to reduce to
the minimum the spread between
price received by the farmer and
the price paid by the con-
sumer.. ."

What can be & better objective? Rut
how has he armed h mself to brng
this about? Here 1 have fo confess
very frankly that I feel this is the
case of the mountain of labour bring-
ing forth the proverb al mouse Are
the interim measures going to bring
about any results that can possibly
be successful? Why has the Food
Minister crippled himself to this
extent? The seeds of failure are
wr tten in thexe very interim measures
1 feel that this country must arm the
Food Minister and h s Ministry better
if thev are gong to give the results
of State-trading in this country.

Mr. Nagi Reddy said many things,
but he would not face up to the very
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implications of what this means,
because if State-trading 1s to be
brought in, mmewvitaby the corollary
of that must be and 13, monopoly pro-
curcment by Government It means
dhstribution. Howsoever we may have
surplus and deficit areas, the over-all
picture 1s one of deficit in thus coun-
try We must recogn:se it  If we
recognise 1t, we must know that dis-
tribut on also has to be effective
through a system of prorities and
rationale. 1f th s is not done, we are
really not bringing in State-trading
in foodgrains; not only that, we are
not really facing upto the 1ssue as we
should

The Food Mmister has pointed out
the admin strative difficulties [ do
not doubt there are tremendous
administrative difficulties Shni Asoka
Mehta went into the question of ware-
housing, how 1t should be increased,
otc There are so many difficulties.
1 want to ask this House—because it
is this House which must ult mately
gve the power to the Food Mmistry
—when 1t comes to the queston of
lJaw and order, do we say, because
there are difficulties, bcause some-
times things go wrong, that there
should be no law and order and that
Government should divest itself of its
powers and that we should allow the
law of the jungle to prevail? It 1
for the pcople of the country to face
up to this. We have not got the mnd
fo do 1t The hesitant and haulting
policy that we see is the result of
the fact that we ourselves are con-
fused 1n our mnds in ths respect
One of the reasons why we do not
like 1t 13 because of the light of our
past experience Now what was one
of the basic d flerences 1n the approach
then and today? One of the basie
d flerences was that in those days the
producer was not, his needs were not,
emphasised; it was only the con-
sumer's angle that was emphasised.
Todiy we have an objective that 1s
quite different; the objective 1s the
price support to the producer, far
price to the consumer and ehmmation
of the intermediaries. The object is



0317

[mmm]

clear, If that is so, then lot us really
.qmpewer Government and let the
Government come eul with suea
measures as they cam carry out te
achieve the objectives.

14 hrs,

One of the ultimate measures sug-
gested is the organisation and develop-
ment of co-operat.ves of the various
types that are required. Then it will
be easier for the Government and the
people as a whole to be able to carry
out this pol cy properly. But until
such time the Government machinery
has to function. And if it fals to
tunction, will the Governmenk aay:
we shall retire because there are
-certain failures in Government itself?

Therefore, 1 plead with the Food
M nister to look intc this matter aga:n,
and T ask him to look into this matter
again in the light of the experience
that we have recently had in a State
whch has been deficit, in a State
whch faced a very critical pasition
last year, West Bengal. What happen-
-od in West Bengal? And what are
the interim measures? Licensing
dealers, statutory control of whole-
salers and lukewarm support—Luke-
warm support, mind you—by retail
price control measure, fair price shaps
and concessions to some States which
bave certain difficulties, and some
annual levy system. These are the
interin measures. Al] thesa interim
measureg have falled in West Bengal,
and the West Bengal Government
have brought in retail price control.
They have brought in a levy of 25 per
cent. on all rice mills; they have
‘brought in direct procurement through
co-operatives for purchasihg paddy at
min‘mum price. They have gone a
step further. Aa the Food Minister
has himself stated West Bengal has
fone a step further in the matter of
‘State trad ng than any other State in
India. They have done so compelled
by the circumstances. But they
realise also that there are certain
difficultiess. One of the difficultiss is
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the exact amount of price
March this year the price of
is lower by 2:59 per cent. And that
is due to those other measures brought
in from January this year. But that
is not the only thing. The Central
Government has come to the md of
the State Government, because it Is a
zone that has always been deficit.
The Government thers in the past used
to buy from the country outside as

-

stringent measures are taken the
result will not be very satisfactory.

Then 1 will come to another point.
Many people th nk that West Bengal
is getting more of assistance from the
Centre than the other States. I
wonder how many are aware that
after the zonal system was introduced
West Bengal is one of the States
which was not incloded along with
any surplus area from which it could
get something. 1 heard a great deal—
I think it was from Shri Nagl Reddy



1E)
|
K
:
:

_E_

KE

i
{
:
F
2
E
g

Therefore, I would ask the Fond
Minister that he should take full
powers in his hands to deal with the
situation Why should he take so0
litile power 1n this matter thai he
cannot bring in State trading m food-
gramns® I could understand if the
position were not one of.short supply
1f there 1s abundant supply then we
could have the normal laws of supplv
and demand That 1s not the po ifton
now When we are faced with such
an urgent situation, will he not em-
power humself with the necessary
powers” His Jot, as I saud, 15 an .irto-
lerable one and his sincerity of purpose
is above question But he wall be
able to carry out what he wants only
by having enough powers to do so

1 will turn now to the other side of
the picture for a few munutes and
that 1s the question of increase of food
production so that there may come a
day when we i1n this country, a pre-
dominantly agncultural country can
overcome our greatest tragedy and
have enough food for our peuple
Now, as 1 said at the outset, the pos:-
tion 13 a very difficult one and unless
we have a revolutionary change not
only in thinking but 1n our entire
activity we canot go ahead Though
some suggestions have been made on
this matter, I am rather mclined to
agree with Dr. Ram Subhag Singh that
we continually think theoretically
about certain things without going

30 (A) LSD.8.
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intn the details For example, take
the details of co-operatives If the
co-operatives of today could get over
the impediments that they face %en
onlv service co-operatives can be
successful Then collecuive fa~rung
it not something very far Now sitting
m Delh or Caleutta we think zbout
the farmers and the cultivators l1lere
I want to give one or two examples
on our policy Take for instance, the
tribals who have shifting cultivation

The practice there 1s cultivating in
common They do not have big words

such 2s <o-operatives But they do 1t

Mr Deputy-Speaker:
Member should conclude

Bhrimatl Renuka Ray. I will dnish
in a few minutes

The hon

Now 1nstead of allowing them to do
so, they have taken them away from
shifting cultwation and settled them
on Land We want them to act inde-
pendently They have a custom We
break that Then we talk of co-
operatives in other spheres I thunk 1t
1s necessarv to bring all these thungs
together and to really follow a pattern
that 1« umform that goes into the
details of these matters. so that we
can, in fact be successful

Lack of time makes 1t impossib.e for
me {0 RO into other matters thal 1
wanted to say, except to say two
things [ would lhke the Mimster to
look into the fact that last year,
dunng the discussion of the Demends
for Grants, he made a statement which
he made because the Planning Com-
mission had lard 1t down that out..de
the Plan prowvision, munor irngation
mhemes would be sanctioned and
money allotted He made this state-
ment and 1 think he did it because he
wag 1n the full understanding that ths
would be done Not only in West
Bengal, it may be the same else
where Six schemes were sent up and
they have been sanctioned Ihev have
been asked to find money for them
from their present allotments either
from Commumty projects or from
agriculture The whole pomt that
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outside the Plan provision, minor irri-
gation schemes were considered, has
not been carried out. 1 do not think
it is the Minister's fault. I would aszk
him to look into it. It may be that the
Planning Commission has not done it.
Jt may be that the directive has not
been carried out. Somehow ur other
it has happened.

Similarly, the State Governmenis do
a similar thing. We have minor irri-
gation schemes Plang go on from
year to year. They do not come to
fruition. Yet, in the meantime, we
find that lakhs of money gets spent
in relief. Because, floods and drought
come in an area and relief comes up
costing about Rs. 18 lakhs. Fertilisers,
manures, seeds are given n much
more profusion than before What
happens down in the fleld? The co-
operatives wait and wait. They do
not come in time. I do not say every-
where, I am not making a sweeping
statement. But, the point that & cufM-
cient amount 1s not put m i3 some-
thing we should take note of

Similarly in regard to fertilisers
and seeds, surely, when we have this
experience, we can do one thing. This
18 very 1mportant during certain
months i1n the year. Could we not
mobilise our resources on this side to
see that they reach in time” That at
least would certainly improve the food
production to a certain extent. It may
be that we cannot meet tne whole
requirement But, 1t 18 cne of the
things that needs particular attention.
I do not say that the Central Food
Miruster can work wonders. But,
surely he can iry to mobilise and ask
each State during a particuiar period
to mobilise many more persons mtc
this work of seeing that distribution
takes place in tme,

Before I conclude, I have one mare
sppeal to make to the Food Minister,
that is, In regard to milk for children.
We are short in milk supply. In
wartime England, aithough they faced
miny privations there was one thing
that they did and that was, priority
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really enforce prices in the interests
of both the consumer and the producer.

Shri D. K. Chavan (Xarad): Mr.
Deputy-Speaker, [ have heard the
debate with rapt attention and consi-
dered the crises that are facing our
country for the last ten years. What
are the basic needs of the country
today” Enough food, enough work to
buy food The question is whether
the Government has been able to rolve
this problem

In spite of the fact that serious
cfforts are being made to increase the
country's food production, our country
15 deficient 1n food both qualitatively
us well as quantitatively, though agri-
culture 13 the main and bas.c industry
of the country. What are our difficul-
ties> There cannot be any doubt, it
15 no use to have a controversy over
the pont that this country has landed
into dufficulties. OQur difficulties are
both interma! as well as external
Internally we have production short-
age, especually of food. Then, there
is the problem of rising population;
there is the problem of increasing un-
mﬁm h:'k of peopl:' s opesation.

's oo-operation.
lack of Government eficiency, lack of
co~ordination and integrated planning
and there is the problem of eorruption
There are external difficulties too
But, the external difficulties I am not
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placing just now, because they are
irrelevant for today's discusaions
Let us analype all these factors and see
what they really are

In an agricultural country like
India, scarcity of food cannot be a
problem But, 1t 15 today Some of
the factors that have been put for-
ward by the Government 1n defence
of shortage of food production are
rapd growth of population, hoarding
and mefficient production We have
to consider whether rapid growth of
population 1s responsible for #ood
shortage It 13 no use denying the
fact that there 1s rapid growth of
population The Censug report of 1951
predicts that our population i 1061
would be 41 crores Considering the
rate of growth of population according
to the Censuz of 1951, let us take 1t
for granted that India todav is mmhabit-
ed by 40 crores of people | have
read all the reports Nowhere have
1 found out any calculation mads by
the Government concerning the coun-
try’'s total food requirements No-
where have I found any statistics con-
cerming the country's requirements
with regard to food I found that the
total requurements of the country
today are, according to certain calcu-
lations made by certain experts, 382
crores oz per day or 611 lakh tons
per year I do not know whether
this calculation that has been made by
some experis, 18 correct or not But
one thing 1s certain Nowhere dc¢
1 find this calculation made on the
basis of the population by the Govern-
ment.

As agaunst this, production of food-
grains according to the revised estimate
comes 1o 887 lakh tons during the
year 1956-37 and 620 lakh tons in
the year 1957-58 What does 1t mndi-
cate® There 13 a surplus of 76 lakh
tons in the year 1988-57 and about
10 lakh tons iy 1957-58 The argu-
ment will be, there 15 more than

15, who 13 responmble for this short-
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age? This shortage is due to what
1 asons? Why 1s this causing consi-
derable difficulties in the economy of
the country” How is hoarding res-
ponstble” One of the arguments
advanced 15 that the farmers Lkeep
some marketable surplus with them
Let us see the validity of this argu-
ment Let us analyze who 1s responsi-
ble for this shortage, which iz causing
conuiderable stressts and strains n
the country’'s economy today. The
poor small farmers as well as the
masses in general are unable to hoard
foodgrains due to want of money To
know the real position, 1t will be
necessary for us to analyse the national
income Details of the national
income tell us about the dependence
of the country on different economic
pursuits and, as such mvrte attention
to any imbalance that might be tbere
Such studies also bring to light the
economucally weak spots within the
nation Such studies throw light on
the distnbution of wealth

It has been siated that our nationsal
income 1S to increase from Rs 10,800
crores 1n 1956-57 to Rs 13480 crores
at the end of the Second Plan and the
per capite income from Rs 281 to
Rs 331 The per caprta income 1s no
dependable index of the economic
conditions of the masses A very
large section of the Indian people have
mncome much below the per capita

figure

According to Professors Shah and
Khambats, five per cent of the people
constituting the micher classes enjov
more than one-third. that 1s, nearly
thirty-six per cent of the nationa)
mcome Thirty per cent of the people
comprising the muddle classes enjoy
another thirty-three per cent of the
national income and the remsimng
sixty-five per cent of the people are
left with almost thirty-one per cent
of the national income

On this basis, the per capita income
of the poorer classes constituting
sixty-five per cent of the total popu-
lation, mostly inhabiting rural India,
does not exceed six annas a day Thus
1s not s real income The real per
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capita income continues to be
nearly constant in spite of devel
mental activittes Even when
dered with respect to the per
figure of 19350-60, no real change

discernuble

kT

From thus, it will be clear that more
than half of Inda's total population,
that 1s, twenty-five crores of people,
who have hardly thirteen rupees per
month to spend on consumer goods
and who are mostly unemployed,
under-employed, under-nourished and
are sunk in indebtedness and who Lve
on a diet mviting all kinds of diseases
—oammpange dhe seor Sermr Anbowners,
small farmers as well as the masses
in general inhabiting the rural India—
cannot afford to hoard foodgrains

So, the conclusion 15 The poor
farmer 1s not hoarding Then, who 15
hoarding” That has got to be seen
The All India Rural Credit Survey
has brought new evidence about the
meagre earnings of the Indian farmers

They say

“About one-third of the cultivat-
ing familbes were found to have a
gross produce of the value of less
than Rupees two hundred per
year and about half of them a
gross produce of the wvalue of
Rs 400 per year The farm ex-
penses of the farmer exceeded the
value of the gross produce by
twenty-five per cent All the
farmers have to supplement thesr
farm income with other income,
the most 1mportant source of
which 12 wage employment ”

It follows, therefore, that either the
statistics supplied by the Government
eoncerning the country’s food produc-
tion are wrong and msleading and
that there 13 general shortage of
foodgrauns. demand outstripping the
supply, or that the statistics are cor-
rect and the hoarders, profiteers, and
black-marketers ars cornering food
and creating an artificial scarcity
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it include cost of cultivation as well
as a fair margin of profit That also
has to be considered

Shri A P Jaln: If it does not
include the cost of production and a
reasonable profit, it would not be a
{air price

Shri Ranga (Tenal:) Does it include
both?

Shri A. P. Jain: Yes

Shri Ranga: I am glad you gave
that assurance

Shri D. B Chavan: I cannot follow
what the hon Minster sad.

Mr Deputy-Speaker: He smd, *t
includes both these things

Shri Ranga. Cost of production and
a faxr margin of profit

Shri D R. Chavan: I want that
there should be a categorical assurance
that 1t w1ll include the cost of produc-
tion and the fair margin of profit. It
15 n0 use giving us some misleading
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pursued by the Government, we all
know that, in order to cope with
the Second Five Year Plan, Govern-
ment had to depend to a considerable
extent on deficit finance more than
what they should.

With the rise in the amount of
deficit finance, the total money supply
bas gone up tremendously. It has
created a vicious circle of increase in
credits and advances and so on. As
aguinst this, there is no considerable
rise in the prices of national output.
It cannot keep pace with the monev
supply. This paves the way for infla-
tionary forces, which ultimately create
temptation 0 hoarding and biack-
mariketing.

What is the remedy for this state of
affairs? The remedy, to my mund, Sir,
Hes in increased production
Incressed production is the most

incomes and standards of living.

The most striking feature of national
income estimated is our great depend-

sgriculture provided 51'3 per cent of
the nauonal 1mecome in 1950-51
According to the Central Statistical
Organisation, this contribution was
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of the Plan. The hon. Prime Minister,
having realised this, has said:

“We shall have to work with our
sweat and blood to increase our
agricultural production, and if we
don't, we just don't get on with
the Plan”,

But, our Food Minister appears to
think that food shortage is inevitable,
that more food cannot be produced in
the couptry on a large scale without
chemical fertilizers and without com-
pleting major irrigation projects or
utilising fully the irrigation potential
already created.

Last yesr, in the course of his reply
m connection with the debate in Lok
Sabha, he propounded a novel econo-
mic theory. He said:

“1 would say that in a develop-
g economy, self-sufficiency
becomes an ever receding ideal,
because the demand for food
depends upon the tempo of the
development and if we are to
increase the tempo of develop-
ment there is likely to be a lag

between our production and our
demands.”

This is the thing that he advocated
while replying during last year's
debate. What is the conclusion, Sir?
The conclusion is that the hon, Minis-
ter 15 difident about the country's
capacity to produce more. It is very
surprising that such a Minister has
been charged with the responsibility
of increasing the country's food pro-
duction As regards the possibilities of
mcreased agricultural output in India,
the report of the World Bank Mission
to India, which was made in“)\um
1056 says:

tion and cultivated area, could
increase Indin's agricultural output
four or five fold.”

It further says:

“Results of the crop competi-
tions organised for the Grow More



world; with the labour force avail-
able they could be among the
highest. There is thus & great deal
of scope for progress that is
technically easy but is retarded by
poverty and ignorance.”.
1 only hope that the hon. Minister
should have read this report very
garefully before propounding his novel
economic theory of 'an over-receding
ideal in a developing economy’.
Only a bold and well directed agri-
cultural policy backed by enthusias-
tic drive, and not the policy of apathy
and drift can hope to bring about
reorganisation of agriculture on the
right lines,

During the last ten years, we arc
nowhere nearer the sight of self-
sufficiency as pronounced by Govern-
ment from time to time. On the con-
trary, we are feeding our people on
the imports from foreign countries

More than 2,87,40,000 tons of food-
grains were imported since 1948-4% up
to 1957-58 December. And, for that,
we have paid more than Rs. 1300

In 1945-46 sterling balances of India
were of the order of Rs. 1733 crore:.
These sterling balances were, in fact,
the painfully accumulated savings of
the Indian people. They represented
our sacrifices. sufferings and our blood
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industrial projects.
The outlay on agriculture and com-

Second Plan. The total financlal pro-
vision proposed under this head is
Rs. 568 crores of which only Rs 341
crores is assigned for agricultural de-
velopment. And even under this head,
out of Rs. 341 crores, only Rs. 170
crores are to be spent on purely agri-
It the pro-

of

plete lack of prescience that
have guided the Commission

g
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position. The failure of the Com-
mission in this respect has upset the
whole of the Plan.

The Second Plan originally pro-
vided for an incresse in production of
foodgrains, of the order of 15 per
cent, or 10 million tons, over the est-
mated production of 65 milion toms
in 1955-386. The targets were con-
sidered low by the National Develop-
ment Council and were, therefore, 1n-
croused to 155 million tons of addi-
tional foodgrains. These targeis have
been arbitrarily fixed, and although
the National Development Councli
raised the physical targets, financial
allocation for the attasinment of the
additiona]l target figures was not
made

The present policy pursued by the
hon, Minister of Food and Agriculture
1s a policy of apathy and drift, lacking
confidence and enthusiasm, It is
confined only to three things, namely
procurement, distribution and import
It, therefore, needs a radical change

The policy should be production-
oriented, and the various targets
should have corresponding official
organisations and Ministers directly
responsible for thewr fulfilment. The
allocation of responsibality should
extend to every grade of administra-
five unit. All these responsibilities
+nd services should be co-ordinated
and brought to a focus at specific
short-terrn and long-term targets of
production.

Now, the question is what should
be done immediately to increase food
production, so that we should be not
only self-mufficient but should have a
surplus production for the purpose of
building our exports. I have to men-
tion three suggestions in this connect-
lon. But since you have rung the
bell already, and my time s up, I
shall just refer to them in passing.
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as the other side, but so far as the
cultivators’ interests are concerned,
nobody has represented their cases, as
1 have just submitted. The All India
Rural Credit Burvey has stated that
the cost of production exceeds by 25
per cent, the value of gross produce,
but nobody considers the price that
has to be paid to the cultivator. When-
ever the price increases, the people
all of a sudden kick up a row and
say that the prices have increased, and
they must be brought down. But
nobody considers what the cost of
cultivation is and how much the culti-
vator nas to oe paid. It is very neces-
sary, therefore, that those persons who
are interested in the welfare of the
cultivators should immediately be on
their legs to defend their legitimate
rights What happens 1s that people
talk of stabilisation of prices, fair
prices, this price and that price, but
nowhere have Government come for-
ward with a categorical statement
that the cultivator of the country
would be paid such and such a price
which will include the cost of pro-
duction as well as some resonable
margin of profit

Shri Ranga: He has made the state-
ment today

Shri D. R, Chavan: Unless Govern-
ment come forward with such a cate-
gorical statement, there is no hope of
getting increased production in the
country

Shri Ranga: That 1s right

Shri D. R. Chavan: You may have
irrigation projects, minor, medium
and major, and you may have other
projects also, but unless the culti-
vators of the country are grven an
assured price, a price which would be
announced by Government much
earlier, and the cultivators of the
country are told, well, look here, 1f
you produce so much eo much price
would be given and if nobody 1s pre-
puedtopnrdim then all the pur-

be made by Government
pdee would be given, there
o hope of increased production
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[Shri D. R. Chavan)
Only if this is done is there a poasi-
bility of getting an increase not only
of 10 per cent but an increase of even
. 1B per cent. That is one aspect of the
matter.

Mr Deputy-Speaker: If that 13 one
aspect, and the other two are to be
mentioned now, then 1 am afraid I
ahall have to ask the hon, Member to
conclude now.

Shri D. R, Chavan: I shall just
touch the other suggestions and finizsh

Concerning agricultural finance, the
All India Rural Credit Survey has
sad that 70 per cent. of the contribut-
ion to agricultural finance comes from
the money-lenders, and the rate of
interest varies from 17 to 40 per cent
Even with regard to the advances
that are made by Government and
the co-operative credit societies, what
is the position? The position is that
the co-perative credit societies get
loan from the Reserve Bank of India
at the rate of 1} per cent. which is 2
per cent below the bank rate; and the
rate of interest at which. they advance
the money to the cultivators varies
from 7 to 12 per cent.

Bhri Ranga: New money-lenders.

Shri D. R. Chavan: When Govern-
ment advance loan to the Tatas, they
advanced to Tatas Rs, 10 crores with-
out any interest. 1 cannot understand
why Government are not prepared to
come forward to finance the agricul-
turists of the country.

Demiands APRIL 17, 19800 for Grants
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many other things, but that will
never be achieved.

Then, again, Sir....one point and
I finish.

Mr Deputy-Speaker: Then again, I
am not helpless. I am calling Pandit
Munishway Dutt Upadhyay. "

Shri D. R. Chavan: Concerning....

Mr. Deputy-Speaker: Order, order.
His speech shall be deemad to have
been concluded.

At wohy mf : fesToam - &

srgar w7 § fe a0 w7 ot e
w1 wwaT frar ad |

Mr. Deputy-Bpeaker: Order, order.
I have called Pandit Munishwar Dutt

‘Upadhyay.

qfem wafteue yw IneAm - I9-
sow wEew, # ww aw w9 fauy
@ grn @ 1 fom faww ov wwd
wo ot ¥ ¥y o oar faeew At
#¥ fe ¥ feeg farr 9T g9 Qo O
i firqr w5 § 1| 78 v% Qv faww
¢ i forr w1 5@ 3@ & wedw afow
¥ fraw ¥ wfres weaem € ) Wi sfar-
%% ¥ ag fawy &€ Wi & d@r wwe-
w7 gar urar § fs g 97 fawrr s
WG qg g 37 w1r A4 grar fiw wT
% gy we faur o oo & g faliw
fieqr, afew g7 "@ &Y faw w7 1Y
frare wor wifgd fs @& awe & &%
TR I A IR
fagg g7 wuf 2t Wit aw v gw ey
wfr fropd aT Y ofw vt 1 & A
Fwr s &Y gardr oifearde § o fewa
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i gt o s a7 Ewz W aTemy
£, O wrr S a Y, Wi fore

N yx ¥ vy W A W feuw
& Ywa § & e g e agt wRR
AT st A gk d ) WA
af v o aw fiwal w1 9w A
o @ | wrw wWrEEl W gAT W
9 0% v g € @} 6 W@
frd o0 w@ A gz A 7%1, O
eTHeE T fear ar &7 g9
sewar § 1| Sher aw ga 1w ¥ i
w3 § & g9 7g W Tm o wfed fe
W §Y THE FT qHAT ¥ W@ A7 A«
fiwgy v 3 ur T, W ST qIAT R
ug & eT & a1 A 1 s ) ) wwn R
I WY VI AL F F R Aw AT W
FET gAY X qwAT § N TH { qwA
AT I IO T A qa
fire avg & I gaTH ¥ wHw 7 A
ot @war & 1 qv afe gar A & &Y o
ot wgT orar § A ¥ W A AR
e A R A dm g
WA AR, (5 A §E A
wrer A R

@ % 7y fadw wonm W
for fadi wgr o W @ afe
A carfanr wdgr f foid W
€T & I W gy @ o
wrrewar §f ¥ @ I W
werlt w9 waer o A fRar
& aga waw aw ey | dfer
g xX gAY wwe W
i w e &

ag?
|

AF44
722

3
14

for Grants 334,

a3 wrwrr §, Wit fa farag o wor
wui § WY & 9@ & an¥ F oy WA
oY 4 3w ¥ oY wg wsrw @ A Y
A ol od &t § 1 ow oy A
¥ At # &Y R o 5 3@ 0 o
A 5w ¢ 3T A o fw e
Q% T T HT ATARIA IYTIT F1 74T
A I W AT WG THW VAT 7 WO
Tt AT ST W gOT A A WARAT
fs agar aoer g Ifer A g oo
I A o fx 70 o= 7 e A gv
wifer wiifs g var fawa @ fam &
TEM T I AT A & 1 T A FAw
I W e R W e
Tga w7 wea ¥ AfEA gt e
7 & &t T AT w4 g fredy &
foret AT & 1 AT & e § f g an?
& 37 N vy w1 97 IF T w9AY
fral & Y forre faq & 3 *1 wre
7% W@ a1 AW g fE St Gern
e A 6% AR 9y ve fafage
T G ag I 7t w9 ¥ v <o fafamw
A & Y 6T T a6 oy v fafemw
o 9gN WA G ure o oy ¥ 4
g frit 7 ag wr @ fs Foreely ewrdy
Gzrarr st ® W ¥ SamEr FELY
WA 4 T ¥ 1§ wwwan g e ag
T WE AEY X 1 9T wrew far oo
g agafi g M A J]|F Y
T ®1 o ween & fe g wmardr
¥ @A & AN AW IR @
daraTT ¥ qEFE WRr 1 & W A9
) wTeE %7 mfww w2 wwar g e
wra ®% § ufed & wrd wwar g ot
ot T darT W@ @ @ Ay v
% wWT ¥ W ¢ 1 A 1y whAT
fr deT ot g & fe faw & ¥
aght ¢ ) 7 W s W sRTE N
whmsmecR ) @
g Stfw w3 @ ¢ fie garar e .
wT 3w @ s @ a6
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[afey qirere va Iaream]

afr it § 1 W & wEe war g ?
foq & wweh @h, g o
aritm Wi i Wy | Ay s
FTAA wgr 7 A AY A w7 Qv wwar
? 39 ¥ oft wrr wyy § 1 W wE
wur = fad &3 ¢ fag 9 ¥ooo
At 1w dA5w
yer agr G wifte «Q<F &
ford s, Ffe Tl &Y WA &
dm | frw & g 7 dur wnm g
arare § amdwy e sl iz
w1 aq7 1 o f v dwd § e
T & frr et g fom &Y T H
A Tk § 1w F e o qeArd
w1 ot mare ¢ 1 o s A § A
W R I g geA ¥ IT R
fedem qra7 wy ok § 1 vofed & o
HF wRY § JT T AAR 7 W
¥ 1 xafeg A gar ARk fas wem
o7 qE TZT AT ¥ |

FOR g W7 fr e w1 WS
A O w ¥ osw W wfeemwe
T wfgd | ag waw dge @ 8
foitd & ot feuy ma § 1 kR § St
™ W g eawr o 2feamrie
FW W A fear | qOOIC § 8
her WY oty e T ) T8 W
¥ ad O § @7 qw & avder
ww 7y ) fod &9 o7 W % wwe
q¥ G¥AT 97 IT 9% A fow T W
o W1 5 v B wifaw
I A wfew e x o & T
w qrt WY F gEd g & W 9

ag wifew femr o W% fe g

APRIL 7, 195
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B gu o, eeh wh P gu o a
W fr | ¥ M ot ) W
g v & o e g, e
fwe ot wiv AW e O e W awer
¢ =g fear mar § v o | efee ox-
fafrges & sl § &, e @
dyar aft & 1 W TR v FT R
g frgr ar T & 1 WY waTET ETY
9T ¥ T X & TN § Iy W
W ¢ miw ot o WA AH
TR | gy g A e A Wl & Al
sawer fs @ & o€ af frerma
Y woweft & 1 Y wwT IeT A aww dw
*7 3, 7t wiw a7 97 7% Wea WA
Ty aré & 1 ST N By v g }
Wi i & g & N}, agaAr gwr
IgT T AT AP w7 5w R, IW
# T 32 ge § 1 I« e A & wraned
T aw &, N W IR pE—rw-
fod f& ax & 37 r fro¥e 97 W @,
al -y d I € foé ¥ ff qw up
wntfer wgrew @ wm f gy e
ar §, e v w afor et
wht 3 3 vg e 25 vt
Wit 1 4 g g e ag s € fe
ag 3 * few gur anxfomr & 1w
R war g wow af § ° o F Gt
v ¥ i st oy e
& | & spm we g fe v frww)
¥ T A wor wwen § 1 oy aw vl
1% § 1 T @ A o g fen
Lt wrgem par b #
amed 9% *T gaew wgar §, faw ¥
wfie gen s wg 3w & wam ¥—
Rl o o foivd ¥ agy et
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iy § | € e & Ter 7o
mwmr g —

an experimental measure the
purchase of the entire marketable
surplus of particular foodgrains
in certain selected areas will be
examined in consultation with the
State Governments concerned.”
Ty § o I & vt F ¥ fear
4 9w ¥ foivd & & ST A @ W
g W f 0 I A W o
qeaHe e g I R 93 <€ a7
ST §—

“In the imitial stages, thus or-
ganisation may face suff compe-
tition from traders."”
arlt X/ & WTATG IT FT 47 AT I
% frare & ww oaw oy ) for I A
o 3—

“But swince it will be a govern-
ment-sponsored organisation with
large capital and a net-work of
agencies, it should be able soon
to acquire for itself a position to
strengthen and dominate the

g do w7 Fwn A ¢, Afew fer
AW R IENg WA
ok frqe T R A ST AT —

“Government, 1in our view,
should also take special measyres

for Grants 70340

try .. Our policy should, there-
fore, be of a progresmve and
planned socialisation of the whole-
sale trade in foodgrains.”

IR 7 9 SR °1, e & e
Z f& 3 Wl 97 37§ W raos
¥ 1 & 7z fadmw wem e

Shri Asoka Mehia: If the hon.

Member will yield for a minute, I
will explam.

The difference 15 this—I am very
anxious to hear his criticism, but it
scems I have not made myself clear
to him—that in the scheme that the
Government have suggested, the same
traders will be buying for the Gov-
ernment as well as for himself The
trader 18 not going to be even the
agent of the Govermnment He will
be buying, and Government will take
over a portion of it; the trader can
dispose of the rest of it, of course,
at controlled prices. Here what was
suggested was that there should be
a separate organisation of the Gov-
ernment which would be handling
the thing In both the schemes, as
far as the total trade is concerned, a
portion of it would be handled by
the Government and a portion by the
trade. But here the same trader will
be performing a dual function, the
function of being representative of
the Government and the function of
acting on himself. That is the dis-
tinction on which he may say what-
ever he likes to say.

Pandit Munishwar Duit Upadh-
yay: He is of course the agent of
the Government. He shall be acting
in that manner. But what difference
does 1t make at all?

Shri Asoka Mehta: I leave it to
hium to say whether 1t makes a differ-
ence or not.

dfew qitewe v www XF
¥ g W fafafey §, wivd @
¥ 7 vy w0 # friey o s aw @
ez zfen wr aneyw § efed W
Efaana w7 w1 ox air faeT,
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[dfew gefrewe v SwrsaTa]
frewTmm ety w
gow ot @ awer o ow aw fe
Rw v fwdw fed ¥ oo F
TR | 9% ¥ W W ae §
Wi & ¥ ag et e & Wt s
wiT areer W Afagde st @ § W
fdt g wrq & off o1 q § oy
uw gt A & §, wy o avee §
o qrar & e Wi o et fererer § 0
 ¥1 O § adwer feer qur fe g
Kz Zfen ard w3, fow & gredw 2x
W3 F ) owied deRw 3y fomr
T | I X i e @ W
¥ wre § e s wats S S
oY o A § qume fear g, dar-
fir SR wefy dy aTg ¥ A gwT R 0
& uren w7 § e e s @
vu ¥ ot 9§ v T @ Inded, W
f& wfedaaroa &

R ErA A gg e g
awz #3 fa2 | 3y fe = wwaw g,
ax 7% fr gn ot & ¥fd 3 forr
W | wOE T gaTr o T
fog & 7 AN @ fawrw #Y A
waA arer § W7 7 W R I e
21 7w qw afrec W@ | T g WA
w1 oY g7 A W AR, A fe e
wr &% % g o dar v o ofe
W ae s o are W § 7 qowew
wW %Y oA dar wvAr wifed e gw waw
WA %7 araTT At 42 wT % o 9w
¥ v T W A yewy ww 2
w9 WX 3N § I @ S gy
¢ ¥ If@ g1 v av—xufan fw
o st wfen 71 §, fore & g0 o
QRN 97 §F—gN FreT geaAw o
o, awow fe gt Y W & o
PR TR T A Y 1 T & s

wifg?, dfien Pl gro ag ¢ fe 9w
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durare ¥ aw "W x ¥ 4T gw 0w
wRE et vgd oft oy
fiear o< vgf ® a5 wy foar, whoy
TR F g W oftwewow sewer
T ¢ ST o wifgd W were W
T qCSM R, o wihw ogw anfr § 1 A
faw o wf® fir It § qrdww die &-
qrww ot s a1 9w F efeat
#t § 1 g o Y g weY cw R
w1 5 d%% @ § Zrcie W W
WX o & TR s foa—ew
fafeza 8 (3.« 7 wT fear Wix
feiWy @@ ot qam gmr, N ox
T Wt Y a7 | o ay fiw Foavfew
vt & w0t Y Wi darere vy T Y
a1} | ¥q § fafredt arw e @
®T gwdt §, wx win fEfew % o
W w2 s dererr
far | w8 avg dzra A {3y @y
oAt wwar § ? o &zw A fewiw A, 0w
#Ht 4 & wwr 1 W enfae e
ogr & sy 7 @w & foafew o §,
T AAE—A A RT T @
g AIRI AT 1w g™
Tiwew T deTaTT WY axrd Al R X
fafoaw 27 a% wam af, ox o
AT g wegery aret Y § 1 gl
fomrnfrar ot 1 war T ¥
¥ I T 78 a7 fpay fae o & wyrav
¢ &, few Fetfaw oy ¥ w1 9@
w7 T ag § e ' sy § wiwar
1 W W e @ wew t
e 3u ¥ fad srr qeaar Y § 1
Fu ¥t wiw wk pw wg ok § 1w PPy
w1 I W@ TedEe &1 g gan e
w1 % 3 g wwor w1 fie whenead
6 qrgwaRy fear od, wehited &
e TPIRT a1 | wrew F Qe
w1 urer &t arekz dwec f i S A
qfewe dyec wy § 7 ww &y ot O
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aist F fearr o g & | ¥ fow W
ft-‘!ft-mml’.ﬂmm
1 & &Y wor fie A oY wgdE dw
o oft §—ay N srefer e b o
faerrer dwr T vt 7 gw e QY dw
@z 97w won ¢ oW wedt
TR EFEAAQ L | 38 & 9w
qrft 7t agwar &, ok arar ol ag e
¥ 1wy w7 7 e g davere wwe
o s R ¢, Forw & w0y g By e
¥ arge g &, o g g o § e
o $fafedra o7 1 g fegr) o ag
dre 2% § f & rformy oYy w0
frart & Qe xaT ST wET 2 7 XE-
fad & a8y w7 AT & TaAAE K 9w
Aot ? djgndfasm
TEAAE & ¥4 €T w9ar faan §, faw oy
WA { I FT CAATA 7Y A% | WEAT
s A T A g1 W &
SATR TT 5 A2 FOE | X AF A
ITAT 77§, 7479 §, IT A Ay IR-
T & Fewea ft 1 TR F T PR AT
o wafr gE &1 TE * A sAAEA-
aTeEy, Aa% Svnw, oft SR
oY Xfag 1 & wer fefowa a1 | & W0
W 9T AT a1, At & A g s oafedn
Y waray or ( AfeT IR E AT X T LA
fe faarr srarw weww 3, Fareser |
*rf v fg1 w7 wwar g faeen
waAEz ware €1 wwAT ¢, q@ AT LW
¥z & & foar o1 @1 ¢ | I F =W
® T Wi WEATY T AT ©7 & €W
w7 g Wy Y ag T Tx v AW g
ALY AT | TTOH 7 WH A @
wefidga @1, % Qe ff Ix § A
feart 2t ff | dfwa g5 fafades &,
W fe geot &, wnofaw €, NS £
e IA e @R ERET W AT O
grar) 3 fafadew & 17 go @@ w0
weawk §, W A e ast , W
T g
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W § } §E gETS ¥ ET wer
AT AT wAT 7 | g A A A
T2 ¥ Wi g @y sedidwm
¥ 10§19 IqTET WA T A /A
T® T § qwm § qg W Wi
w1} o7 3w qx & 9 B wEw B
BT ara Wt afear @, ag fefads 8,
59 q A @it Taw T 9T 7 AT
wifed | w7 gw € ¥o i ek gk
IR § waw wiow §7 qF, U
Ty § @ 21 o 38 S W
aedt ¥ 1 ¥ freamn R AR Ad
alret ar w1 veer ¢ o & fe derame
T HF

AT RS * 4@ T AR
fr a1 wea¥ifar ffewd T w
FATT AT HTHET Y GrAT R, W WY
W wAE | & 7 W §F oA W
¥eT gr A ¥ fr ag #& g e
sTzAm Az Rk A A ufun a wy
®7 tAar #r wpa wgm fw 9y @
aey | faq wt fardy ¥1 €1 w2,
# a7 g e & 39 W ®7 w9 faamr
q ¥ fawta §  Ffea we o &
*71  frgh @ T @ oA
T g5 TR N wiEE v
JWE ATgAT | 57 qren waswifEifas
ey Fravwa & aga 7 wifgw o
O & gavd oY dgrarT ¥ A W Ay
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[«fea sfreae v Swnany]
qu Tt w7 T §, Jav fewie o
T HraE g1 & wre f e oww
feutz #t fir v@ & foaw aeay &
wEsT R 8, Wi owedw W
s ST & W WY e cese
WA est . gl e
fir araet 23 &Y g A@t ¥ av eowy
aft ¢ dfew W T 0 omR
vt femre ® sriver v agy w
fear 1 3o oed & v § fe e
T g7, i | 9T g S
w0

va & @ & @ F gy e
qRAv g 1 e gfE s A s
& fog, set fie w77 ¥ fag 3 e
wraster w wifgd 1 adff § & e
fiedz §1 wv A ST W e
wTEwar g

#fez & T F § 7@ wew W
g T agn fewea & aar s qaen
2 okt ®ew ¥ agw st onft &
fawfedY weaw @R 8 1§ s
§ fo forr fewitfct & woar w ot
ot wwer § 1 Afe fev WY agy warer
qfeww &1 AT STT QRO R 1 &
wiger g & o1 5 wr€ adw frerer
arr wifgd foredr #fez SrF xwy o7
frwr w% | W@ G grm oft A
M Gerare &, I FwET AT FwAT
oY N wwe &, WA & frewn ar g
g Wt e IR M aw
deza witr A gfreer wig ¥ o
¥ Ao o ToEe gt w1 W
gor & fe o deder & wre fam amg,
TAWY AT AT AifEd W Ty oy
w1fg? fr €% 7 § o7 WN i
¥ snw figd o il

AFRIL 7, 1959
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v & qer oy wew W
fe o raer witw fes mr e
vy ¥ g &% wAw 97 g
w7 w7 swew fra mar oY o) wee g,
Ied frewd o wmar o o7 Wt @
Tt & Y wanfr e W §, @ ol
s sR Il )

ﬁemmdstorfoodandnulculhmm
find that it comes to a tofal of

Shri Thirumala Ras: Internal pro-
curement does not come to more than
10—12 lakh tons and judging by the
past experience ust
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Shri A. P. Jaln: We have alrecdy
purchased foodgrains worth Rs. 40
crores.

Shri Thirumala Rac: We are told
that this year we are going to have
a good crop

Shri M VY Krishnappa: We have
had a good crop.

Shri Thirumala Rao: We expect a
production of about 70 mullion tons of
foodgrains m 1959-80 or in 1058-59
Your calculations are not quite clea:
whether these figures relate to the
period January to Decamber or from
the middle of August to the next
August. But one thing 1s certain We
have estimated an extra production of
10’5 million tons Perhaps the Plan-
ning Commission puts it at 15'5 million
tons which is to be achieved by the
end of the Second Plan period Our
food production is not keeping pace
with the growth of population When
we find an all-round increase n pro-
duction, we do not find a correspond-
Ing progress or increase m foodgrain.
production From the statistics sup-
plied by the department, one could
see the figures about the extra food
production in States and we find »
sorry tale in many States in respect
of their efforts, The rice production
in Bihar was 38:52 lakhs tons in 1953-
54 and 1t is 37-00 lakhs tons in 1856-
57. It was particularly a bad year
last year when it was only 27-81 lakhs
of tons. In the case of wheat also
from 3°80 lakhs of tons in 1953-54 1t
has come down to 182 lakh tons in
1966-57 and last year it was 2-43 lakh
tons, In the case of Bombay also, the
rice production has come down from
14-11 lakh toms in 1954-55 to 13°78 lakh
tons in 1957-58. Of course Kerala has
always been a deficit State and it has

ekly, and rice also. Punjab has shown
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a little improvement m 1ls Tice as
well as wheat. Coming to Uttar Pra-
desh, that is a problem State agan
as Bihar ...

for Grants

An Hon. Member: What about

Onissa®

Shri Thirumala Eao: I will come to
that In 1953-34 the total rice pro-
duction was 2596 lakh tons and it
went up to 26 32 lakh tons in 1956-
57 but it has come down to 21 lakh
tons 1n 1957-58. In U.P. the wheat
production 1n 1953-54 was 31-08 lakh
tons and nice production was 2255
lakh tons In 1957-38, 1t has shightly
gone up mn 1ts production but has
fallen in 1ts wheat production by about
four lakh tons. The total production
of UP. 1n 1953-5¢ was 12,381,000 tons
and 1n 1057-58 it was 11,136,000 tons
It 15 showing & downward trend
Similar 1s the case in West Bengal
Rice production there mn 1953-54 was

55,56,000 tons In 1956-37 it was
45,03,000 tons Last year it was
41,85,000 tons When we see the

figures we find that except in Madras
and Andhra, Punjab and Madhya
Pradesh, many of the States have
been showing a downward trend
in thewr total production during
the last five yvears. That is a matter
which has to be given some seriout
attention

There 15 no point in the Central
Government assuming responsibility
for the whole country, whatever the
attitude and whatever the behaviour
of the States might be. There should
be an amount of decentralisation In
responsibility and powers, which =&
claimed for in every other matter,
with regard to food also, and the
States should be saddled with this
duty of tryng to become self-suld-
cient in foodgrains. It is not only &
drain on our foreign exchange T&
sources, the foreign import 1s so great
that it is a constant source of WQITY
to the Central Government to see that
theymakaboﬂzmdsmeetwith 1e-
gard to the food situation.
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[Shri Thirumala Rao]

I now come to the gquestion of State
trading about which there seemsz w0
be some controversy. If you read the
report of the Mehta Committee, it is
«clearly envisaged there that the state
of affairs has already arisen in the
country when Government must enter
into this trade with some effectiveness
and foresight. When the Committes
with regard to procurement and dis-
tribution was set up in 1850, the situ-
atfon was one of thc worst in the
whole of India with regard to food
production and distribution. Even
then it was sought that a half-hearted
measure will not suffice to deal with
the situation.

When this Mehta Committee has
toured the whole country in 1957 and
seen things for itsclf, how the inter-
medaries, the large-scale business-
men, the mill-owners and the millers
are playing with the fortunes of the
people and the food situation in the
country there shculd be no half
‘hoartied measure about these things

The only point is, the Government
should have given greater attentiuw
to this, because it requires a careful
handling. There are a large number
0f vested interests, huge cartels that
are entrenched behind this rice ané
wheat trade in big cities like Bombay,
Calcutta, Kanpur and Delhi. They
will be the last persons to yield to
the huge scheme which the Govern-
ment want to bring into existence
without giving the bitterest fight.
Very eminent and influential Mem-
berz of Parliament are also behind
them to help them in seeing that
this scheme doesz not come into force

What is the alternative? Have they
behaved fairly by the country? As

worst years we had to import
iakh tons of foodgrains. When there
is =0 scarcity in country,

Deminnds APRIL 7, 1009 for Grants

a
large number of people whom we
know very well. For instance, fn
places where the production is good,
the 1land holder has become the hoar-
der, as well as the miller. In a family
owning 50 to 60 acres of land, one
brother is an agriculturist and another
brother is a miller. Both of them go
to the bank, get credit and buy an-~
other 500 bags from a lean neighbour
and then store them up. That is how
they artificially make the prices go
up. They do not release the stocks
until the Reserve Bank comes down
upon them freezing their credit. If
really the big business and the medi-
um-size businessmen, who claim to be
serving the soclety in their own way,
come to the rescue of the ordinary
man, the Government need not
have come into the picture at all.

What I say is, Government have
been talking about this even before
they have got any plan about it. That
has created a difficult situation. This
does not require any propaganda on
the part of the leaders of Government
to make the people ready for it, be-
cause with the majority of the people
food is a problem. The majority of
the people are ‘have-nots’, the ordin-
ary lower class people who are affect-
ed by the rise in prices even by ome
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way, which 18 sought to be promulgat-

%’
;z
!

able to do thas, We require at least
Rs 300 crores to Rs 400 crores

ment are contemplating, but from
the bare statement given by the
hon Minister yesterday we under-
stand that they have to largely
depend on these mullers  both for
finance and operations It requres a
lot of energy and organisation to
control these yullers We have got
the cxpertence of these millers
There 15 a system working in
Madhya Pradesh for a long tume
whereby the mullers wnll have to
surrender a certain proportion of
their market purchases to Govern-
ment. That also has been tried in
certain other places hke Madras The
rest of the foodgrains, after surrender-
mg the quota to Government, 1¢
allowed to be sold yn the free market

I think that 1s a danger which
should be effectively controlled by
the Government. If you take even 30
per cent of the millers' procurement
at controlled rates and leave 50 per
cent to the muillers, your purpose may
be very successfully defeated. They
will withhold thewr stocks till such
time as the Government stocks &re
exhausted. Then they will release
thewr stocks and demand their ownm
prices ‘There must be effecuve
control, there must be a device to

able to schieve that purpose 1s a
difficult matter for me to guess unless
we understand all the details of the
schemaes.

30 (Ai) LSD-8.

CHAITRA 17, 1881 (SAKA)

for Grants 10353
With regard to co-operatives, they
depend largely on the co-operative
machinery to help Government wath
regard to procurement and distribu-
tion of foodgrains The co-operative
machwnery, we know, 18 working 1n all
the Btates, and, probably, Andhra,
Madras, Punjab and Bombay are the
States where the co-operative move-
ment 15 working with some efficiency
compared to the rest of India It
1equires a large manpower For
msiance, n Andhra there are about
20,000 to 25,000 societies, each having
at least a President and a Secretary
Beaides, there are the panchayat-
dhars That means there are about
50,000 people trained to kecp accounts,
to run sociebes, to brnng loans and
disburse them You require at least
half-trained personnel to run these
co-gperative institutions before they
can be expected 1o handle all these
things It 1s a large order that we are
gving to ourselves It requres to be
carefully looked into before this trade
15 entrusted to éo-operative movement
But I would suggest that :f you entrust
it to certain State Governments and
atk themm to experiment on these
lines, ask them to orgamise distribu-
tion of foodgrams in an effective way,
I think they will work as models and
they will be able to give sufficient
expenence to the rest of the country
in both buying and storing and also

distnbuting foodgramns on a large
scale

Comung to land reforms, I want to
say a few words about it The ques-
tion has been agitating the runds of
the people very much Co-operative
farming 1 another thung that s
creating a sort of scare among certamn
people, but before we come to Co-
operative farming I think the Gov-
ernment of India have decided to
think first of orgamismg co-operative
service o the agriculturists This co-
operative service 1s seen in S0 many
places The pattern of society 15
changing fast and with the increase
of population, the problem of un-
employment 13 also assuming greater
proportions Many educated young
men are leaving the villages and are



cultural operations in the villages,

mutual help, mutual assistance and
co-operation. That is the basic prin-
ciple of co-operative service.

dfen ser T welw: oW
feht wftwT amgw, # 7 fqES Yo-to
are § sl A Qe awr A Tar dar
fFmemistf v g @
ﬂtﬁﬁmﬁqﬁu-zomﬁ‘

10334

witw gowe & s 1 g et
iz W Q1 vy oy g e i
& wg &t FesfiewTe e F e
R dfraw ¥ dfer &
wew ¥ wd v § fe o ww e ap
wire & svwer wifige fin war worg & fir dwr
& wC oo oY Y Wl i a @ ol
et o T wrwr v R A ey
urcft vy v Quered ¥k &
T R e wm e
wreniet e o it dw wwor o
T e & age wt awged (@
g 3¥ 6w g T oo
wevwg ot @ A WY ¥ F et oY
Far w7 &, Afer ¥ ¥ v v
o aweeft afy oY sy

# & g freet ac o e or
o arx & e feT g wrgew §
fis o o g W 1 SiETgE W
audre aff 6 av @w ag oo
t fr g Wl oft W wE wAET WY
Ao ®T AE | w st aforer waw
Ffarrwama & 7 art
seawT W3 W @+ W wnan & fe
IAwT aog & &Y Ay oot g€ 1 AT
A 3R ft QU e ¢ e ferar &
I Q¥ g wfew § fe ag wgerr
Al vT% B TeTiTE W 5 N
& a & vt forsierlt g v & fag
st asR §) g ah g s ezw
¥ AT G TAwH 6 qkd 9 g
wgge Wt femr war dar few
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farssitarey fufiree emw & T, o
TR A o s
Fqer w1 wfeww et W sl W
& et sw de it oF @ ardwe
t 1+ dfewr for o I twd
o ot gulr 2w fawmy
fir fafaee sew vt 3¢
o iy @, g
ot 58 work Y v

;
L

ay A #z7 Wrewer € 3 fosderd & |
71 feedrgum & fordyerdy Y 2%
W AT 1 ww aw oar A fear o
ay ST & T g

& 3 freeh war awfre o 6 fs
waT? e fafrees aw 59 Y ¥ wEw
R g H F | IAE WO JT T
ot fe& & = wfow warw or o @
wfede Mg et A o g fe
IR Tgw wey v ey § 0 dfes
# % wg awfio wafeg o & fs &
ey § fe fore wwer o s e
e W R’ & G fafer
W™ fordarly ®Y o =T A AN
X uE Ty weeT g ol g e
A % 7 wonfry ¥ W & o qo ol
N @ Ao ww § e aw o e
gt g T wwwr & At v | wfaw
faferx wmgw 2 fafirent ac ag W

for Grants 10356

ol v TR W fe sew fafree
Ty T awdt § + & oeven § fie s
faffeT Ty oitwew & Wk 9w
F 01 wrw aopaf ot Td dfew & A
Wi 7% w77 a1 fis oy S §F wf
e WIT a7 W ATE Ay Hr A Y
wetT § e 37t A S dvda wrd e
fd g o @t ag
wd ¥ g § fs oaw oaw o
FRATTET Y Awdrr T S oW v
g TN & @ & oaufer &
as divided responsibility is the
bane of administrative efficiency.
1527 hrs,

[Surr BARMAN n the Chair]

A A\ & w9 w7 g g
vt & ¥ &\ o ¥ gt
yaANE 7 & wrl § TE q F A
F gy A g & fiw Foerdr oty & iy
wEd W@ ot § o e sl
urd T% ¥ BT A w397 fF w
g W fElr Y g i a7 W
¥ 297 A WY TA® TR A79W WA q¥
a8 | X g wgr g e e
Frdw AW w o o aw ¥ &
s S gk ¥y F wgw g
fs TR W & Wl X Y ) e
* 9N O W § et 1 & wEw
¥ A9 wo gy g e feot @ O
mgtF it egaded
FramowEa g mr g &
@ g 8o & T e fe oo
g% ¥ §¥ & yarfeas v w9 ¥ o
o< & TR & w9 %y qw § fe o
w7 o fafreee ot ot o e wr
de & i sfr e 1 W
wrf ¥ U wrw AT Qe wrwT e
3 f& g fow worg w7 § A ¥ JEW
o6 W weT g N F w@ X
o SO g § v o oft e Feent
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[afex smpx wra wrta)

WY ST g § I fewt o
arerEdT o ¥ & arg s AR )
WY T T T T AW T ek s
W W g X dR Tl e
ewar | fefrMtag vt § fe
IJaer WA FJEF g @R v aft
] oy fegew # af Ay g wiffe
R T 2 W I I v &

® o o F wwgen §
HIT WY B FT AN ¥ R |
M magI e r o @ &

for Grants 10358

@ifer et vy wff ot wfig fe
wte W wit ¥ wut wreh are & v
¥ TR gy wE W iy wde ar
oY wY g0, WX WY ATEATC AW & 1
xolr dftferr o xoelt st et
7 ¥ fir mrr & A gl WTw ¥
TUE PO WTE AT AT F G W |
w9 o rw ¥ ey £, frer ot
AT koo WY Efr 1 qur Ay
feoht Qft, wife cfolew fendae
a8 T WY Ol AW WY Tl g
Fwr 2 ) 36y o v o
wAEAT §), @ AR ¥ 9w wrefwey §
¥ oW ¥ fgd & wr v ? W
ot A qar & g sy ot w o
g muNFFF R, wW
ot qw € fe wre T A W@
wrdelt W AT ¥ o ow qgwr & e
38 ¥ sgrer fwuw Iw €Y A d40
frq A 7 99 T ¥ Y avely
raget’ fewawadmrd wT
w0 et 7 few avg ¥ oW TR
T gh 7 frw o @ et
g&n ¢ F v & W § e wre
AT gt dife o o, a7
TN gHT—ERTY SRR
¥ frams g WX ag w19 ) 3o ¥
Tg NI %Y g A g 1w gardy
qifeanie ¥ foared w38 o, forg &
o v @, @t 3w & oft wgw gt
wife< g7 OF TR TGN | JWAR
# ¥ wgy «t fis /Y e & v difoy mfy
£t wfgy, witfe & awwar g fis aee
Wﬁmm?caoﬂ
AT AT 3o ATEATT A Hraet g
wfgd | e afid g d
o% a1 ¥ qTHE AT g B, fawr o
g 30,00 ¢ FTATAT ¥ Wt Y awft
§ 1 & oww @ Wit oire amy ¥ fi
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Ay wic ¢o Twg wie Gfag Wik
g g oo wEw Wt difer It
wifge, dar fis qur 7 g & wgr a7
W WY Q6T WO, oY 3 mfew

{
3
g
:
%

ardy dm fs ged & fag s o @
arg | v feafew & our v son
wifge fis x@ feafed ®1 Wt s
Iz wrd we Py urefaay & w2 @9
t wR & WR, @ § Wit vz
fiyade wraw % &% W 8w f
T T AT FT W HT W W
Afex wow ¥ ww 7 5 R Iy
w1 ¥ o v e g et
WA W GHAETT & ) ITHY ST A
fe € sz AR, O IR quT O
& & fenr ¢ BT ¥ ST I

for Grants 10360

wify | Sa% fewwr F g wifgg
fie o v F Fo T ¢ Wi g I
W # anfeer 1 omdwr 1w Qar
femr o, & @ o wiRR
Ramifer srd § fi § o,
wt W et *fy wfier ¥, ag afirr
-8

Sq § WEE WA W A0 A
g1 U0 T F o add & iy e
¥ ¢, ag wdoer g F aw
T § 1 e, e, oo 7 areg-
fomr & wroer o AR F w qw
G AT | WTOE wro Hie Wo WIo
7 w7 fr w19 T W1 WA A, dfer
WA T T IN 9T WA 7Y v
frgem & urr A oo fufom oww
¥ w0w oft i &, g ar a i
ifex A9 ar Tawdew & O Qg
AT TSy EFET Y
T wF T wwEr ¥ @ T &
W a% A FHA & gadw v fafs-
T QFE #T § | F F9wa § 98 TF A
AT T @ 1 W AR WA AT 8o
T g fore wY AT g ) qW S
®T FF0T G FT 77 W@ g s g
ug wd oA &, Farmer wom 7 €, A
§ wwan g 7 G g @ g afow
ag w¥ gar §, famer g i at w1
a¥T & auafe gura gitwet fevrddz
TF ¥TH € LAY WA A AW
Y@ am ot gw g fs d=w
wiwet ferddae v = <
aw

ot wrew fog fafred st
wr grm ?

¥ fon STET W Wiy ;T 3w

1¥,%0,00,080 TAT TTKI ¥ T
wrary a3 wd firar war @ 1 fgd qiw
TS § PR TET I L, ¥, 00,000 T
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[afes g are wwdw]
estimated
TR FRATQ OGO ograed 10 Do Powent i the dung
t‘ﬁnzw&ﬁ'mmwmm terms of N, X0 end po,
W ¥ fud g ¢ 1 dfer daw N Ko PO
wog firar §, & et aow WY Ty Dung 34 18 12
,I

" fewr wrgar g o faeelt o g€ 8,
v i of gu v gaT §, W
ot feodife fr rew A gwr & ) A
farerefy et g€ &, o o WY g &
g€ & | wrw off 3w F wygw wqrer wov
vt A efafedr § 1 srrwe, fosl-
oo aig TR ¥ MR Ay g7 0w
T & & av wifafaw & war ar@, Kfer
foasd wr wrw dwee ¥ fasd e wifie,
wiife dyw Ceque § ghe foas
w %1 dweT ¥ fey v & 1 AR
artaw fafrex aTgw ¥ oF wanr
W I ¥ quT 97 fv couew W dw A
W 20 ¥ yeEnh & ofiasr o wy
g ¢ 1 A7 T TOw qET w—

“Will the Minister of Food and
Agriculture be pleased to state:

(a) what is the approximate walue
of cowdung and urine available in
the country annuslly;

(b) what quantities of nitrogen

The hon. Minister’s reply was:

ez g iy a3 Awdt | A o v
e g 5 gt ave frk & Fe o
g fafegs ¥ ¥ fird o Iy
¥ o ¥ faer qwft § 1 e W AT
W § woir o wfefad sy wned &,
& WY AT w1 wrrw ffag e
wy v ¢ 7wt oo F agy o
qfimer 4 ¢, ot fir qudw §—ak
27 qudz ¥ whw Pt dfer ara of-
weut feqrdiz ot 39 ¥ o favew
g gt ¥ forg First g & e & e
wT &t o7 & AT AW O Wy
e Efersrar R & oyt ow
wiefedy w1 wwrer §, & querw g
fie frat areg et F weftr oft flonft
whefedt gt of € 1 fowelr
z%r sirke WYo Qe wiTe ¥ fmrd fav
¥ fis terere it , @fier sfefatt 2
o | wTC iy wiefedy sy W@
¢, o wx o O ¥ oy qwht ¢, ferer
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Wi woft s ot e § e o
T g 1 & wpm g g e o
THST BT BT W W7 ATy
WTET {1 WIRAT | WET O% §W W W
&, SoW mw W 7 fad awoay &
iy @ wfer v fafiore At A
R 1 W 3w wr vy w fear &
YT 9T o), Y, iR W g O
ey & fag oY wewer g ¥t QU
ft, 3Ewr urer sqa Y fear | 49
W &t & gw Fwvw qur 9n, A fe
et ¥ switfer & g gT € o
WX § TF W GATH, AY T T v
wwfag & g alx 9T W s
WEOT g | W & yew 7 o @
fr Qe AT eF NN Hawa e g,
¥ Wy Ny o aee Ot §, W
v farr ¥ avea geft 1 IR 3@
v wyar a1 | % Ay ferk g, fom
¥t ¥ faey awqgy T fedn W

Il ¥ v dw A text ¥ e
W W ST W A TS QW RN Y
T W W A 6 Ofiwew
s & v fearnm W R W@
Yo M a7 fewvar § 1« wwd fomn
s e i v @
gur AT LEns § vo ¥0% 7T | 2aUL
u peNs ¥ Wte & & fead &t
wrd § 1 3 ow e wrrew fafes
W oW R v ¢ e
wtraw fafree aga s sna s 2@
#r 1 Kfwr F wwwo g s 7Y A
T &, o= & e ¥ Y 39O A
fawreh €, v o wg wiew o
TE R T om ¢ I W A F
fowr € fir teyy ¥ g O @ wO@
sie ved qeyt ¥ fore faw ford
g WM & Sy wre ¢z qeed f, |-
fewoe € 1 gwife e @ fg
&0y ¥ £, Afer texy ¥ vy WY

Jor Grants 10364

o fewer & 1 & & AT T W
wr | & gawer g e woff fere g
T& kg a7 teve ¥ dwe ard
fore ¥ o g & 1 F STy wTewy
fedte & ft aar wway ¢ fis wod 43
0T ¥ A fpre foeft ag &5 forelt
T Ay eeut # ferc ot | W weff
< S ¥ g ol w1 WY
v foem o3 s gfis 1 4 vey arw
¥ WeT ®7 352 qrIvE qw AT O wT
fear olT 0 3 1ot & womd uo
241 O w7 fagr yafaq 4 fere
e 1 W rex W A WY
R & g7 v 9y fear € e R
FOT & 717 ¢y w9 fF ) A EH
a1e & are Ay ot ¥ own ¢ fe o
‘(om@m8|ﬁmmg
i g st # aer €, Sy e i Pt
AT At 77 ox @t w7 a0
o wr€ fasiuw 7 g 1 wroe framat &
ag afgr € wit urow fadawy o7 0g
T § o o S e o g
gt & fwn & & 3@ ow
e faeft § o 39% 3o tot &
I v & e o 3w & wRT A W
vz ferafet it & e o ot S rs
£ ¥ T 37 %Y oy A 3 AW
ferar o @war € « I WY g TR AR
Q:meﬂﬂl.mw
A foew mfsfer tavt T § §,
Ioq Nt wfy o ¢, fee aten we
faes texe ¥ A v af @ Wi
wr ¢ 1 uw T gt @y f SEwr A
s Sfed g owg T ag Ny Fedl
gt 1 & @t ey Ry Fowr o
& f ol e ¥ G A fafrd
v S Bifer ¥ 7@ awhr & W
ag T g ¥ ¥ § 1w T
idwag ¥ ww fow o &
fou® ey wrn & g@ W AN ¥e
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[sfear srgx arw miv)

0% ¥ aT§ ¥ 93 FAT 77§ IR |
afFT TwdT oY woiw ® Ay arg
gt & 1 ¥ e e & e
¥ gre T 3wt € W X qEer o
@ &, wied oy se% X ¥ 39
WA AET AT § | WX SHT AW
fegu! ¥ 17 § qET 7 grav Ay SENt
Twa 59 W Q) e v e
TA R THT @ H &I T
% ¥ AOAL-QUAT T WA T FH
gfew § w1t wif et & TR
T = g § fr ag qwfas @
T | FU R T HY W IE aHA
& fs T wfeamee it & wlesmgat
dsft o §, Faaca ot @, Fawdr
€1 37 it 99 w1 a1 e xEd far
AT AT & 1 W Wiy Wy § e wm
oot & dera ¥ At w9s {9
A JTE Y G T EEm

grd agT st e ?
wgL e a=t w3 far g ) fammA
¥ W, @w & w=, AN 7 a0
wY s g faar wman & 1 w4 fg T
qaT wT gwdt § 7 ag §TT & gL @,
frgd T w1 & X wAF A 39
= @ mar § et S oW & w9
:oomiﬁﬂ"l

# orget 7g it SeETET Wgar g
fs 3 IoFAwg w@ e A feAme
o fael o wsd-wedlt mat ek
o 7T @, I qag v frar g
0 T™ WU fg‘m E: F'l"lﬁ
wawar, Tt Ay AWT AT W
o &1 7% a wrer dsdea g &
Wit K68 a1 TE T F g T
fieay avar & 1 dfen AgE @ @I '@
o< g% FHA B Tarar o o ol ¥
uww TR e € farer faw @

wifarr qrer oft @ fasar & 1 3 vy wTgw
¥ faors gu " wow wgw o &
I At ¥ At o gy ff wer
wrgaT ot 7% e ¢ fw o ot Ay
AT &Y 1 & & 2t wgET g e e ey
or g gfve & ok o 3 o
Iq WA 7w i Tl ff Wi
o9 IuF wee Ay oA off s gy ot
4f | ITEY AT FHA TARE BT S
ot feamar ar + ®fer & wgar wTEn
g fe e 7 9w W o fawft
93 wwe o% ) fer § ) o e
Ted A MH Qo-ty AT gw o,
W 9~& AT EW AATE |

ITET 39 gW T § WK gg 6%
e ¥ e qifesft & wror gar
& | To¥ s wad TR A gh
o @ ot § e 9aF @ A W
W gur fear § 1 mEr A N wow
) § 1 W g a0 e W e
qifesft & wreor gur & 1 forw e
qiferft 9T QY rEAHE @ wWE HAT
& fa a1 I 97 gaTdy AEAe ewe
e

off gwew fog . T T §W 6T
T o A gR g

o frw sTgC Tw Wt : g fafa-
=X argw wg fe W e o
TN WY ATET WY | gAY ®
T 7 qg wgr T fie werper ¥ wEEi
®Y T 0 KT A | AT T AT TR
w1 @ § & vy wgen § fe faes
qrawe ity T weew o for o
TAT S § A WX €T WX AW FEWY
T wT X &, Af e ot v des
wfeiz aff & 1 uTR qgt 9T 5,000
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A o g€ §, & wra ¥ quar @ §
fie o1 & ¥ feet & aoxr § o Fs o
!‘l{(]:,ouo TrET & AN w15 AT
e iRt wifgd | Aw g s o
ave} ¥ AT 7w @ A ew W
ware fpar ar gy § 1 o @ T
wrEr w6 § 1w awsaaea
at & e Ay fed o § W
Iy wart & o §  F g wg
g fie s wrw vl AR gl €
At gy & TS qreEAr WO o
t

o g &7 qur fe ogd aiw
qveT oo F Wi ga & e Wy
wIET 9T | foar T | AR ERE
wara fear wan fF 9w o 0% qar @

s

afer a1 f qag @

7 gawar § fe 20 ¥ = qoren
¥ 97 ¥ wIHr AT @ W @ 1 Afe
iz gz wolt  wea ofer &
Tag ¥ T A ITH W A AT § AR
afr g sarer 1A A § | gw ¥ e
e &Y ot wawdt § o T e
W 9T T WET ¥ wwar § o 9w
8, ot acE i e B\ A
& 1 o feu® giw g et 7 W
&1 7 g A wWr ey o TR
TeRT WA WY ) oew o F
gwr & fs Wt gW s Y wie &
CIET W e 9 g § ffer ad
*r§ sqrr o e o Y e w6 fear
t

for Grants 30368

ATt ¥ aere w i gaver Sford |
oy T e & wRY AU 9w e
o A & | W9 wEd §, gt Padiaw
*gd & o wror 3w & W= Iy F
W fat § wafee & fe wma
JMAT AT q7 WATH INET AT, 4
& wga & s s ST I T @y
anr qAl AT omER 10 QR TeW &
fis gam2 Fafreex aga o ag O adft
& vz wre § A F wgan § e g ey
frer ¥ 8% ¥@ @ W frwa @
fag & s I WAty 2w g
# wgar g fe o ave F sio Frgiait &
T T A AR | 0 T § § Qqraer
1T 0% T¥ A9 FRAET T A §,
I 3 fot of ferer & qor w3 Y
aew feama g+ v I forar -

“A wider introduction of fod-
der crops into Indian agriculture
would probably effect great im-
provement in yields and in total
output, More food for the animals
would mean more manure and
enhanced fertility of the soil
This was the prime factor in the
improvement of British agricul-
ture and the additional yields of
grain more than compensated for
the area taken from grain and
put into fodder crops. Leguminous
fodder crops in addition to in-
creasing the quantity of farm-
yard manure also enrich the
ground on which they grow; they
cannot usually be fed alone, how-
ever, and generally are mixed
with non-leguminous crops.”

%1 48 ¥a9w & fie were wre
qUEE ¥ WY TF GTHE T-T 9T IR
w, & e @ A e qw wr A
it T el oY =T e g
afew vl & am ¥ fad fed ot
Fu &, T g ot O gt 1 W
% Wi 3 a1 o f e § @ I

»
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[dfea zrge wre wiw]
o are fire o€ et oY & e - sore iheull be high, and e Sils
fire e Yar &fir it org Tw e o must be maintained. It has aptly
o faelr € €1 been said that under these cir-
cumstances the development of
Indian agriculture urgently re-

# s o fogew o oo aevwg
feerar wmger § o s g W
mszwﬁmmaz
o SFeaT o QT TOWT 9 | §W AR
q¢ ez wgw fawd §

“] believe that it is necessary,
however, to look at this sul
from the wider aspect of the
possible effect of a ‘mixed farm-
ing’ system on the productiv
capacity of the land.”

wAT® aray et THT AR AT

ffireet aTew & womar o1 fs w2,

F @y wiedow o wfgd | 3

Tt o wer oy o dfew e ot
frgrre wxw & s wom wngw g fe
mm&wk | ﬂo%&cﬁomc
atfe oo ff o g
W 7 qz vt F0u 9 IW ¥ A
TF W1 FrTaT | 0o TR Qe e
# ot ww ¥ aqat sum AR
ey 5 fwew wifsr #1 w7 wER
#rn & &) areg 9 Ay ek
oW T F oo ¥ 1 9T W ot
g a1 f fwee wifie ff fas o 2w
w1 arfgx varw § o fegeam & v
freht xfeide dew ¢ 97 W damame
¥ & vk Yy Y anlt | dew A @t
st aa ot wf ar Y s 1 aft oW
TwifmFFrERERI ST
warer WAy dur w7 Awa § 1 dfew
APT A% W T §, 6 Y ATF g
A & ok ol oaw W
o awwarg & arf, W o0 fafemw
Tt q¢ frwex wifieT @& & oy &
o1y & ardr sy ger gy anft | Jw@w
forerd el oY orery § o ¥ gy weT
dar g W opw i § o) Az
waw wifew ot arw o fgegror At wo
faforer o o arr agar & wg Y @
€ 9% & v oY g | W WY
e wor 3T agr wigk € &Y
wofy feera s & wt e F § Wi
wg § Tow gl O s oy
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T 1 s w ¢ e gk Y aew
awvag R o vy o W Fow fafede
¥ wft | v@ ¥ fowr oite g O mft
T | o v gk ¢ fie & wfad
wyer § fie T w¢ I e § dfe
o9t 2w o Qe ¥ g ¥ W
a¥ Twar g W WY e 9 R ol
g W A qn Ak aw @t e
X ¥ WT ) AP T

W ¥ vere & g9 8 aweeg
™ qu ) T T 6T AN g awd
%y § I8 N wee feern W g
D E R ERLR Gl R
wxx fmft T & ard o g &
afrert & T w1 fr ) woew fe
wifet ur ¥ derare #F w@h & @
¥ grer aferr s fs fer w0
) A% qrafow fed demre
w1 g domfer § 1 fer oy
¥ W T g 1 WY oY frdem ®
ot w9 ¥ g & g ol feend, Al
oA 1 Ty gAY § OF S ¥ A
s, NEA T
N ayw wre w wi Ot v @
T ER | T WY O AG IR
w0 fim wE & g T wEE
o Y v 1« o & gt “Dfefers
gwrely’ & forer § fir O gfwewroe
0 F wgT TT AW Yo {Y e Fa et
FRwmpm IRy
Aot 8 gO 7O avm § | gt e
¥ weee wuelt 3wy S g € ofen
vy wg? & Fis gk 7t ot Qe
Yy et 7 &Y e F Ve quEe
e oy ok ¢ W PR T @
wpely ? afier @ W wng ¢ Fe o
roqufen § oW a% wme $few g
H oy W L q A &
qw ¢ fafwaw qey wiw &
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(Mr. DxruTy-SeEaxzr n the Charr]

3fe7 ow ¥ qr A% tecee S
£ 1 T ow 3T too wwE ¥ vk
oY 7 €1 Y Wy ol w7 ¢ qHE
2wt ¥ ufd y o & ot ar
arér i = & afcd A ol & 1
& OF O ¥ IV FAATT F | W WK
foft sfeeder & qg o o= 7
WIT A ¥ G FT § I AT A
3 oW % I F O ww A @i
qA® T FAET FATT qG § FqW
i T W A )
oF aF ar WY gwd e arre
3 ¥ T G <6 v Ay g d
it g 39 &9 ¥ gw I WA
&1 T v W T g % wEA
w1 Tgw Ay w AW | fggwm §
WL UF ¥ AT wqif<d § faer @
f foaat ¥z sfedge oo # &
3§ e v 1 e v F W
e, AT M A 199 R
771 * Fw AN A+  oF feaw
% favarar & Ferm ¥ s &0 &7 O A
© UFE & AT & 1 9T W wTRIE
a% #za Ay Y feme . foar
feow &Y ¥ 9T & TFT W
AT ¢ 1 B IS F G Lo THE
ayaan 41, YfawevT s S e 7
# Wi war g fe W ¥ 9w £ wOT
oA s FH A AT & v e
o9 W Wfgg ¢ FAT AAAL, 90T WY
aferd & W snfey e
vk ¥ gl & e Rl F o
qIed WX WY ¥ 9w R af ko
o9 7 T ¥ I QT e e g
gy gt fedwex ww ¥ 9w
st & | s dw ww ¥ o SR
At 1 Wt oy o @, e Rl
ot &, wrelt Y A Rt F Ay
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shonawiey : o oWy o
gL

dfow STEC TW TN W9 T ®
w9z w3 @ &, Ofew oy e faar
R

ot waorw fiex : @ @ w3y e ot

ol
o fr SYPT T WY ;- ww GF
w1y e qras 97 & T A agerEn

X U WY BT TGAT T ALY AT
TWHEPTR A W g § v aw
= w1 R AR ) ST A co
e ey qac @ art €

¥ @ fad fag 7 5 & w0
gt g foer & e # ST guamr
wifgd | ov aF frwr @i, zE?
e gt &1 O oo 1 4 F
it wft w7 ® @ w<T g e
TR Y ¥ Lo FAT ¥9AT GFA e
% fadt wmo ¥ & vov wfgg | frad
7 7z 2 %5 9 ux semer fafaeex
o Ofg N & @ i N T
TAE X A% | T WA 5 R
af) fowrcfy ) o & 7 a7 wgT QT AT W
way for f5 ™ 7 a9 s 3
wrn | # 7 I8 39 w9 91 F @,
o T*T 7@ g dfeT 7ET o wE
¥ wify § 1 & wo Fe FF oF wEEC
fafre o o uig 7 *9 o™
oy i F ¥vte fordem = 3,
wx a% ol VW ¥ =7 o5 wemngwr
wivw g fafres @ o=
% w19 N &2 AR @ awar O
g & g arow gt o o
W W wifd fe o oW W T
g €

Mr. Deputy-Bpeaker: The following
arg the selected cut motions relating
%0 the Demands under the Ministgy of

Food and Agriculture which may be
moved subject to their being other-
wise admissible:—

Demand No. No. of Cut Motion

36 286 (Disapproval of Policy),
287 (Disapproval of Policy),
1338 (Disapproval of Policy),
13837 (Disapproval of Policy),
1338 (Disapproval of Policy),

(Token)
213, 281, 282, 288, 284, 285, 574,
843, 844, 1078, 1079, 1670, 1671,
1672, 1690, 1691, 1602, 1608, 1774,
1775, 1776, 1797, 1798, 1799,
1800, 1801, 1823, 1824, 1825,

37 681, 662, 663, 1604, 1695, 1896,

1697, 1702, 1703, 1704, 1700,
1708, 1707, 1778.

38 344, 345, 615, 616, 617, 618, 619,
627, 628, 620, 630, 631, 632, 633,
€34, 664, 665, 666, 667, 668 669,
815, 816, 846, 847, 848, 849, 850,
851, 853, 854, 855, 856, 857, 1080,
1081, 1082, 1618, 1620, 1621, 1622,
1628, 1624, 1625, 1626, 1627,
1678, 1674, 1675, 1698, 1708,
1709, 1710, 1711, 1712, 1718,
1728, 1726, 1727, 1728, 1729,
1730, 1731, 1732, 1733,
1734, 1735, 1736, 1737, 1738,
1739, 1740, 1741, 1742, 1743, 1744,
1745, 1746, 1747, 1748, 1749, 1750,
1751, 1752, 1753, 1754, 1758,
1756, 1757, 1758, 1759, 1760,
1761, 1762, 1763, 1764, 1765, 1768,
1767, 1768, 1769, 1770, 1771.

30 346, 347, 362, 369, 1088, 1714,
1715, 1716, 1717, 1718, 1718, 1720,
1721, 1722, 1728, 1724, 1844, 1849,

40 1779, 1780, 1781, 1782, 1783.
41 1084, 1699, 1700, 1847, 1848.
119 1849.

120 1677, 1701.

121 1000.

Ezport of beef from Indis
Skri M. B. Thakore: I beg to move:

“That the demand under the

head Ministry of Food and Agri-
culture be reduced to Re. 1”
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Slaughter of cows, bulls, oaen, calves
and buffaloes

Shri M. B. Thakore: [ beg to move:

“That the demand undes tne
head Ministry of Food and Agri-
culture be reduced to Re. L.”

Restriction on manufacture of gur n
Sugar Factory Reserve Zones

Shri 8. L. Saksena: I beg to move:

“That the demand under the
head Ministry of Food and Agri-
culture be reduced to Re. 1."”

Restriction on manufacturz of Khand-
sary sn Sugar Factory Reserve Zones

Shri S. L. Baksena: 1 beg to move

“That the demand under the
head Ministry of Food and Agn-
culture be reduced to Re. 1"

Failure to raise the mimimum price of
sugarcane to Re. 1'75 per maound

Shri §. L. Saksena: I beg to move

“Phat the demand unde- the
head Ministry of Food and Agri-
culture be reduced to Re. 1"

Rise i prices of food stuffs
Shri P. T. Punnoose: 1 beg to move

“That the demand under the

head Ministry of Food and Agn-
culture be reduced by Rs. 100."

Need for firation of higher prices of
foodgrains in West Bengal and other
States

Shri M. B. Thakere: 1 beg to move:

“That the demand under the
head Ministry of Food and Agri-
culture be reduced by Rs, 100"

Faslure to provide equitable and
reasonable prices for agniculture
goods

Shri M. B. Thakore: 1 beg to move:

“That the demand under the
head Ministry of Food and Agri-
culture be reduced by Rs, 100.”

Demands CHAITRA 17, 1881 (SAKA)
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Failure to rawse the lwing standard of
agriculturists

Shri M. B. Thakore: I beg to move:

“That the demand under the
head Mimmstry of Food and Agri-
culture be reduced by Rs. 100.”

Failure to keep punty of prices
between agricultural goods ond
other necesntves of life.

Shri M. B. Thakore: I beg to move:

“That the demand under the
head Mumistry of Food & Agricul-
ture be reduced by Rs. 100.”

Failure to construct tubewells suc-
cessfully n Chausma and Vijapur
and other taluks of Mehsana dwtrict
of Bombay State

Shri M. B. Thakore: 1 beg to move:

“That the demand under the
head Ministry of Food and Agri-
culture be reduced by Rs. 100.”

Farlure to bring down food prices

Shri 8. L. Saksena: 1 beg to move:
“That the demand wunde~ the

head Minustry of Food and Agri-
culture be reduced by Rs, 100.”

Need for fixation of lower prices of
joodgrains m Uttar Pradesh

Shri Sarju Pandey: I beg to move*
“That the demand under the

head Minustry of Food and Agri-
culture be reduced by Rs. 100."

Failure to provide md to Agricultunsts
holding small pieces of land m the
rural areas

Shri Sarju Pandey: 1 beg to move:
“That the demand under the

head Ministry of Food and Agn-

culture be reduced by Rs. 100.”

Need for coordination of the work of
the Mimstry of Food and Agncul-
ture and the Ministry of Irmgation
and Power

Shri B. Das Gupta: I beg to move:

“That the demand under the
MMMMMM‘
culture be reduced by Rs. 1007
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Need for giving priority to cooparative
societies for the allotment of fair
price shops

Shri B. Das Gupta: I beg to move:

“That the demand under the
head Ministry of Food and Agri-
culture be reduced by Rs, 100."

Failure to curb the tendency of rising
prnices in lean months
Shri Nagi Reddy: I beg to move:

“That the demand unde: the
head Ministry of Food and Agri-
culture be reduced by Rs, 100.”

Failure to supply nce to the Kerala
States

Shri Nagl Reddy: I beg to move.

“That the demand unde- the
head Ministry of Food and Agri-
culture be reduced by Rs. 100."
Failure to purchase nice in the

harvesting season

Shri Nagi Reddy: [ beg to move-

*That the demand under the
head Ministry of Food and Agri-
culture be reduced by Rs. 100.”

Need to open cheap grasn shops in the
scarcity areas of Onassa State

Shri P. K. Deo: 1 beg 10 move:

“That the demand under the

head Ministry of Food and Agri-
culture be reduced by Rs 100"

Method of firing the procurement
price of foodgrans
Bhri P. K. Deo: I beg to move-

“That the demand under the
head Ministry of Food and Agri-
culture ;be reduced by Rs. 100"

Daesirability of raising the procure-
ment price of foodgrains
Bhrt P, K. Deo: 1 beg 1o move:

“That the demand under the
bedd Ministry of Food and Agri-
culture be reduced by Rs. 100"

Demlands APRIL T, 1950 jor Grants
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Irregularities in the appointment of
purchasing agenty for foodgraine

Skri P. K. Deo: I beg to move:

“That the demand under the
head Ministry of Food and Agri-
culture be reduced by Rs. 100."

Need for self-sufficiemcy in food
Shri Aurebinde Ghomal: I beg to
move:

“That the demand under the
head Ministry of Food and Agri-
culture be reduced by Rs. 100.”

Failure of Japaness method of rice
cultivation

Shri Aurobinde Ghbesal: 1 beg to
move:
“That the demand wunder th2

head Ministry of Food and Agri-
culture be reduced by Rs. 100.”

Introduction of Chmese method of
rice cultivation
Shri Aurobindo Ghosal: I beg to
mave:*

“That the demand under the
head Minustry of Food and Agri-
culture be reduced by Rs 100"

Supply of foodgraing to Uttar Prudesh

Shri 8. M. Banerjee: I beg to move:

“That the demand under the
head Ministry of Food and Agri-
culture be reduced by Ras. 100.”

Functioning of Central Tractor
Organisetwon
Shri 8. M. Banerjoe: I beg to move:

“That the demand undes the
head Ministry of Food and Agri-
culture be reduced by Rs. 100."

Supply of wheat to Flour Mills

Shri 8. M. Banerjee;: I beg to move:

“That the demand under the
head Ministry of Food and Agri-
culture be reduced by Ras. 100"
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Need to set up a Price Stabilisation
Committee

Shri 8. M. Banerjee: I beg to move:

“That the demand under the
head Ministry of Food and Agri-
culture be reduced by Rs, 100.”

Grow more food scheme

Shri 8. M, Banerjee: I beg to move:
“That the demand under the
haad Ministry of Food and Agri-
culture be reduced by Rs, 100.”
Failure to stabilizse the prices of food-
grains in the country
Shri 8. M. Banerjee: I beg to move:
“That the demand undef the
head Ministry of Food and Agri-
culture be reduced by Rs. 100.”
Need fon firation of sugar-cane price
in Uttar Pmdesh and Bihar at
Rs 1 75 per maund
Shri 8. M. Banerjee: | beg to move:
““That the demand under the

head Ministry of Food and Agn-
culture be reduced by Rs, 100.”

Need to treat Uttar Pradesh Delhi
and Punjab as one zone
Shri §. M. Banerjee: 1 beg to move:

“That the demand under the
head Ministry of Food and Agri-
culture be reduced by Rs, 100"

Failure to tackle effectively the prob-
lem of soil erosion
Shri D. R. Chavasi: I beg to move:
“That the demand under the
head Forest be reduced by Rs. 100.”
Failure to check deforestalion.
Shri D. R. Chavan: 1 beg to move:
“That the demand under the
head Forest be reduced by Rs. 100"

Necessity to grow gress on  upper
slopes of hills bunding and terracing
to afford protection against soil
srogion

Shri D, R. Chavan: I beg to move:

“That the demand under the
head Forest be reduced by Rs. 100"

for Grants 10380
Desirability of taking up large scale
afforestation in the Mahanadi
Barin .
Sari P. K. Deo: I beg to move.

“That the demand upder the
head Forest be reduced by
Rs. 100.”

Need for grresting the wnroads of the
great Indwan desert by taking up
afforestation work

Shri P, K. Deo: I beg to move.

“That the demand undes the
head Forest be reduced by
Rs. 100"

Deswrability of rehahltating the
Adwang diusplaced by the stoppage
of shifting cultivaton on the hill
slopes,

Shri P. K. Deo: I beg to move:

“That the demand under the
head Forest be reduced bv Rs. 100.”

Need for scientific working of the mi-
lage forests and other rommunity
Jorests

Shri P. K. Deo: I beg to move

“That the demand wunder the
head Forest be reduced bv Rs 100.”

Failure to utiwe wood for manu-
facturing paper
Shri Aurobindo Ghosal: I beg to
move:

“That the demand under the
head Forest be reduced by Rs. 100.”

Want of scientific cultwation of
medicinal plants
Shri Aurcbindo Ghoml: I beg to
move"
“That the demand under the
head Forest be reduced by Rs. 100.”

Need of a pharmaceutical research
laboratory for erxperimentation in
medicinal plants
Shri Aurobindo Ghomal: I beg to

move:

“That the demand under the
head Forest be reduced by Rs. 100.”
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.Imporum of afforestation
Shrli Aurobindo Ghosal: I beg to
move:
“That the demand under the
head Forest be reduced by Rs. 100.”

Need fjor scientific selection of dry
regions for afforestation

Shri Aurobindo Ghosal: I beg to
move:
“That the demand under the
head Forest be reduced by Rs. 100."

Need to link up afforestation and
forest clearance

Shri Aurcbindo Ghosal: I beg to
move:

“That the demand under the
head Forest be reduced by Rs. 100.”

Need for soil conservation on a wider
scale

Shri Aurobindo Ghosal: 1 beg to
move:

“That the demand under the
head Forest be reduced by Rs 100."

Failure to reclaim flaw and waste tand
for cultivation +

Shri M, B, Thakore: I beg to move:

“That the demand under the
head Agriculture be reduced by
Rs. 100"

Failure to provide fertilizers to the
farmers of Gujerat and Bombay State

Shri M. B. Thakore: 1 beg to move:

“That the demand under the
head Agriculture be reduced by
Rs. 100"

Failure to put the sugar economy on
sound footing
Shri D. R. Chavan: 1 beg to move:

“That the demand under the
head Agriculture be reduced by
Re. 100"

Demiands AFRIL 7, 1959

for Grants 10982

Failure to increase the yleld and to
improve the quality of sugarcane
Shri D. R. Chavan: I beg to move:

Failure to bring down the cost of
production of the sugar
Shri D, E. Chavan: I beg to move:

“That the demand under the
head Agriculture be reduced by
Rs. 100"

Lack of market intelligence regarding
- agricultural products

Shri D. B. Chavan: I beg to move:

“That the demand under the
head Agriculture be reduced by
Rs 100"

Need for prevention of excessive price
fluctuations in Indian Mandis

Shri D. R. Chavan: I beg to move:

“That the demand under the
head Agriculture be reduced by
Rs. 100"

Problem of multiplication and distri-
bution of seeds

Shri D. B. Chavan: I beg to move:

“That the demand under the
head Agriculture be reduced by
Rs. 100”

LY
Failure to supply pest free potato seed
to cultivators

Shri D. R. Chavan: I beg to move:

“That the demand under the
head Agriculture be reduced by
Rs. 100" by

Failure to prevent adultmﬁu of
food-stufs
Shri D. R Chavan: I beg to move:

“That the demand under the
bead Agriculture be reduced by
Re. 100.”
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Feollure to privent mumm of .

© potdftTseeds -
Bhri D. R. Ohé¥iin: I by 1 move:

“That the deriand undéer the
bead Agriculture be reduted by
Rs. 100"

Failure to populatize compost, wight-
- sotls, bone meat npd preen manure

ﬁﬂl‘).l.m:!bqtomm:

<,
“That the demand under the

head Agricultur® be” reduced by
Rs. 100"

Defects in the present system of agri-
v cultural mdrketing

[
mn.l.mmﬂ_:__xmwme:

*That the demand under the
head Agriculture be reduced by
Rs. 100."

back of storage facilitieg in the Indian
villages

Bhri D. R. Chavim: I beg to move:

‘“That the demand under the
head Agriculture be reduced by
Rs. 100.”

Failure to provide mandies in India
with ware-houses

Shri D, R, Chavan: £ beg to move:

Failure of grow-more M:lmw
Shri D. R. Chavan: I beg to move:

~sufficiency in

Sl D. R. Chavams ] beg ¥ move:

M (Al) LSD-—-7.
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Failure to control effectively pests and
«. plant. disecses

Shri D. R. Chavan: 1 beg to move:

“That the demand wunder the
head Agriculture be reduced by
Rs. 100"

Failure to step up the tempo of land
avp reclamation

Shri B. R. Chavan: 1 beg to move:

“That the demand under the

head Agriculture be reduced by
Rs, 100.”

Failure to check effectively the wast-
age of the cow-dung manure

Shri D. R. Chavsh: T beg to move:

“Thiit the deniand wunder the
head Agriculture be reduced by
Rs. 100.”

Need to supply fertilizers in sufficrent
quantitier1o farmers

Shri D. R. Chavan: I beg to move:

Shri M. B, Thakere: I beg to move:

“That the demand under the
head Agriculture be reduced by
Rs. 100~

Need to remove _mal-administration
from marketing yards

Shri M. B Thakere: I beg to move:

“That the demand under the

head Agriculture be reduced by
Rs. 100~

Failure to prevent adulteration of
grain and potato seeds
Skri Sarju Pand@y: I beg to move:

‘“That the demand under the
head Agriculture be reduced by
Rs. 100"
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Failure to popularise compost, night
s0il and green manure

Shri Sarju Pandey: 1 beg to move:

“That the demand under the
head Agriculture be reduced by
Rs. 100"

Need for storage facilitiey in the vil-
lages mamly in Uttar Pradesh
S8hri Sarju Pandey: I beg to move:

“That the demand under the
head Agriculture be reduced by
Rs. 100."

Failure to prevent wmal-practices in
the seed stores
Shri Sarju Pandey: I beg to move:

“That the demand under the
head Agriculture be reduced by
Rs 100."

Admimstration of the marketing yards

Shri Sarju Pandey: I beg to move
“That the demand under the

head Axriculture be reduced by
Rs. 100."

Failure to provide quality seeds and
cheap manure to agriculturists

Shri Sarja Pandey: I beg to move

*That the demand under the
head Agriculture be reduced by
Rs. 100"

Failure to increase the price of sugar-
cgne jrom Rs. 1'44 to Rs. 1°75 per
maund

Shri Sarju Pandey: I beg to move:

“That the demand under the
head Agriculture be reduced by
Rs. 100.”

Failure to bring down the cost of
production of sugar
Shri Sarju Pandey: I beg to move:

“That the demand under the
head Agriculture be reduced by
Rs. 100.”

Demiands APRIL 7, 1009 for Grants
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Failure to mcrease the yield and to
improve the quality of whest

Shri Sarju Pandey: I bag to move:

“That the demand under the
head Agriculture be reduced by
Rs. 100.”

Failure to maintain balance between
the prices of agricultural and indnus-
trial commodsties

Shri Sarju Pandey: I beg to move:

“That the demand under the
head Agriculture be reduced by
Rs. 100."

Need to allot more funds for
irmpation works

Shri Nagi Reddy: I beg to move:

“That the demand under the
head Agriculture be reduced by
Rs 100"

Failure to increase the production of
foodgrawns

Shri B. Das Gupta: 1 beg to move:

“That the demand under the
head Agriculture be reduced by
Rs 100"

Ways and means of improving the
potentuality of cultiwators for food-
grains production
Shri B. Das Gupta: I beg to move:

“That the demand under the

head Agriculture be reduced by
Rs. 100

Retrenchment and working conditions
of the employees of the Central
Tractor Organtsation

Bhri B. Das Gupia: [ beg to move:

“That the demand under the
head Agriculture be reduced by
Rs. 100~

mmnor

Failure to improve the low morale in
agricultural services

Shri U. L Patil: T beg to move:
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Failure t0 expand the fleld of agricul-

Shri U L Patil: I beg to move

“That the demand under the
head Agniculture be reduced by
Rs 100"

Failure to have proper co-ordination
between the Departmentis of Agrcul-
ture and Irmgation

Shri U L Patil: I beg to move

“That the demand under the
head Agriculture be reduced by
Rs 100"

Need to evolve a model agricultural

organisation to suit the present needs
of the country

Shri U L Patil: I beg 1o move

“That the demand under the
head Agriculture be reduced by
Rs 100"

Working of the Agnculture Depart-
ment
Shri U L Patil: I beg to move

“That the demand under the
head Agriculture be redu.ed by
m lw "

Need to step up research programmes
and teaching in agricultural services

Shri U L Patil: I beg to move

“That the demand under the
head Agriculture be reduced by
Rs 100"

Insufficient and belated supply of fer-
tilzers

Shri U L PFatil: I beg to move.

“That the demand under the
head Agriculture be reduced by
Rs. X00"

Insufficient marketing and  storage
faculitres for agricultunsts
Shri U L Patil: I beg to move

“That the demand under tne
;:Mo‘:.phulmreheudmd by
l ”

CHAITRA 17, 1881 (SAKA)
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Need to stabilise price leve! of agri-
cultural produce

ghri U L Patil: I beg to move:

“That the demand under the
head Agricuiture be reduced by
Hs lm ]

Failure to check the falling prices of
Jute

Shnn Nagl Reddy. I beg to move

“That the demand under the
head Agriculture be reduced bv
Rs 100"

Failure to provide marketing facilities
to tobacco growers

ghri Nagl Beddy. 1 bag to wave

“That the demand under the
head Agniculture be reduced by
Rs 100"

Nee¢d for proper co-ordination  bet-
ween rnigation co-operahion, revenye
and agnicultural departments

shri Nagi Reddy: I beg to move

‘That the demand under the

head Agriculture be reduced by
m lm "

Introduction of Chinese method of
cuitwvation of paddy m this country

shri P K Deo: I beg to move

“That the demand under the
head Agriculture be reduced by
B-' lw "

Failure to ir up proper price of
sugar-cane
Shri Aurobindo Ghosal. I beg to
move

“That the demand under the
head Agriculture be reduced by
Rs 100"

Need to develop the quality of sugar-
cane

shri Aurobindo Ghosal. I beg to
move
“That the demand under the

head Agriculture be reduced by
m !wll



Inadequacy of locust warning
organisation

Skri Adrebinde’ ‘Ghosal: I beg to

mowve:

“That the demand under the
hesd Agriculture be reduced by
Ra. 100

Need to sef up wnits' of locust werning
OrpuRLIGHION Tegion-wise
Shri Amvobinde Gheml: I beg %o
move - '
“That the demand under the

hesd Agriculture be reduced by
Rs. 100

Adulteration in vanaspati

Bkrl Axgebindo Ghesal: I beg fo
move:

L
Need for better marketing system for
=g

Suri Aurobinde Gbhemal: 1 beg ‘o
move:
“That the demand under the

bead Agriculture be reduced by
BRe.r100." -

Incentive for the production of vege-
I table ol seeds
Bhri Aurcbindo Ghesal: I beg to

(I i

“That the demand wunder the

bheed Agriculture be reduced by
Rs. 100.*

Pailure in raising the sianderd of Hee-
stock in West Bengal

Shri Amrcbiado Ghemil: I beg to
move:

“That the demand under the

head Agriculture be reduced by
Rs. 100.

Aid to tobacco cultivaters of West
Bengal

Shri Aureblade Ghesal: I beg te
move:

“That the demand under the

head Agriculture be reduced by
Rz 100."

Need for Government ware-housing
for tabaceo

Shri Aurcbinde Ghesal: I beg to
move:

“That the demand under the
bead Agriculture be reduced by
Rs. 1007

Abolition of ‘mahajen’ system w
tobacco celtswwation

Shri Aurchinde Ghemai: I beg to
move'

“That the d-n;:l under the
h-lhfhﬂh\n reduced by
Ra. 100,
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MNead for simplificstion of laws jor
vetaining tobacco by the cultwators

Shri Aurebindo Ghoml: I beg to
move:

“That the demand wunder the
head Agriculture be reduced by
Rs. 100"

Marketing of iobacco through Co-
operatives

Shri Aurebindo Gheml: I beg o
move:

“That the demand under the
head Agriculture be reduced by
Rs. 100.”

of lac cultivation in the
Purulas distnict of West Bengal
Shri Asredbindo Gbemal: I beg to
move:

“That the demand wunder the
head Agriculture be reduced by
Ra. 100"

Proper gradmg of sows and bulls for
artificial insemingtion

Sbri Asrebinde Gheml: I beg %o
move:

“That the demand under the
head Agriculture be reduced by
Ra. 100.*

Publicity of arfificial wmsemmnation
scheme for Live stock in regiomal
languages in rural aress

Shri Axrobinde Gheml: I beg W
move:

“Mhat the demand under the
head Agriculture be reduced by
Ra. 100"

Absence of somprehennve agriculiurel
marksting systems

Bhri Anrebinde Ghessd: I beg
mave:

Tt the damand wnder
hesd Agdetlwwre ba reduced

the
W
b "
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Need for stroduction of qgmcultursl
marketing scheme crop-wise

Skri Aarobindo Ghomal: 1 beg to
move: L]

“That the demand under the

head Agriculture B reduced by
n‘ IW" -

Need for co-operatspes i Agri.-.-‘nl-
tural marketing

Shri Aurcbindo Ghosal: I beg o
maove:

“That the demmand under the
head Agniculture be reduced by
Rs 100",

Failure to wtroduce.guality control of
food gratne

Bhri Aurobindo Ghosal: I beg o
move:

“That the demand under the
head Agriculture be reduced by
Ra 100"

Research for ascertaining the foed
value of vanaspati

Shri Aurchindo Ghosal: I beg to
move*

“That the demand under the
head Agriculture be reduced by
Rs. 100.”

Regearch for ascertaiming the effect of
wanaspatsi on the human heart

Shri Aunrobinde Ghosal: I beg W
mave'

“That the demand under the

head Agriculture be reduced by
Re. 100"

Administration of Central Mechanwed
Farm

Shri Asrebinde Ghaml: I beg to
mave*
“rnat the demand under ihe

aead Agriculture be redmesd by
Be. 8"
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Need to allot more funds for the
improvement of ground-nut cultive-
tion

Sari Aurchindo Ghowal: I beg to
mowve:

“That the demand under the
head Agriculture be reduced by
Rs. 100.”

Need to ailocate more funds for
improving linseed cultivation
Shri Aurobindo Ghosal: 1 beg to

move:

“That the demand under the
head Agriculture be reduced by
Ra 300"

Faiture of the artificial insemination
of live stock scheme in rural areas

Shrl Amrobindo Ghosal: I beg to

move:

*That the demand under the
head Agriculture be reduced by
Rs. 100"

Need to give encouragement to poul-
tries 1n rural areas as & part of
cottage tndustry

Sbri Anrobindo Ghemal: I beg to

move:

“That the demand under the

head Agriculture be redueed by

Rs. 100.”
Dnsposal of good tractors

Shri Aurchbindo Ghosal: I beg to

move:

“That the demand under the
bhead Agriculture be reduced by

Rs. 100.”
Need for supply of more fertilizers

Shri Anrobindo Gbosal: 1 beg to
move:

“That the demand under the
head Agriculture be reduced by
Rs. 100>

Diversion of fertilizers to tea-gordens
Shei Auwrobindo Ghosal: I beg to

move:

“That the demand under the

head Asriculture be reduced™ by

Rs. 100"

for Grants 10394

Need for more nitrogenous fertilivery
Shri Aurobindo Ghessl: I beg to

move:
“That the demand under the

head Agriculture be reduced by
Rs. 100.”

Need for oproper distribution of

fertilisers
Bhri Aurobindo Ghossl: I beg to
move:

“That the demand under the
head Agriculture be reduced by
Rs. 100.”

Need of more trowlers for desp ses

Shri Aurobindo Ghoml: I beg o
move:

“That the demand under the
head Agriculture be reduced by
Rs. 100"

Undesirability of monmopoly business

in fish

Shri Aurobindo Ghosal: 1 beg to
move:

“That the demand under the
head Agriculture be reduced by
Rs. 100%

High price of fish in West Bengal

Shri Aurobindo Ghosal: I beg to
move:

“That the demand under the
head Agriculture be reduced by
Rs. 100."

Need of better preservation system for
fish

Shri Aurcbinde Ghessl: I beg to
move:

“That the demand under the
head Agriculture be reduced by
Rs, 100"

Need of quicker transport for flsh
Sari Aurobindo Ghomal: I beg b
move:

“That the demand under the
head Agriculture be reduced by
Rs. 100"
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Need to give encoxvagement io [ong-
staple cotton cultivation

8arl Aurebindo
move:

“That the demand under the
head Agriculture be reduced by
Rs. 100"

Desirability of grading ghee according
to the standard of cows and buffaloes
Shri Aurcbindo Ghesal: I beg to
move:

“That the demand wunder the
head Agriculture be reduced by
Rs. 100."

Need to standardise ghee on the baris
of properties available i1n the milks
of respective regions

Bhri Aarcbindo Ghosal: I beg to
move:

“That the demand under the
head Agriculture be reduced by
Rs. 100

Need for better gradimg of wool

Shri Anrobinds Ghosal: T beg to
move:

“That the demand under the
head Agriculture be reduced by
Rs. 100.”

Use of gost-hawrs
Shrl Aurcbindo Ghoml: I beg to
mave:
“That the demand wunder the
head Agriculture be reduced by
Rs. 100.”

Need to give impetus to horticulture
Bhri Anrobindo Ghosal: 1 beg to
move:
“That the demand under the
head Agriculture be reduced by
Rs. 100"
Improvement of tobacco cultiwation

Shei Aurcbinde Gbesal: 1 beg
move:

“That the demand under the

head Agrioulture be reduced by
Rs. 100." -

Ghoml: 1 beg to

for Grants 10395

Failure products

to improve fruit
in Himachal Pradesh

Shri Awrobindo Ghosal: I beg to

move:

“That the demand under the

head Agriculture be reduced by
Rs. 100.”

Need to promde cheap transport for
fruits

Shri Aurobindo Ghosal: I beg to
move:

“That the demand under the

head Agriculture be reduced by
Rs 100"

Need to provide quick transport for
fruits

Shri Anrobindo Ghosal: I beg to
move:

“That the demand under the

head Agriculture be reduced by
Rs 100.”

Inadequate storage system for fruits

Bhri Aurchindo Ghosmal: 1 beg to
move:

“That the demand under the
head Agricuiture be reduced by
Rs 100"

Need for improvement in the fruit
packmng system

Shri Aurcbindo Ghomal: I beg to
move.

“That the demand under the
head Agrniculture be reduced by
Rs 100"

Failure to opem sub-Agricultural
Research Centres all-over Indu

Shri M. B. Thakere: I beg to move:

“That the demand under the
head Agricultural Research be
reduced by Rs. lw.’
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Failure to make any research to pro-
tcctpuhu,jomrm_,.hyﬂ from
decay
Shri M. B. Thakore: I beg to meve:
“That the demand under the
head Agricultural Research be
udueedhymlﬂo.":_‘

Failure to protect ‘jeera’ from damage
by different type of insects

Shri M. B, Thakore: I beg to move:

“That the demand under the
head Agricultural Research be
reduced by Rs. 100."

Failure to make cgricultural land fit
for ‘Jeera’ cultivation for more than
four years
Shri M. B. Thakore: I beg to move:

“That the demand wunder the

head Agricultural Rasearch be
reduced by Rs 100"

Need for supplying information about
agrwculture obtained by research to
the peasants extenmvely
Shri B. Das Gupia: 1 beg to move:

“That the demand wunder the
head Agricultural Research be
reduced by Rs, 100* f

Need for incentive to pur ond khand-
san sugar production

Shri Aurcbinde Ghosal: 1 beg to

move:

“That the demand wunder the

head Agricultural Research be
reduced by Rs. 100."

High prices of milk
Shri Avrobindo Ghosal: I beg o
move:
“That the demand under the
nead Agricultural 5. Research be
reduced by Rs. 100."

Introduction of hudrnid breeding of
milch cows .

Shri Anrobindo Ghomal: I beg
nove: -
“That the demand under the

meed Agricultural Ressarch be
refiased by Ba. 100~

APRIL 7. 1900 for Grants
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Need for supply of qdequate foddew
g cows.

Skrl Aurchindo Ghomal: I beg to

move:

L ]

“That the demand under tha
bhead Itural Research be
reduced by Rs. 100" c -

Need to exhibit films on lm
topics in reglona? languages W rural
areas .

Bhri Aurobindo Ghosal: 1 beg o
move:

“That the demand uﬁ'_ the
nead Agricultural Research be
reduced by Rs. 100" 1

Selectwon of crops on the basis of soil
tasting -

Shri Aurcbindo Ghossl: I beg to

move:

“That the demand under , the
head Agricultural Research be
reduced by Rs. 100"

. -
Need for wmtroduction of bee-keepnly
as a cottage industry

Shri Aurchindo Ghesal: 1 beg to
move.

“That the deinand under the
head Agricultural Resemrch bé
reduced by Rs. 100." 2

Restrictions, on poppy culfiwation

Shri Aurchindo Ghosal: I beg to
movye:

“That the demand under tHe
head Agncultural Research be ™
reduced by Bs, 100.”

Nﬂrwnros;trbouaw'i'qu
all regions

Shri Asrebipds Gheml: .I beg to

move: -

“That the demand wnder the
brnd . Bopanch e
mg"uuq.- -
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meve: g s
“That the demand under the

head Agricultural Research be
reduced by Re, 100"

Introducgion of nqllh vens >for
instructions to cultivators in village
areas before cultivation

Bhri Aurcbindo Ghostl: I beg to
move:

“That the demand hnder the

head Agricuitural Research be
reduced by Ras. 1?0.“

Need. to estoblish .a moders fish ‘pro-
ceszing plant at Balugeon in Orisza
#o exploit the Chilka “lake fish sold
out at Calcutta markets
Stixl Bamra: 1 beg to move:

“That the demand under the

head Agricultural B-nnh_?
reduced by Rs. 100." ikt

Need to establish an All India Deep
Fihing Industry by use of moders
mthodl:om&hmmnllraud
over Indium ocean N

Mun:xmwmqﬁ:‘

t the demand under the

Agricultural Research be
reduced by Rs. 100.” .

Feed for improvement in rearing

_system of sheep _ .
Shri Aurebinde Ghesal: I beg 1o
move:

“That the demand under the
head Agricultural Research be
reduced by Ras. 100."

Need for’ m mu-mun,

Mmm 1 bq £
mgve: . . v .
mwm the
ém be -

h\hﬂ' AR
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Need to provide more veterinary
domninrsmlw

Shri Aurcbindo Ghossi: 1 beg %o

move: . st -

“That the demand under the

head Agricultural Research be
reduced by Rs. 100."

Need for supply of pbod bulls to rural
Breeding ceu_tm

Bhri Aurobindo Ghbmal: I beg #o
move:

“That the demand under the
head Agricultural Research be
reduced by Rs. 100"

Need for better breeding of cows n
West Bengal

Shkri Aurobindo Ghosal: I beg to
move:

“That the demand under the
head Agricultural Research be
reduced by Rs. 100.”

Import of foodgraing from foreym
' countnes

Shri l‘: Das Gupta: 1 beg to move:

“That the demand under the
head Miscellaneous Departmenta
and other Expenditure under the

Ministry of Food and Agriculture
be reduced by Rs. 100.”

Preservation  of wild Bfe wn the
country
. Shri P. K. Deo: I beg to move:

“That the demand under the
head Miscellaneous Departments
and other Expenditure under tne
Munistry of Food and Agriculture
be redused by Rs. 100.*‘

Urgency of stopping poaching m  the

- game sanctuares
Skri P K. Dee: I beg to move:

“That the demand under the
head Miscellansous Departments
‘wad ether l:p;ndztuu under, the

Ministry of Foog*and Agriesfure

be rodused by lﬂ."
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Need to supply pamphlets regarding
various aids etc. for the develop-
ment in agriculture and alhed
subjects in regional languages direct
to farmers and villagers w India

Shri Bamra: I beg to move:

and other Expenditure under the
Mmnistry of Food and Agriculture
be reduced by Rs, 100."

Need to construct food storape
godowns at Bagdia and Kiuakata
(Distt. of Dhenkanal) and at
Bhojpur and Barkote (Distt, of
Sambalpur in the State of Orissa).

Shri Bamra: I beg to move:

“That the demand wunder the
head Miscellanecus Departments
and other Expenditure under the
Minstry of Food and Agriculture
be reduced by Rs. 100."

Desirability of establishing a forest
school at Garvosh in the Distt. of
Sambalpur (Orissa) to meet the
growmng demand in the Eastern

region
Bhri Bamra: 1 beg to move:

“That the demand wunder the
head Capital Qutlay on Forests
be reduced by Rs. 100.”

Fgilure to imolement the State trads
m joodgrains
Shri Nagi Reddy: I beg to move:

“That the demand under the
head Purchase of Foodgrains be
reduced by Rs. 100.”

Defects of the State trading in food-
grains

" Shri P, K. Deo: I beg to move:

*“That the demand under the
head Purchase of Foodgrains be
reduced by Rs. 100"

APRIL 7, 1980 for Grants
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Need to establish Ceniral institutions
in every district for training of
peasants in improved and up-to-date
agricultural methods

Bhri B. Das Gupta: I beg to move’

“That the demand under the
head Other Capital Outlay of the
Ministry of Food and Agriculture
be reduced by Rs. 100.”

Mr. Deputy-Speaker: All these cut
motions are now before the House

-

Shri Supakar (Sambalpur): Mr.
Deputy-Speaker, Sur, day-before
yegterday, a document was circulated
amongst Members and it gives an
insight into the tragic realities of ocur
food situation and strongly contradicts
the observations made by Pandit
Munishwar Dutt Upadhyay that dur-
ing the last four or filve years the
population of India has gone on
increasing by about 1°25 per cent
every year and that food production
during the last four years from 193R
to 1957 has been almost steady and
there has been a sharp decline in the
year 1057-58. Now, I shall come to
discuss these details at a later stage,
but I wish to ask, first of all, this
question. How are ths CGovernment
gong to achieve the targets laid down
in the Second Five-year Plan if this
1s the progress of our food production?
It was stated in the Second Five-year
Plan that the normal requirement of
an average human being is 3.000
calories and in terms of foodgrains, it
comes to about 22-4 ounces, that is to
say, about 11 chataks.

If we take into account
population by the year 1
in page 1 of the bulletin,
assume that the popula
or at the beginning of the
Year Plan will be 40 crores,
the average of
duction will be about 9
every year; that is the
e gross figure,

151
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But we find that though 3000 calories
have been fixed as the mummum
requirement, according to scientific
standard, the Second Five Year Plan
has fixed a very modest target, namely
76 million tons by the end of the
Becond Five Year Plan One year
after the publication of the Second
Five Year Plan. this valuable docu-
ment Indian Agriculture in Brief was
brought out, and there it was stated
that the target was further increased.
It war stated there that by the end of
the Second Five Year Plan, the annual
production of foodgramng will be 80 5
million tons 11 we see the actual
figures mentioned at page 9 of this
document, we find that the total pro-
duction of foodgrains m India in the
year 1053-54 was 68,718,000 tons in
1954-55 1t was 66 million tons, that 1is,
it was less; in 1955-56 1t was still less,
namely 85 mullion tons, in 1958-57 it
was 688 million tons and there is a
sharp decline in 1957-58, and 1t comes
to 62 million odd tons

Converted 1in terms of the per
capita consumption of ounces of food-
grans, 1t comes to 18 08 oz in 1953-54,
and in the year 1937-38. if we take
the population figure to be 39 crores,
it comes to 15 52 oz That 1s less than
75 per cent. of the optimum, that 1s
the minimum requrement of food-
grains This 15 the all-India average

But if we come to the poorer States

Demands CHAITRA 17, 1881 (SAKA)
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nur National Extension Service pro-
gramme and the communty develop-
ment piogramme 1n those areas, the
production of foodgrains has gone up
by 25 per cent, If thus is a fact, we
cannot escape from the conclusion,
since the average production has been
going down, that this so-called increase
by 25 per cent 1 the commumty
development areas is either unreal or
there has been a still sharper dechine
mn the production in the rest of the
area We know that a good deal of
the total area of India 13 now covered
either by the community development
programme or by the national exten-
sive service programme This short-
fall 1n production has entailed a large
volume of import, and that 15 an
alarming situation, and it necessarily
mvolves a large expenditure 1n terms
of foreign exchange Pigures have
been quoted here In 1856-57 1t was
of the order of Rs 162 crores

We find that the per ton value of
imported foodgrams has been going
up It came to nearly Rs 457 in 1957
whereas 1n 1956 1t was only Rs 338
Thus, we see that in the co
these eleven years there has

cost per ton m India inclusive of
freight charges If we compare this
with the internal prices of foodgrains,
you will see that there 1s a good deal
of difference How 1s thus accoumted
for?

This brings me to the question of
maladjustment or rather the indolence
in the policy of the Government
Before 1852-53 the Government used
to mve a certain amount of money as
subsidy to the States for the distn-
bution of foodgrains mnported from
abroad or procured inside the country
This system has now been abolished
While on the one hand we hear com-
plaints that the water meant for
irngation 1s not being made use of on
account of betterment levy and the
high water rate, on the other hand
we 1mport a large quantity of food-
grains at a very hugh price, and since
we are not able to peay the pnce
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immediately, we have to pay interest
alse on the amount till we are able
to repay it This creates a dilemma.
I believe if the Government could

For example, if we pay an extra
amount of Rs. 100 for each ton of food-
grains that is imported as compared

the price of foodgrains available
from the internal market, and if we
give the benefit of some of this

levy and

irrigated area, I believe for every ton
of additional foodgraihs produced in
eur country, we could save not only
Rs. 100 as such but probably Rs. 100
every year per ton, excluding interest.

If the Government take into calculs-
tion these factors and give rehef to
themd I believe the producers
could encouraged 19 grow more

try. I hope the Government would
take a rather long-sighted view of
these matters and see what is the best
way of duminishing the import of food-
grains from foreign countries and
giving a stimulus to the producer.

I am sorry to say that this year
though the Govérnment were very
g4A to find that the harvest is e
bumper harvest, as 1 have submitted
sarlier, they have bungled the whole
sitmation and neither the producer nor
the puriiaser has bien ‘able to take
the advantage. I will not Iabour this
point because I have dealt with it o
an earlier sccasion.

Iwill just say & word or twe regard-
ing the agrivuliore deperiments end

Dewisnde  APRIL 7, 1980  for Graats
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conclude. Unless the Governments, at
the Centre and in the Sh

the fact that we attained

12 years ago, in spite of the agrioul
ture departments in the States and in
thecm!m.mtpitedmnctm
national extension service and com-
munity development programmes are

a greenhouss plant, It has not taken
deep root in the soll of our country
and has not been popular with the
agriculturists. They have not much
benefited from the researches and the
advantages offered by the agricul-
ture department. The Government
must have some sort of heartsearching
and see what is the best way of
making the agriculture depariment
really serve the purpose for which it
15 there

In this connection, I will only say
that the Government should lose no
time, if they are quite serious about
it, in implementing the recommenda-
tions of the Agricultural Administra-
tion Committes. They have made
some valuable suggestions in the
matter which. if implemented, will, I
believe, help the agriculture depart-
ment to become stronger.

Mr. Deputy-Speaker: Ch. Ranbir
Singh.

& mew ™ (mgw Re-
faa wrqfae  anfrat) X f
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My. Deputy-Speaker: May: I enforce
the ten-minute limit for Congress
Members at least?

Shri Satya Narayan Sinha: Yes. On
behalf of the Party. I would request
you that that be enforced because a
larger number of Members could be
accommodated thereby. Lat us co-
operate.

Bome hon. Members: Yes.

Pandit Thakur Das Bhargava: It will
be discriminatory,

o Twfte fag : W AP,
R wrw awt e sy Y qaTCRATT
kg Fwam ¥
arvae f oy wug wrew W g
war afr ¥ oY, Py fe 9w & ard
wsTete & It s @, Oy Wt @y
w ¢ 1 yu Dt W & § i ame
we ¥ qxrre ww Y o R o ot e
o 2w W Afern & @ Wi @A
ve T & 1 I A gt fie o dw
& g aver Twre avw & v 0w wrardy §
wyherdy gt §, wei @ Aragwant wg
£, o g e W @ Wi o iy

W W wae %1y wie v i
e ieom Yk fe e
wwrens %Y for figeslt # wiea wifge—
¥ wv swrew @, oF Ffv dvew

W@ ofrc v aepareer w1 W swifea
T Wt )
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ot wYe do gowey : W
a8

wto vre fag : & @ TR
WIS 1T o v ag &
frit § 1 e e o e
w ¥ fag e ¥ wEn www 2 W
wf% 5w w1 T g e sy & s
wAr dar # & ¥ | g ST w1 T
W § s § 5 xw w §F s
% m, 4R dwt v, afe v
W F N agy @ R F & v@
& forg 32, &), W12), WA Wi ey
ﬁmmkr““ﬁ.m
feam foaen dar woa &8, a7 oW we
Tt o qeefew & g o oo g
R wro @ fag wew woad

® arren § e 9 gw 23 O oy
§ 97 ¥ R duw I W ST &
™R A ofe & apft wfgg wix
wHfagaeh § fsow o qrew
Warew wenfger ¥R wd

% wreiiy wwe : 9y wrey ?

whe vwiie Fog : 79 wrew WY
I O § | IR HATE )

it Wte ¥o wowen : ay Wit S
WA )

e vwiic fog : A oz X
W H aff r{fom W ®
T § 1 W W ag A S AR
fe eV A F FT teuc o EW U &
R W g e §, 9% S
peag wOF T § o Tw o R
wufedt & of §, oy ve wAw T {
o< Y@ ¥ wener o Qe # o §
fieay Ty, Wy 30 SAT | FES WA
& @t wrf vy wd §, o & feq Tw
o dy F AT A YRS WO T
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s T Wi SR W §WT e
faery & fag e waF @ &
forar war | WY W ag W < A
g fs @ & e § garw W
dararz oy & forg ar qrt w1
& ¥ fag 2w & feaar oy aafady
gy wxz & A ax A< fear | we
QTS ATAT T ¥ &,30,00,000 ¥R
TET WAT | ENS-X WK ReNe-Us
t fr 39 § mias < fegr g av
1% %30T & e 9T §) arav § o=
¥ qeme § T AT ST FE@N
gATar w0 %Y faere & @< fear man
¢ 1w araE #Y € 2T Y e Y
derare e ¥ for ¥y & g A
fear §, 37 & ar %7 yewTe far ar
@ & 1 & awwer g % g@ SWer W
TR W Y IIET ERIT 1 W AT
9 ¥ FTC Yoo FIIT 5947 AN FT Y
€ T 5A% ST Yo HT TAT T
AT | aFART Y B AL S9ar S
) dxrare qwm ¥ fag feam =) g2
& wew § W gew o feam F oA
32 B &t vy gz % e sy Wi
FEO aTHE EY FW T W AW
® qe@ 7 faar aman &

ot %o Tao dtwen (W) . 77
aToet aref w1 s d

wWovwite fag: & Aawen g v @
g AR gnT At ft mifae § wife
wg W 7uy ¥ waew § A gad o
& S @ g ¥ wTame &) 5 anfemi
& sifge *F §F wd a7 afew ¥
e <@ § WX & gafeg e
@ ¢ fr @ aand § fs 7% w=
s agr R d qmfrarsa g
W wigd § e ol & ammr dw W
sy W WK fawer o § 5% 0w
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framl & 7T 9w wwer §, @ 1 A
W A Ttz § favare o gafeg
IR €T wiifedl w1 g9 J@ foaw o
A& sl Y & wre &) 2 undy et
argw o Y wrd §, o o g
% wawan g fis wvor Wy dorar & Wi T
&g 54T weare g fag &0 & W7
favarw &, fieamaY &1 39% F9T fawmw
2 1 ¥ argw F i ey wr o Q0
FOT HT U7 97 IEH! FEAT KT
33 w0¥ w2 faar § 1 frarr o oy
& & wroe & 917 g #r gTwTe oy
g 3% fag wT et §, Wi

& wg wg § fo oot o
N g F wwT @Y §, T W
wEaIX #, 99 & 9T area &, I
e 547 § 87 @ A ¥ oI i@
g Mty AT A T A )
78 awg & 6 ITEr 3% ¢ wQT Sqa
fat | 7t w9 w7 w7 Qe WY fs
famy 1z 1@ ar gre7 ¥ ¥ Ay Her
& 1, aY 7 Y g1 e §, foer T
AT S IFAT AT er @ oo 7
awwan g & a1 & s v dar
€A e A8 & oY 9 aawa € e og
g aw 3 wa § ¢ ) s wfies @
@ % fau dar w9 w0 g W
feamT ®1 sqar & o

afaw swmnifesy w1 fars ot fom
arat § 1 W wew ¢ e ard e
sramfer v ¥ fog O o &
oIt 4 I PR WY vt e 8
ATy & ST o= fuay war § 1 v gt
{7 & GR TF 79T G Q€ KR w7 @)
&1 g8 e Y s g asdd
& g Y 8 a1 Tud fag gw W
o w1 ST iy | s ey 6T
R g s ww & W e
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&0 ¢ vy e wigd sfaw somi-
fesg & fgeerey & fodr | ¥ FT9 Y
WY WH ¥ BT 3o WU® AT I
srdwaist v @y w7 qdw afs
Qe ¥ 7 agr 9T ™ SO W™
WY WY WTT AT | I W @A
Wi ¥y wex ¥ i | wd wemn
ST T Y000 FAT AT AANET &
Ll

wir ar amr § 5 wr Wit
fear o @0 # QT Far AT
g § Ot Iwer v 4 faear @,
s 7@ fagr amar § 1| WX A WX
wfa wxreq w0 wer & & Q@
ATGAT § AT IX S4TAT IYAT I} AR &
sy & fau o &0 g o

& wrra g fe wror oY 3w & I
Loy FAT &F 47T wyf § WX Iq I
oF s 2 qen § ) afes od T
qrek Y § sy A (v g,
= et ot g & o=
ofve g & &fem e dwfo
¥ ¥ war g oew ofrE
§ vk g 7 fefofar wredtanr
¥t R A€ xeo FATEFAT AR
i wwen g s o feffe st
Y s F ArY v § aY o awd
3 fis wvar arer s g sparem oY few
wid s ge g & A A |
JeR W AT A TR

o # wwwrd W @ & At |
¥ ST wEAW | o aw ¢ e
go dte ¥ WAL ¥ O W KR &
fort wre giw S N §
T qure & s O oY deT W)
WAk o A
g e & g A § Wi go dre & g
drqw § oty wet o a= g wfg@
dfe wore wedly iy § o Iw F qaw
W @ figen e wifgn it gt

Demands CEAITRA 17, 1881 (SAKA)
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ofr 7w ey g & 1 it e o
WTEER ¥ A oy fawar §oowd
W gEr § 1 3feT AR 7@ W A
aroa gt § f o Froie Aofr w
sfe # axw ¥ A §g T A
w&r € ¢ 1| IR wwe wgr A e
AW® AN g YY,000 § TAFE
O MgaF B Ay & A &
F | T ag vk § fe v
77 A e A

‘ﬁ"o!oiﬂ:mmf“qﬁ{@
o e @ d

Wto Twarx fag : & sAwr ST
g 3fe ara  ar & o TR FF 9
wHtT gt & a8 g ¥ g afeE
& § 2T | IEET Ay AW
TR A IO TEE T A 1
& g g fe o e oY § a@
st oy geeht fafaslt & w=w
wilt & 1 3fe & war § s oY
gwn ot 9 1 & 7 o wwen g
ot sfrigm shiww § o fg
i e & vy faar @ ) fdty sicem
SR R AT i Tw
s frft e ¥ s @ &
Ik I T O TR 1 T W
TRAN TR IR AT R
agfaad wrd 7o o M AR, ¥ o
s dgaw wr W@ T

weard ¥ foafes # & v w9
FEAT VAT E | T TE FARAA T
RN AME 3T F A W =
gl ft § 1 AT & wEn TEW §
fi ot oft seifese quw & @
qr ¥ & @i oy faet ot e
Hreredrs & wrard & Hrea T €,
Ik FNT 9% Tew N we g
gt s wifgd v vaey Ty g &
fi CUY FITEEHTT Y IAE TH B W
ot fowr ey 31
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w‘:’rm‘;ﬁ: (wr) :
ﬁﬁﬁgwmimﬂwn{t
* T & s @ war g o

l‘!ﬂ'wﬁ'ﬁ\ffmﬂtlﬁt
forrt ot ey OO § 3 ot & o
T, T TS 7 AT WTe og Y Wd
wr e § ) oY & ag wgr § e
& Trr W g ) P wetw g ¥t
fa¥ & Tw o W ¥ g ey R
METH I IR
WRwle N @y @ ecad ¢
o< I A afy wgr & e o
i wifigd | oft ag g & fie Fsmmar
forvar wr, o T o oo & 1 R
TR FwEn wigew §ofw feamr &
&9¢ frmmn ey § 1 Faw faw 1 Y
fowm fo v ¥ ¥ W, wAwm,
&, venfe Iw aw Y w7 ars v
o w1 gl wonr & ok W waw
aft Fzvar § 1 v duy fear war g
oY gu Fw wwd ¥ fw feapr v W
foor ot @ ¢ T qwaw fer W
@ 1 v ¥ o area g} fe fd
s & & g I F wft ge oy off
g1 e Feavesr R wyray ATg | FRA™Y
W # agfe ot B ofg@ (&
waar wg § fe fegeamr & axe
frfrgs qve v ad & (wk @ @
e ffirey oo § & fad s=
faferger Z oo g7 & 1+ OF QFY WY
T woman am ot 9y wdw 9 e
Wt O OFT Tt ¥ 1 T O 9 W
ARy aT e ? e W
e wigdt § fe O qiw ow oW
fnﬂtfhmtmﬂ'wkﬁri
wpfered sitx mﬁu#uﬂmi‘
A T A1 | P WY T o

wd‘rﬂilw!‘lﬂmw&
fireft &y F o) woly werer § e fonlt
& W, T €Y Ty 9 ) v & R ay
R fv forg R ¥ o ol § TO @Y
warer wyfere ey st fire & ot §
W!’TWWM!#W
g v firger F e Rt W
wver § o # ww oY s o www |
¥ewr g feart W ol e A
firtrel 1 oot @ Wec G gz @
SRETAT ®YAT | TH AR Tz wralt
& dfer Srft arr AgE P A §
TR W o et & Ford s
it & & arer ghar ot ¢ BT gATS
e o wof B § ot 3 ¥ & qw
Wi e g Ry oyAT ¥ | o gAY
w3y o grveft af §, ww g Wt
¥ a1 ww ¥ ot @ qvar mff queT )
ATt K e @ tgand ) Y e
ww ¥ g W geron § o uw W
drare ¥ fad wex Wifad ) ow @
&rare gt @ avft ¥, @ ¥, o
Ty I AT ad
ww ¥t &arare sy g § dfier aw
' 4 WY g ¥ fed gat et
® X 0 ? g far F, @l
oty & gt aie F fiewh wWre
gorre ¥ fireft 7 & sfaemgere wr grft
w § Sfer s Ot g wiemgr
@t @ arg, gwifis wr & fed oY
welt v § wd gl ww, oy @
sfratcrcgn W »t fear are draw
imwtwﬁ!mﬁ“w!m&la
whw 1 31 wowe a F N A & o
&Y 39 & Wi a7 Wt § 1 g wen
mmmau’-&anw
arrr—agt ¢ o Wit grom wy et
TRk Nkt ¥
wid & v amw ok 4w &gt &
mmmmlw#m
iy o A G g Pl W
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o Wy wey Wl & witfs /o W
&iv ¥ R ¥ w9 & TR e
do @t oot § 1 ow & fod w Y
wrx % f fird, @ wifes, oo, @
o W § oy o W e ¥ A
W w1 Aw & N A e &
oref &« Tw ¥ derarc wy wwdt

fogeam & oft o o @ A

wwarT @ o § 1w g fewrd o
wow s ¥ AT doae wy aedt @
wfier yfe g fent o acs s @
Wl wim el st @i

Tl amr g & fe g g &
g iR 1 ko F et W o F
¥ frd 2y el /e geaer § ) WX
W 3w W fwr wgar w T @ dane
dxrag et gt e gwam
it Wit vk § e dafe W
30 (A) LSD-~38.

for Grants 10416
wfre art, fe amg, g & o
i) o waw g L e
WYY o @ et ardver ww 7 &y fear )
TR gt oF i @R § faw e
wEw wgd ¢ et vt § A ga da
g ¥ e g A wr ebwd
T A T § fis Y 9w Y e
g 1 o ol gl ww Y R
R B A § 1 owe g ghaeT ad
s & ™ ¥ W s gem TR
¥ A g ag v AR 3, S
g ¥ W G g 8 1 WK

T THEET Q2T T A ST W
w SR

g dfeer STeT T oft F wgy s
T drem ® A ¥ wfgda
IE T —gra ot gy s
¥ O w7 gy §—3 fagre & W
T R Zer fe sfr g gl
wA AT ¥ § W IN. ¥ WY
x¥ a@ aprerT qredt § 1 I M qar §
i O wredy 7 ¥ & wT R
IV F AT 77 IR § 1 ey g
e STET T I Y gar A | IR
% fr 1w foad wfy dweg & efadt
aft frdft ¢ fo o ¥ Tw R
R W ) e
T & o g fe qu d o ¥ X
wot ¢ fo @@ w fadew
t AR wR ¥ ) R e e
¢ v @ formr & 37 @il w1 W
<o wifgd W I agrar fa=w
wfg@ 1

Tl FTETT §T A AT
e v & Wi e & I
W afoge & wafedt F v d 2
Z Y Sefr oY v T w7 W )
e tens F WO T 163 R ¥0¥
¥R W TENT HAAT W F RENE A
0 130 . ¥ AT Fo FT T HAWT |
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[<r Regfer fira]
ot g wTET § @ Wl ¥ v
2.1 T Yo T AT WAAT | TY
Qo forr &R w7 e wre ¥ Wy w
Y faamft § R R R o Wy
Wi et gr oy gw v
X HH @7 T § | Mo Tl
- I %7 O 7% § 5 o s w2
ovaT § aw ot angT ¥ W w7 el
§, 8feT o g vl @ amft @ @
w7 ¥ 1 F A avgw & g e
WAT UM T s g 2 an
™ ww g & o fafewsr € and
N RTrrivdan
¥ Sk o I oY qF B =i PR
T A wodl ST A W & 1 g
oW famgy amgw e § s W @
o 3w & Ay I W IET e
aEd W @ wfer =A@
Wi ey N A e R
YT | IF Ww gt ga Wk
Y § | WY §ORTT T W ?2Cag
et e Are a gy & ° aofe
9§ aTeT WK agfed ga o o
g WX I 3 & s F 9y O
oY garlt ST g g ERT R

ot g (arTeY) oA A f
dr o g?

ot fogfs forwr: o o a® Wr
ogR WA WA W & & e fen

Fo T q@ ag s § e forw
aay qfeaT g1 99 AWT e §
R gz der guT 9T 1 W @ teye-
e & oe wrw do 3z dxrger | IW T
aqz ot oY ¥ ey freft off, W
Tl vl wwdE 0F g I A
ol frenft & 1 @ @ & fod S ITRw
Ywpmife g pnt e 81 3y
arey wer war § v fafeedy &
T § 1 Yo, Yo Sfird wuwdt F wpfr

Foreqw wgvea : fa e & agr
afr I | AT AAT A ATSAT |

ot fpflr firmr : & qumem §, ww
ured, wife gz o § ey O T
N ahrgemr saram ¥
af fascft 1

ol T ag § e mh & avr ofr
awd wfgd 1| W VY wAT To A
AT HIR AT CRTEY & &7
¥ ¥l ¢ ™ ¥ 3w, R o AT W
Rz N g aft ¢ 1 7 A7 ¥ W
Far w7 O oF FA h & IWT QY
%o !ownmﬁmam!!
Fo % Uve WTHTT ¥ § | fx I wmEw
s R W
wwr ¥ fot awd § o Sud g Wy
v waray fawar & 1 Tyg 3w &
fie wr TR W T A A e’ o
WY TR w1 Ow v e § vafed
gw Wy awy sy &y v § ) W
T %Y TR w1 O 3w ¥ fear o oY
mRNArsaeR )

& e ¥ v T e Ay ¢
fFqg o weC oy wwar § dfer
gt Everfre et swgfre wied! ¥ gy-
e o I g ¥ gart TR TRy
&% & 7t oy qvar 1 (v F ow oy
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¢ YW W awft §, afewr W
R ¥ gyerw o ww et )

|® sl v : Wit )

ot Ay fir firw ¢ o iy, ag e
i

FIqvaw A : SfeT o ¥ o
e o x@ w1 fgar 7 fwar I

ot fingfr forwr : SoTerw wEem,
T N T A O ¢ 9 W SEE
§X 7 afY aray o fis T WA &
W gE wrfy aw T qw aTE &)

AN TN ¥y K wear § I gEA™
¥ g® Qar ¢ 1 7 gt Ak o e
wwifs & femmr WY g W €,
% feurT ¥ warf =t wrg@ | oY ™
* &f w1 1y Wt graw qwx A
w1 & ¥ ¥ Y qun g 6 oy wmw
®T AT ®wT ward fE war R A &
ST ATAT FEATH FTAT THX HT & |
& fafrezv arga & wgpe s g €7 st
1 WATH T %X Wi 7 fwar w1 war
Y wER 1 9T fwwrr & T o TR W
Yo qumag &

ot ww o fog ;ST T,
§ o% sy ® g Sferw v
gt § 1 & e wger § e aer o
T & W Wy WY wEfe 2 fe

for Gronts 10420
wrrlr e wal e W |

ot fopfe faw]: & wr @ =
£

& ¥aw 7wy g § o ok
g e ¥ g A # 0
AR T HHa Y WA A AE AR ¥ |
wr fear e et § fag, gemar?
¥ fon o\ et wrwl & Forg & &
€ 1 T T ¥ g o far e
TIT ®TAT § | TTHY §F ¥ ©F TF FIW
A frem sy fe fowr axg feamr
I &7 TwAr § WX fow avg ey
If e o fas g @0

% T & o &g W g |
W wer @ § Wil ag agafa W
HEHT Y, TR TUA HPAY &7 AT 7Y
W Y 7w fwwrr w1 a6 ) T

ey farer # srarrer farand @Y wnfed )
o feart & wywl & fag oww
forer w1 sww Ty & g &
wigar § e ag swew fear and 1 W
W T &7 Y sy @ A fiw fewm
* gt v & Ifa S

Shrl Rami Raddy (Cuddapah): Mr.
Deputy-Speaker, in the limited time
at my disposal, I wish to touch only
on one point and that is a point which
Shnn Bibhuti Mishra, the previous
speaker appears to have touched. I
could not follow the Hindi version of
his speech. But I believe I will be
m complete agreement with him or he
must have been in complete agreement
with the views that I am gomng to
express.

In regard to the prices of agricul-
tural commodities, my point is this.
When ! visited the India—1958 Exhi-
bition, 1 visited the pavillion of the
Tood and Agriculture Ministry. AV
the entrance, in very bold letters, it
mimc:ibedtha‘.thehmn;erhg
most important person in this country.
True, it s, because, agricultural
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[Shri Rami Reddy)

population constitutes
millions out of the total
360 wnillions. It is the
population that contributeg
per cent. of our national weal
supplies food to the entire communi
But, my complaint is, except

inscription in very bold letters,

R
it

.

]

§

]

§
%?5
Es'ﬂ
“EEFE

8
R
g
£

e
got irade union movements. When-
ever prices go up they make a hue
and cry throughout the country and

average of prices prevailing dur-
Ing the previous three years. This is
not the correct way of fixing the

for Grante ~ 10423

which are absolutely necessary for
cultivation purposes. Even whaen
these things are taken into considera-

Shri A. P, Jain: It Is Basmati
not Grade I.

Shri Raml Reddy: It is of
quality. It is not superior to
rutheegalu variety of rice of
Pradesh. I do not know why
price has been fixed
cular variety of rice
want to say this with
price aspect.

Regarding iron and steel required
for agricultural purposes, supplies have
not been made on the basis of the
requirements of agriculture. Andhra
Pradesh has made repeated requests
for provision of iron and steel for
pgricultural purposes. Last year 1
asked a Question on this poeint. For
the year 1858-59, out of a tolal
requirement of about 10,000 tons, only
about 4,000 tons have been allotted 1o
Andhra Prudesh. I do mnot
whether the quota is fixed on
tion basis. In the case
tural purposes it has been fixed
population basis. But

1

e
‘H

in
re

g
g

gard
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No, 11 has been
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Shri Rami Reddy: It has not reached
the State m tume so that the fertiliser

could be used for the erop in seasom.

Bhri A. P. Jain

2343332853554 $3854°8 8] suegrEEEc~REEE
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wmwwmmmmmwmmwmmwm e MTWW;.@MW?
Mmmmmmmmm“mmwm [3pip izgy  EERERZS 1315
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sigige il 15324 m §iE°1s
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(st wree] ,
weur wwar § o sft el @ wed aw
g fear fis qof oot @@ &wr @
Y, /T & g fewy F xav wwar j—
e & gy A, wife grrew
F ¥ o §f Frarer gar fe oy -
W § wre WX 9§ ol § ey
ot 7T R 1 ol g F AR 7w A<
T & OF weAr & At F w0
R TET QT | Q% St «w & duv
T g & wrow o A s o fe
¥ wron uw 7wl wwr Wi T
eT 97 T A2 o T8 6 ) aw
gfee a0 & Iuw Femelr o WY
TEw! 9wl ¥ wafaaw v v
w1, d JHEY WA W WX 9 9T
WY I qrzdt o fXar | 1y www e
wrar o w2 F age faer s IwF
U wrk oz fet R afcare &) faer
& otz g R w1 U fear & e
¥ YW ¥ 1 X TR 6 e et
wh § ) P W weTTew Rw a A
wrecwd’

Shri A. P. Jaln: The story was
denied by the District Magistrate of
Bareilly.

Mr. Deputy-Speaker: Thip has been
denied by the District Magistrate of
Bareilly.

Maww: (@ o o g @
fewrd ¢ 1+ & oy v g § e
¥ g, teve WY werr |t § g
four vt fis “ text ow wrael § skt
¥ Rw urew-frde Y ardar  fez 3
owRy Ot KM Weah a3 gurr fen fe
€ & qv for ¥ fag o ot aft syon
g 1+ dfer fee g fomg &
frowr fo Lo WY qw wrw & fag ayr
four "

(Intevruption.)

g g &t N R«

vy fador |

TOWW WPRT ;WY oY
S sy & e 3 Y vty wwe fadar ?

faew : g W @Y O o
i qrsyrRr ANt te-tt-ne
& 9w wny ¥ wra sofY, off et @
o fix “wrey Wy are” & ox
% 7 ww ¥ g Swar ag fear § s
e AT, tenR AW weTw ¥ wr
¥ W arewfrte ft @ 1 “wRe
" wr arar qhfy ft F fiegr ar Wi
UR-H%Z § T ® W ¥ ATT ¥o [He
o agew A fear 1 @fex gy w-r
! wy fafe xaw af o gy st
R te-22-vo ¥ st way fie & & Wi
W frg § fie texR aw emawt
ST WAy ¥ § arda, R wnaw §
fe T aret g wifa gwr, Afew @
T ae few w& e g o
wify I WTaTs! W e A= QY
W3 | Q% QYA T O gAT 1 qEd
g ww oy & ot 3w ¥ oft fw ok
drr wrgd € e et Qe o
wiaa qr 1 fred wf aw @t
T ¥ e ¥ e F aga gt @,
&t wurr sy wieg & wgr s aw ¥
wa § ¥ 7 von st e § o
W wry wft w1, & www Y o A
Y WTHTT ATy ww @ wre el &
g afi et} 1 W feww F dw-
ity At & e B aeht §
Ye-aity At dix cehfe o o
wiaww W vy o gy fe W
& R T wl erfedt ¥ dz-w s
oY feur avd | e -we A @
oty o, at W ¥ fag, felt o ot
oUW, U8 $T @, I wraw W H
fg L wOy o7 W arge ¥ s
wr §, W% fis wew ow yiv-wem W



10427 Demands CHAITRA 17, 1881 (SAKA)

g dqwuUg ErRcIRWATY
e fowy oY ¥ AT WTETRY
¥ gt F sy ¥ 4G 1 Afiew goEr

13
e
5
%
iF
11

1334
2"33"’

i1
i
141

t
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TRET AW A% g A § awdt § ww
€ W I W 8 AA afr T R
NegmN A Fgee AL
Wi wg?
wyE A w1, 5w afrew o
T I ae Y ady 1 e A
IV AgE vy @1 AT I oY
TN w1 qar § 9 TS e ¥
qwd ¢, 9 qud g §, 2k W
Jz qga &, WYX I TN w1 IO A%
a3 =Y A , o ¥ o T e
aft & fort & qat Ferert w7 w6 e
aeafr g

it Wt Wo ymif (TEER) wE
qaAMI R |

wWae : aw @ o W @
w1 IR gu A e e,
TR I awt

TR g § fw A awea WY
Teiifes S A oy arg . @
T TR § e wrfeat waehfa § fee
¥ fg wre ag @a ¥ g w oW
et s i fe
frddt a® AT IA® §TC WEE WX )
e FaTey afnfa et 81 ®few
faar ot ey aftew g foar aman
b e e A e 3 @@
gaxHg afafa ¥ war e Qewary?
¢t aret ot srafee o 4 398 AW
s oW far ) wag ¥ ok
waw @R ftar g

WK I AT ST B g o0
s ¢ @ A awy gy gt o
warm g g+ 7 g g fe ww
T a7s s € 1 ww ¥ de
&% vy et §, vad an & s e
¥ wet wedt g fed §, feft 2w R,
qrit ¥t gfwwr frest wifgd, dror frear
wifgr canfe o afer ww ¥ gl
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[« arew] .
e wt § g uy § e o K v &,
wyimw fafes i §1 o
Wi wr wrfere ag § Forer wy gwr ot
9T weT §, Serarer 6w T fel
w3 ¥ 9T werar § Rfwr forw w1 7w
wr o wwar § 9uE o Wi §
wft §, vg v W mfew & )
) < i guT e el w2 €
afer o ow ww gt fegre &
wft wrn wrew & fw waw 7 o feve,
W TERT A AT T §, ww aw Sarar
o ag awh R A e Wiy Wl
€ G i s S Yt i e et
oo s g Wi wEw fog W
T BRI 1 2 WO Qe oY A
T oft gk ¢ e e graen
T WX TEH & v & fog 7@ wrw
dfagd N vwew darr wolt el
T Y §OF 8% § Feg ot Suwew
€ AfieT aret o Ot Wik 33 wOT Twy
qfw &, forw q¢ fis @eh et &, vud
forg et o Wk sqweay wff § 1 9a®
ferg wrawY arefy ¥t srrear s gt
¢ AT urewt graw gt dfew
q W W T §TR WY A I
oo §f wE @R §, Yo Wi awer
W 1 arelt At 3 1 & @mw sy
w1 ¥ qwe g e ww,
wgowere e T wWTRgw WY
TER wr i ol & @t g, ol qx
&t €Y o s & doee & ey
F &t Y 1 dfew gR wwee ¥ e
sgm gy § fe o W wot W@ ¢,
% fag 7 O W Iqwer feld ar
At frarar}
oYX ¥uw A1wT ¥ § €O SR wwar

war ki

¢ wig # ow faww T wigw
§ 1 % s oY Ser et

T et w1 gy dwwa 3w fow-
fod & o &t Wy ¥ &1 @un
ww & W dur frn Wi ot e
¥ wwrin e fad o @ i
Yo,000 ¥ Tw feTAHz Wi | dew
ag a1 96 W vy fren, g o faer
Y Eew (WY & R Y W7
o wfiwiv dar o, seid, Wi
Ty, ¢ fi et F e f omafiat
tdwatz gy i@ S an (Y, 000
T W I T o WK ay v
ot forr ®r yfawc wyr amr § Wic
fer & g ot are &, O @
wfiere d, v & v wiT fegr wr
TR ¥y Wk o Qe oh oy T R
widtam g @t fow am Y Ow
AT FT &Y WHAT § | ST FTHITC g
t v ww wwz g g, o 3w W o
Tix fewr) ¥ avs wyTer W@ P
o

T ¥ ara § are } ag N s
wigw g fr faw & & o v
i o §, 3 T "M Wit @ afer
W AR oW 7 T s Wi dfegd
® THEH FUIT T FT ¥ GHAQ W qwEA
e ¥ areft & 1 § S aoeind el 8,
IUEA FW@ § WK T A awdd
f wewrd § g9 areflt § 1 gt i
0t oF gr wawifer w3 woft gk &
wgt L g At W § o gl wT ey,
i, Tt W W frw o § e
w & W gw W owhs & Wik €,
RV ECE SRR R R
v o o fear

wit & W F A aveha fld &
st ov Wi W § ot wgr
& 5 fouril w1 v ot & agw wigy
fr & 1 A Pl o wg B
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wT o W WIOTHY & R W & 8
I ofie fear § worer dur v
wrad §, § gy anw § ) oy fewm
wfrc g w1 Wyt At & 1 W 3

ot §, v Ay xg agw wear fawar 4,
¥ wd ww fawar § 1 Bfwy wa 33

¥ T & W AT oY ¥ e v
tY o943 ¥ I I~-3s 9T AW Q

¥ fiwely gron & +ft ww 1 gt wfis dfage
e dratfirs et ¥ Swmew § S
ot T wvaw g A% | afed afe
Toere gt § fe fafewn o Aife
AR 3 oY W WY GO AT ST

® w7 oy wodt § oY ot sTTC W
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T AR ar Y ¥, W A Nt qw
B wrrndr At Frw wwe & 1w
W A gz ¥ faefed § og @
3, gl T awwrh ¥ fw §

WA 2§ % g @ Fafew arr Afa
7 woart At w1 w7y o g
fe 1 7 ) Jg o T W

% # w e ¥ i ok 3w
¥ oo W A g

e Wt & T §F & wgn
g g e & 3w o e g
T wmrdt ¥ FaraEr ¥ e W
faw ag ¥ tiw § womaw
JETY T 41 FHY AR & o Agwwren
®T 1252 F F 1S phwe § peieTe
&0 ¥ fod W W v v
¢, o ug agn waTE {1 O
W Tg Wt AW & sgeirar e
T ¥ AR o W T ST
? wufed og wgm g 5 ow qEd
wE T sgwier W wwd 3, @
& F o www ww wwh d

W ¥ & fow T qer g
afer ow 6 &) frarer & o S0
R I AP A T AR AN
“him‘m K,ooafﬁ’
WX A W | g T AA W A
&+ faem, @@ faed o ot
§< oft 1 e qu wwler & a1
¥ R war | A g W G
ot dfe a% TpIA-gEd wAW
wrx fosk gw & f @ @, et Pk
g W R, orf arn oAl



10433 Demands APRIL 7, 1959 for Grants 10434
[ arxa]
wrx gy o § fie 3qw 7 avee T ¥ g F o foen waw s
gt & 1 v # o vw frarw & o wiet W F X T oy few:
¥ AAT TEAT WA § | SO WA WA, ¥E AT WA AT A A Ty
& at wir qfeaY Y g famr & Wi & wxfs <t ¢ 93 ac fowft &
for #t wfw ofedi & frerr § TR o & 2w e wrfgd ot o &
Fawrg & areal ¥ fad wud Frfy avest T T wfgd
w1 gAare frqr §, woerd avee R
w1 T A fear §, gTerd e TF YFAT WN F g W X g
- T g A X A wA & fw @ & wur sl ot ¥ g

wgrRy 4 sy o fw W ar e
faffws @ 1% ¢ wivd o W
ot § 1 F ar femray g §f fe fax
wwr &7 v § 2T Fafews @ &1
¥ Fwer g g 7 fe qoen oft v,
S gt or A 7 INT X w7 @ wEAw
ot Zve ¥ wrd | ag wur ot g
& anpy e firdy For Wi agw wewr-
¥ R ¥ gy g1 el & e F i

& 3 § e wre T Y s g
faar & fiwart & 9y, g gofa
fog woiifsm 4 arfei & e
AR T AT T
T ¥ o foT awz wy o ¢ e feamt
Y ATy qgar ¥ forg W & AW I Vo
T AET TN AN

™ OR} & a9 & g s5f
it ¥ fraz wem fix 37 w1 7 WA
g fe & gn a7 o7 Wt

Mr, Deputy-Speaker: Shr Sinhamn
Singh—I1 find he is not present. Then,
Shrimati Laxmi Bai’

Seme boa. Members rose—

Shri 1. Eacharan  (Palghat): Sir
Kerala is a deficit State,

Mr. Depaty-Speaker: Still we are
carrying on this debate KXerala will

also be represented.
_ Bhri Naval Prabhakar: What about
Delhi?

Shri Bishwasath Rey (Salempur)
Uttar Pradesh?

_ 8krl B 8. Tiwari (Khajuraho)
Madhya Pradesh?

Wt wedt ik - IoTRw W,
# gu gETY TwET g §, agw e
aff sl T wWw W s
et Wit il aw & fad o
wiw § 1 & fard e § wpn gt
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fRux vy, ww Fuw
¥ A Wy ooy Y o § L ST A

N r O M s F A€ A § o
I § ok qor I & oF wht ¥
aife & swelt g fe age e el
€ 1 s gy aY § s

wOy arn & 1 ow ¥ fod g @ &
wuforgt e, ser aray, gw arw §
oW ooy W o el O el ot
e o fpom aff 1+ gwife
e el wew Y § R it e O
sp@{fc g ey w
4+ fpgeam™ gy Ot & i} e
¢+ e o O v & g i
B wit ot § e oty @ ¢,
a€ woltr Wt gy el w At §
wemtfFoR mwow ¥
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aff w2, wore g ) e O foa®
o ¥ (et Sgrar i Wy & AR
ot of N ¥ Tt efes §FF
cofeg ag ot &t g = ¢
afer Ot geiren & va W A faed
Vi w@ag ¥ fad ¥ & F wr W
W&z ¥ ¥ § urid v i aga
o Jf § 1 AT oo g @
g v af & 5 wafema =1 30
U AR QY AR § I WA ¥
TRt tmamB B o
RE T ag § feoam & agr at
T Ay o § wsfedm iy
@ & A g ity et wow
R wwaRraw R A
e ure ¥y w1 7 B T e §
Wi W g kg A &
feeeft & xv dxg frw aw ¥ g
T ® T A g Pty A je wmal
& ool wwrg & § wwdt § W
forn wrw &xr fear ar v &
e g 2w @ fr qoed At
gt oo wag N @
= 7% 3t ag &t ¥ rfas ) gt
Y W w € gt & e ook
uTEHt IW & qre AT oot §, W A
tfew 1 = § o e ¥ W
oy T ¥ g F, v F el
WA R E 1 oW @
ww T § 5wy W wi g
R 1 W T oy @ ww g
T ¥ O WIS ) 3, wi
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[srasr weat xrk]

FT@UANZ g oo & arw
wx T, v W A i af
wfeamgere w1 wig s < & )
oy vy & s oF I ¥ wRT A A
3 wOF wq e, foedr e A
} FOT TE & =Y Y sywey W
P ggarfg Wi fr TR
3 WE 79T UF WU F ewrar S
Tu & firamiy o1 ferdt womé gk 1 o
Tt g e Ak wa & @ g
g e mr §, A g T W
¥y d 7 it awegd £
e g yrew T A AN gy wY w
ot & 1 @ A OGS FA &
fieart darare @t § WX wW A wT
IR TEE ST A G { A qrEw
O | ww g oy whewma
Tgy wew § 1w s oW Lo ey,
fisr off Wk Wi wTgw & A gaTH
fed & € o ST g aww § ) L ™
YT M e g d, M
TR A FH A wfewdey w fram
figr e &, v ATl SYferel w1 W
& EXT § ? wafed 9 Wiy A 1t o
1 ayat § 3@ ¥ gy @ifed S
@ w Hifad 1wy & sg gl
§ & wirifews qan ity Ot § WX
#fewa o v gt § 1 gt At

fie wgi a7, TF To ¥ LY HeTH TW
0 W 7§ feo Te G AT
ww oo At 8 fewd & fed

? At ¥ T I W @R AR
farerrt & ardt #Y aet fowr 0t £

wrer gwer ot & fad ot sffesw
¢ 1 @ e vy X e g ww
oo} #t yureR 3 § aferw difad
fie dare #8 1?13 wIW wER fag
1 WOR %o TAWQ | &7 WT AwEd A
g ed ¥ v § g W W ey
dhefr sitor gt 1 sy art wrie F @ &
ford wror fiear or gy & o Wy i €
fis wrx ¥ fod yg g wifig@ 1 W
et o wr T TR R W@ & )
M alaT S e A wTar wr
o qT At ® g A qre age < g
fisdt ofx @ & @ v wwwr o
A F A F R gy agw A R
? 3 @b aed agy v fewr €
q& wg gw v & 1 o gl
& ¥ o% fae Wi &1

w1 ey wy wew Ofud o & 7
W A & ur @2 F o sy 9
qurgEl w & & & wd o eufadr
& wrd wfs min & 3x defer g
o A fr aoer F § 1 @@ W
o T v aedt arg o fadnft o

Tt oy & WET T WY FAX 7 G
¢ swwr v W & fag fear ar
wwar § 1 W Wy e Yo TvNT @
i ¢ & dw wwd § fiw faeelt w1 R
&1 gy e wire s o 1 deTA
¥ 3w ¥ qrlt & 0 THF &7 AW
st § 1w YW ait ® T F AT
wg o v« g W Frew a1
vt dar oy Y wwaw | FAw e F
R N

wo % yu T o wen gt f
ot fis et WY T AT | W Ty
T @ AT AE o awer ey R O
are e aTerd # oft aww @it {0
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wrorew fowlt ¥ 23 s vt Qur
wemdr o fiofr el & | worew
e agt | WW 9w § ) wo N F g
fiwrae § fe 2 s g T e
wor oy frwer g gh A @ F
¥ forg o gy wardt § | W 2w
feam o R & T Imar 8,
g i wfiR F vy o oW
aoerdy dmr § o § @Y Swer
Y AT Yo e qrwrT F AT avay §
foed va® @ i wd @w X ¢,
W= i ot e W aarl dw we
fawar § aw sad frad & o o
& 1 W oy Frar Y e an
oY 3% are W oy arcwrdy g el
¢ 1 fawl o dowz Twar § W WA
gt ¥ | 7 femmr & of ey gz §
W oW Y X oft A geEr &
T o @t o ¢ dfer o o e
ot wrowt s T gy | X gEe
& P arewrly g & AT fre 29 oT
oy o wfge @+ feemr weft
aorrdt 3t 8w, agr @ Wi FANr
aivm agwr fear and Wi o b,
W T Wi I Y aTey
€t ot ard 4% fix qufew opl F gov
& 1 oy o agy e h § 1 e At .
a4 w1, et e wr gy v §
e M gaw d @AY
d wrgh g o ot W wweft acerd
aeft fowlt wfgg ot framr & 3t
wr ¥ wifgy | e fram W s
Y T At Ay W W ¥ e e
for®Y W o fer o | g W
femr F g Ty o o1 Y ) oY & Wl
F fr frmm & grem s aR ¥ W@
W wrefy spoft et o Y wrd | wrw Y
T & wwd femm oft mow § e
W% f oy § o S oy f
e § o+ RE A W A A
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mf fowd o & O 9w ¥ wrt F O
fra &

R are W o aga @ ad €
W qUTRTRT AT I A ) Iae
e gy g

IR wged . o fedr awr
afr

Pandit K. C. Sharma (Hapur): Mr.
Deputy-Speaker, Sir, I am grateful to
you for giving me this opportunity to
make a few remarks. There is not
enough time to make a speech: I will
simply point out certain basic charac-
teristics of backward agriculture.
Thus all over the world wherever
there 15 what is called uneconomic
agriculture firstly there 1s low capita-
lisation; that is, they have not got
enough of 1investment. And where
there is a rich agriculturist or a land-
holder he spends his income on
marriages and other costly things
which have little to do with the pro-
ductive capacity of the farmm. That

3 has

the other half were living in the
jungles Now the world has
changed and our Prime Minister often
talks of atomic energy and nuclear
energy experiments, But this wooden
plough has not changed. This
must go. 1 should say it is
for the cultivator to use this plough.
for the simple reason that it tanta.
mounts to starving the people to death
very slowly. It does not go deep
enough into the soil and because of
that the heat of the sun deces not go
into the particles. Therefore, it gives
poor income.

It is said that with modern manur-
ing and better technique the difference



self-sufficing agriculture or subsistence
occupation. If you have to change it
into an industrial enterprise or com-
mercial enterprise then investment is
necessary. Situated as we are the
cultivator cannot provide the invest-
ment. He has little to save, poor
technique and poor soil. So, the State
has to provide the investment. Now
all commerce and industry
investment. If agriculture is to be
changed into an industrisl enterprise,
as it must, then investment is an
essentia]l thing. And the State alone
can provide it.

All the new changes of co-operative
farming, whatever you may talk of,
will cost the State something like
Rs. 2,130 crores for improving the
land. It is impossible to think about
new things, new changes, withoud
investment.

There is m lot of confusion in think-
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more, it means, the capacity iz 1
and if the capacity is less, you
certainly a lesser man in the comi
of nations.

q
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dated on co-operative farming basis
or they may be consolidated under
any other system. Production would
incresse only after investment and
adoption of scientific methods. Then,
Sir, I come to indebtedness. I want
that a law should be passed that if
there is debt on a cultivator and five
years have passed, that debt should
be wiped out. No more indebtedness
should remain on the basis of past
contract if five years have passed. Let
us have a clean slate. Let the culti-
vator be relieved of all the old worries
so that he may have fresh air to

breathe and fresh opportunity to move
his limbs.
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have No 312 and 3183 There is a lot
of dispute and =0 many strikes are
going on about the price of sugarcane
That is a fundamental problem Some-
body, either the State or the sugar
mill should be made responsble for
providing a better variety of seeds,
for providing the manure Somebody
should be there to watch how many
tumes the sugarcene field has been
properly watered In the USA, the
State 1s responsible for conservation
of the land The State authorities see
that proper precaution is taken for
conservation of the land and if proper
precaution and necessary steps are not
taken, the cultivator is to be pumshed
What 1 beg to submut is that we have
to mmprove and radical changes are
necessary

The Research institutions are, in the
first place, few in number and in the
second place, the fruits of their re-
searches do not go to the (enant
Now, fortunately, there are enough
educated people in the villages,—edu-
cation has spread and it will spread
more rapidly—so that they can catch
up with them 1 want to ask you,
how many of the gentlemen 1n the
Research institutions go to the village
panchayats or even district levels and
how many of the district officers
working in the Agriculture Depart-
ment g5 to the villages to explain the
results of the new researches What
15 the use of these institutions if the
results of the researches do not go to
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1 want fo point out that In the
matter of seed, this experiment should
be made with every corn It is not
good only in the case of potato, it 18
equally good in the case of wheat and
any other corn In our district, we
have mango trees A mango plant 1s
trensplanted 1n 8 or 9 places Every
month he changes and the fruit 15 &
beautiful result It is much better
and 1t 13 much sweeter So, for the
purpose of improving the wvariety of
ﬁd' such experiments should be use-

Our low agricultural production 1
due to mal-nutrition of the farmers
Although an average person requires
1880 calories per day, our agriculturist
labour do not get more than 1320
calories It is just impossible to carry
on one’s work 1n an efficient way with
such low calories So, their food
habits must be changed Our Agnicul-
tural Department could take to what
15 called mixed farming Some method
should be devised whereby more
nutritious food could be provided to
our peasants The fundamental
trouble with our peasant i1s that he
does not get enough food to keep him
strong enough to work hard He says
that God has made him and that God
will give him food. We have learnt
the doctrine of distribution We say
that when there is some wealth, we
are equal partners The fundamental
core of this socialistic principle s a
dynamic creative force To create, we
forget, to share, we learn What is
to be shared m the land of poverty,
except poverty” What 1s to be shared
in the land of ignorance and disease,
except ignorance and disease® So, our
effort should be to create more wealth
for the nation For this purpose, we
must educate our agriculturists We
should inculcate the necessary creative
mcentive into our peasants and we
should make him work harder and
better for the good of the communmity
and for the good of the country

Mr. Deputy-Speaker: Now the hon
Member must conclude

Pandit K. C. Sharma: Another
point I would request that new
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demonstration farms should be opened
to demonstrate new methods. This is
very necessary, Since my time is up,
I do not want to say more on this
point.

flaving Been given t© a non-existent
firm. He read out some portions from
the report of the Public Accounts
Committee of the State of Bombay,
and it does give a wrong impression
about the facts, which 1 would like to
«correct.

1 know Shri Asoka Mehta is not a
sensation-monger In any mense of the
term, and yet what he has said may
create a sensation, because all such
things attract more attention of the
people than any other sober and real
facts.

It 15 not true that this firm was non-
existent, Of course, first of all, 1
would like to point out that this
matter is as old as February, 1053
“‘When the State of Bombay was hard
pressed for providing food to their
people and they were badly in need
of jowar, we came across a certain
firm which was, I think, registered in
up, 1_vhie.h took the responsibility of

Demands APRIL 7, 1989 for Grants
is not

There (s afsd no dispudq adoac (de
126 tons having been given; they have
not claimed any price on account of
that. The trouble has arisen because
the Government of Bombay did give
to this firm some gunny bags worth
about Rs. 25,000; these gunny bags
were received by the firm, and the
Bombay Government wanted certain
security. That security was not pro-

the Bombay Government and the firm.
So, all that I want to point out is
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the Members of the House on
Shri Asoka Mehta.

The next point he made was &
soll conservation. It is true that
did not realise the importance of
conservation very early. It was
in 1053 that we constituted 2 soil
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erosion and having contour bunding
and so on, but we have taken a com-
prebensive view of the whole matter
of soil conservation.

Undoul , this 153 a colossal pro-
blem, a problem which affects ur
production and certainly causes a good
deal of harm not only to land but
consequently to the crops we grow,
and to the farmers who are interested
in growing those crops. We have fully
realised the importance of this. There
3 no time for me to go into the
details, but I would only mention that
these are the four aspects which the
board 1s dealing with, namely reclama-
tion of land, afforestation, and preser-
vation of land by scientific manage-
ment, land practices on farm lands and
engineering measurés like contour
bunding sand so on. An amount of
R: 325 crores was aliotted for soil
conservation in the last two years of
the Furat Plan, and we spent Rs 18
crores There were, of course, dift-
rulties 1n the way of our proceeding
fast 1n the beginning because there
was lack of proper organization for
so1l conscrvation in the States. There
was paucity of trmined personnel, and
there was also lack of legislative
measures m order to compulsornly
carry out some of these measures, but
all these are getling progressively
countered, and now ther¢ are seven
States which have already got soil
conservation boards. We have also
allotted certain large sums for & sur-
vey, because even soil survey was
missing. When we started with thig
Board, there was not a complete sur-
vey of our lands. Even that had to
be undertaken on a large scale, and
we are intending to complete a survey
of about 4 million acres of land. This
wilt show to my hon. friend that we
are not sleeping over this front, that
we are trying to tackle it, and the
tempo of whatever work we are doing

in likelv to be faster in the years to
come

I wmav particularly mention the
excellent work that is being done by
the Bombay Government, especially
in the Bholapur District which is a
30 L8D—9
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famine-stricken district more or less,
where contour-bunding is heing done
by the farmers on the advice of the
Agricultural Department, and the
iempo of their work 18 very high. 1
think they deserve a word of praise
for the wav in which they are tackling
this problem

My hon fIriend Shri Nag! Reddy
referred to the tobacco trade and com-
plained against grading. I for one
can never understand anybody's com-
plaint against grading Lack of grad.
g will mean that you sell the best
varities at almost the price of the
muddle quality if not the lowest
quahty of that particular goods. So.
this 15 a thing which really speaking.
not only benefits the growers; it also
penefite the trade 1 am sorry to see
that a good many of the merchants
ure perpetually complamning sganst
grading methods and so on

Shri Panigrahi (Pun). How manyv
grades are there in tobacco?

Dr. P. § Deshmukb: His main com-
piaint was that as agamnst three
grades m USA we have as many as
!3 grades | am sure our experis are
.0! 1gnorant of what exists in the
USA, and if they have as many as
13 grades. there must be some pur-
pose behind it. and that purpose is
quite simple In our country the
varieties of tobacco which 18 grown
uand the various standards of purty
and so on are so varied that we feel
that the best way to give to the
growers the best possible price is to
nave a larger number of grades than
to restrict it to three, because if you
combine all soris of grades into one,
vou are likely to get the price not of
the best but of the lowest thus caus-
ing some loss, m fact considerable
loss, to the grower. I am sure on pro-
per study my hon. friend Shn Nag:
Reddy would not find fault with our
having 13 grades and 13 qualities as
agamnst three in U.S.A. I do not know
how far his information is correct.

but I am taking what be said as
correct
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rate. Although I am no longer In
charge o! co-operatives, I would like
to tell him that this is rather a difficult

plmces this has been achieved also,
difficulties arise as a result of the co-
operative societies which have to
maintain their offices. Then we have
the central banks and then the apex
bank and so on. So I can assure him
that we are all interested in provid-
ing to the farmers credit at the lowest
possible rates, We are all determuned
to see that he will not have to pay
anything more than he can afford to

Dr. Ram Subhag Singh referred to
tractors and said that if there was »
40 HP tractor, then 40 pairs of bul
locks would be rendered useless [
think the mathematics 13 somewhat
exaggerated I do not think that a
40 HP tractor can do the work of
40 pairs of bullocks. I for one would
like to say that Indian tillage 1s not
ms efficient as it should be. Although
we do not want to go to the extent
the Chinese have done, there is need
for tilling our lands more and better
In many places, this cannot be done
merely with the aid of bullocks. But
I am not one who is in favour of
wholesale mechanisation. We are also
agreeable, since holdings are likely to
be small hereafter, to have smaller
tractors. We are trying to manufac-
ture them in our own country

The problem of waterlogging has
also been referred to. The hon. lady
Member (Shrimati Laxmi Bai) refer-
red to sevesal thousands of acres of

sure we will do it. We have
neglected the problem altogether.
large number of tube-wells were dug
in the Punjab merely for the purpose
of preventing waterlogging. Similar
schemes will have to be undertaken
hereafter also. So it cannot be said
that we have neglected this problem
completely Additional resources will
certainly have to be made available
Jor tackling this There is no doubt
that if these lands could be resurrect=
ed and brought back to cultivation,
our food production will increase and
to that extent the situation will be
easier

Some hon Members referred to
mixed farmung They laid consider-
able emphasis on it I do not know
what they mean, because we have our-
selves been preaching mixed farming
In India there is probably not as much
of antmal husbandry as they have in
foreign countries But we have always
asked the people to take to muxed
farming We have laxd emphasis on
it So long as the bullock and the
cow are with the cultivator, 1t 1s
nothing but mixed farming

Shr Yadav made more a propagan-
dist speech than advanced any
reasoned arguments. He wanted to
condemn the Government on every
score and referred to happenings of
1948 and 50 on. In spite of contradic-
tions, 1n spite of more or less effective
proof to the effect that there have
been no starvation deaths, he tried to
refer to certan things which really
did not exist. I am sure he wanted
merely {o catch the eye of the people
against the Government rather than to
make any particular points which
require to be dealt with,

Pandit Munishwar Dutt Upadhyay
made two suggestions. One was about
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to  encourage double
wherever possible. If figures are
studied, it will be found that double
cropping is on the increase in India.

The idea of co-operative farmink is
not a new one. As will be found from
my speech of Imst year, we had already
indicated that Government were
intending to establish co-operative
ferms—at least 800—in the country
during the last year. Considerable
progress has been made in that direc-
tion. So there is no disagreement so
far as co-operative farming is con-
cerned. 1 do not see any regson why
people should be so much against it
#o long as it is clear that it is volun-
tary mnd it is meant to benefit the
people. There will also be consider-
able assistance that would be made
available,

I would now come to the speeches
of the two ‘Dases’—Seth Govinda Das
and Pandit Thakur Das, It just occur-
red to me a few hours back that pro-
bably they feel they are morally
responsible for the cow because of the
names they carry. Thakurji means
Gopalyy and Gopalji mesns Krishnaji
which comes to the same as Govindji
I think probably even their names
have a certain amount of effect an
them because there could be no speech
nn the Food and Agriculture Ministry
without either of these two Members
referring to the cow and the milk and
s0 on. It 1s all good and 1 do not
condemn them. I should not be mis-
understood that I want to condemn
their references. It is very good. .

Mr. Depuiy-Speaker: Is it that the
name had been given after it had been
found out that they had certain incli-
nations or 1s it because they have
those names that they are always one
in this point. ... (Interruptions.)

Bhri D. C. Sharma: Does the hon
Minister agree that one seer of milk
is equal to nine eggs—that is the
equation that Pandit Thakur Das
Bhargava gave.

Demands CHAITRA 17, 1881 (SAKA)
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Dr. P. B. Deshmukh: 1 have not had
time to ascertain the equivalent value.
I will investigate into it a little later,
I am afraid 1 cannot answer his ques-
tion just now. Now, both of my
friends have lamenied that milk yield
has gone down not only per cow but
also so far as the totml is concerned.
He has rveferred to ceriain replies
given by us. In actual fact, when
there was some careful investigation
into this question, we have found that
although there has mnot been any
spectacular rise it is not correct to say
that the total milk yield is much less
in the hon. Member's region. The
Northern region, etc where we have
carried out very detailed survey and
census through the ICAR; it has not
substantially diminished. In fact it
has shown improvement but one fact
which 1 have referred to more than
once is that it is very difficult to main-
tain or increase the average because
the survival of cows and especially
of bad cows is increasing so fast
because of the preventive measures
that we have undertaken that it is not
at all easy to keep pace with the
growing demand for milk or to make
any substantia]l progress. My friends
have miso regretted the fact that we
are not making arrangements for a
larger amount of fodder and so cn. So
far as the increase of fodder supply
is concerned, we have taken a large
number of steps, right from research
and try to get new varieties of grasser
that will grow under our conditions
and also to spread the habit of grow-
ing certain green fodder and so on.
My friends unfortunately are not pre-
pared to face these two problems,
namely, the increase in the number of
the cattle in the country, especially
the survival of the dilapidated and old
cattle which are at least not yielding
the same guantity of milk—they could
not even yield very much of cow-
dung—as the others; in fact their yield
of milk is bound to be nothing. This
is one fact which our friends tymt
Secondly, it is impossible to maintain
the health of the cows even as it was
ten years ago if the fodder supply is
diminished as it is bound to. It can-
not be increased, as we know and s
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the statistics will also show, when the
acreage under agriculture has con-
siderably increased by quite a few
million acres. To that extent the cows
must have been deprived of the fodder
produced In that ares. The very fact
that we have more cultivated land will
show that the fodder must have gone
down On the other hand, the num-
ber of cattle has increased so much
that the average availability aof the
fodder must have been diminished and
that must have affected not only the
health but also the yield of cows'
milk

18 Gre.

So, 8Bir, we will have to face this
problem some time or the other. On
the other hand, we are attending to
the question of fodder supply. We
have got the key village centres We
have also the gosadans where we want
to care for the cows und so on

Demands AFPRIL 7, 1680 for Granta
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Now, both"of these hon. friends are
fully asscciated with the Govern.-
ment's policy so far as everything in
this respect is concerned. Both of
them are members of cur Gosamvar-
dhan Council, and they are almost
day to day in the know of the facts
and the things that we are doing.

Mr, Deputy-Speaker: Is the hon
Minister likely to take some more
time”?

Dr. P. 5. Deshmukh: I will take a
few minutes more

W, Depasy Bpraker: e o

continue tomorrow

18.01 hre.

The Lok Sabha then adjourned tiR
Eleven of the Clock on Wednesday,
Apnl 8, 1958/Chqitra 18,
1881 (Saka).
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DEMANDS FOK GRANTS  10266—1043,4

Discussion on D'mapds for
Grants in rl.'stec: of the
Mi-ustry of Food and Aeri-
tulare commenced The
discassion was no’ co -

Clyded .
AGENDA PFOR WEDNES-
DAY, APRIL 8, 19%9/
CHAITRA 18, 1881 {SAﬂ}-—-
Further discyss.on va De-
mands fnl_r Grants 1
respec. of the Mims
of Food and A:nadtu?z.
and also discassinn on De-
minds for Grants n

respect  of the Mrimst
nfpelgcfenc: S



